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BEFORE THE NAT10NAI」 GREEN TRIBUNAIノ (SOUTHERN ZONE)CHENNAI

ORIGINAL APPLICAT10N NO。 OF 54 0「 2016(SZ)

IN THE PIIATTER()F:

Suo Motu based on the news item published in
'l'he Hindu dated 08.03 .2016 titled

"Lake in heart of Bengaluru city turns'' Graveyard for fish" ... Applicant(s)

/ヽ/s

Govcrnment of Karnataka

and Ors.

REPORT OF THE JOINT
CONTROL BOARD(CPCB)
DATED‐ tFUNE・ 10th,2021

COMルIITEE FILED
WITH REGARD TO

.¨ Respondcnt(S)

BY CENTRAL POLLUT10N
HON'BLE TRIBUNAL ORDER

[, S. Suresh. Son of Sh S.R. Sathyanarayana. I lindu. aged about 59 years. having office at the

Regional Directorate, Cerrtral Pollution Control Board, l stg 2nd Floors, Nisarga Bhavan, A-
Block, Thimmaiah Main Road" 7th D Cross,, Shivanagar, Bengaluru - 560 07g do hereby

solemnly affirm and sincerely state as follows:

2. That I am presently working as Scientist 'E' &. Regional Director. Regional Directorate

(South). Central Pollution Control Board (hereafter called as CPCB), Bengaluru and

have been authorized to file the present report. I am fully conversant with the facts of the

case and hence, competent and authorized to depose and swear the present report as

under:

3. 'fhat the Hon'ble National Green Tribunal (Southern Zone). Chennai in O A No.54 of
2016 vide order dt June 10. 2021 directed the Joint Committee to provide further

progress report regarding implementation of the recommendations and suggestions of
the Joint Committee by the respective regulators. Accordingly, the Joint Committee

conducted a review meeting with respective regulators on July 12.2021 and carryout out

inspections and monitoring on July 28.2021 and August 03^2021 . The Joint Committee

report is enclosed as Appendix.
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4. Out of four members of the Joint Committee, three members from CPCB, KSPCB and

Tashildar - Bengaluru North have signed the report. As one of the members is fiom

BBMP and the joint committee in its report estimated an environmental compensation to

impose on BBMp for non-compliance of the discharge standards, the signature from the

joint committee nrember from BBMP is awaited.

Signed and verified on this on September 16th ,2021 at Bengaluru.

COUNSEL FOR
CPCB

t_s__
DEPONENT｀

も` へ 1ヽ“■、

S.SURESH
REG10NAL DIRECTOR

CENTRAL POLLUT10N CONTROL BOARD

懇僻 棚 闇 伽
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REPORT OF THE JOINT COMMITTEE SUBMITTED BEFORE THE HON'BLE 

NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE, CHENNAI   IN THE 

MATTER OF    O. A. 54 OF 2016 (SZ) (SUO MOTU BY NGT V/s. GOVT. OF 

KARNATAKA AND OTHERS)   REGARDING POLLUTION AND MASSIVE FISH 

DEATH CAUSED IN ULSOOR LAKE, BENGALURU DUE TO INDISCRIMINATE 

DISCHARGE OF SEWAGE 

1.0 PREAMBLE 

 

The Original Application (O.A.) 54 of 2016 (SZ) is a  Suo Motu case taken by the Hon’ble 

National Green Tribunal (NGT), South Zone,  Chennai based on the news item published in 

“The Hindu” dated 08/03/2016 titled “Lake in heart of Bengaluru city turns  graveyard for 

fish”.  In continuation, Bruhat Bengaluru Mahanagara Palike (BBMP) filed Interlocutory 

Application (I.A.) 28 of 2019 (SZ) to implead them as additional respondent stating that they 

are the persons who are in charge of development and maintenance of Ulsoor Lake.  

In view of above, the Hon’ble NGT, Southern Zone, Chennai vide Order dated 19/02/2020 

directed the following 

“(9) ….. it is appropriate to appoint a Joint Committee comprising of the Deputy 

Commissioner of Bengaluru (Urban), Senior scientist from Regional Office of Central 

Pollution Control Board (CPCB), Bengaluru, Karnataka State Pollution Control Board 

(KSPCB) and the Commissioner, Bruhat Bengaluru Mahanagara Palike (BBMP) to 

inspect the area in question and find out the source of pollution and persons who are 

responsible for causing pollution, whether the additional fourth respondent had taken 

any steps to implement the recommendations made by the KSPCB in their reply filed 

before this Tribunal on 26/09/2018, the present stage of the lake and also suggest the 

remedial measures to be taken to restore the lake to its original position, in respect to 

sewage treatment and dumping of garbage and illegal encroachments if any, in the lake.  

 

(13) Central State Pollution Control Board   will be the nodal agency for co-ordination 

and for providing the necessary logistics for this purpose”. 

 

In compliance to the above order, the Joint Committee comprising of the following members 

was constituted: 
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S. No. Name of Member Department 

1. Sh. G. Thirumurthy 

Additional Director 

 

Regional Directorate 

Central Pollution Control Board   

 Bengaluru   

2. Sh. S. Madhusudhan 

Senior Environmental Officer – 

Bengaluru City 

Karnataka State Pollution Control Board    

Bengaluru   

3. Sh. K. Ravi 

Executive Engineer (Lakes) 

Bruhat Bengaluru Mahanagara Palike   

Bengaluru   

4.  a) Sh. Shivraju, KAS 

    Tahsildar - Bengaluru North  

      

b) Sh. Dayananda Bandari KAS 

    Asst. Commissioner – 

    Bengaluru North 

Deputy Commissioner Office 

DC Office Bengaluru Urban 

Bengaluru   

 

Based on the field inspection, analysis results of wastewater, groundwater and surface water 

samples collected and verification of the official documents furnished by the concerned 

departments, the Joint Committee submitted a detailed report dated 10/08/2020 to the 

Hon’ble NGT.  

The Hon’ble NGT considered the Joint Committee report   vide order dt 10/06/2021 directed 

the following (Annexure 1): 

“(4) Both the counsel appearing for the State respondents and Pollution Control Board 

wanted some more time to file further action taken report as directed by this Tribunal. 

The committee also wanted some more time for filing further progress report regarding 

the implementation of the recommendations and suggestions made by them by the 

respective regulators. 

(5) Considering the circumstances, we feel that some more time can be granted to the 

committee as well as to the official respondents to file their respective further progress 

report and action taken report.” 

Consequent of transfer of Sh  G Thirumurty,   CPCB, Sh. S. Madhusudhan,   KSPCB and Sh. 

Shivraju,  Tahsildar - Bengaluru North the following officials were nominated from the 

respective departments to the Joint Committee: 
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S. 

No. 
Name of Member Department 

1. Smt Sowmya D 

Scientist D 

 

Regional Directorate 

Central Pollution Control Board   

Bengaluru   

2. Sh. B S Murulidhara 

Senior Environmental Officer  -

Bengaluru City 

Karnataka State Pollution Control Board    

Bengaluru   

3. Sh. K. Ravi 

Executive Engineer (Lakes) 

Bruhat Bengaluru Mahanagara Palike   

Bengaluru   

4.  Sh. Balakrishna, KAS 

Tahsildar - Bengaluru North 

Deputy Commissioner Office  

DC Office Bengaluru Urban  

Bengaluru   

2. STATUS OF MEASURES IMPLEMENTED AS PER   JOINT COMMITTEE 

RECCOMENDATIONS 

In compliance to the order, as per the decision of the Joint Committee, the Nodal Agency, 

CPCB addressed letters dt 02/07/2021 to the concern officers of Madras Engineering Group 

& Centre (MEG), BBMP- Strom Water Drain (SWD), BBMP – Lakes, Bengaluru Water 

Supply and Sewerage Board (BWSSB) and KSPCB to furnish the information to verify the 

compliance. The Joint Committee members conducted a meeting on 12/07/2021 at CPCB, 

Regional Directorate, Bengaluru with the officials of BBMP - SWD, BBMP – Lakes, 

BWSSB and KSPCB and reviewed the status of implementation of the recommendations 

made by the Joint Committee in the report dt 10/08/2020.  

 

On 28/07/2021 and 03/08/2021, the Joint Committee members along with officials of 

concerned departments inspected   Ulsoor lake and STPs, ETP, Storm Water Drain in the 

catchment   and verified the measures implemented by concerned departments to comply 

with the recommendation of the Joint Committee.  During the inspection, wastewater samples 

from the outlet of 2 MLD STP operated by BWSSB at Ulsoor Lake and 100 KLD STP 

operated by Madras Engineering Group & Centre   were collected with the help of CPCB and 

KSPCB staffs. The water samples were collected from three locations at Ulsoor lake and 

combined storm water drain C-100 near Gurudhwar. The water and wastewater samples   

collected   were    analysed   at Central   Laboratory, KSPCB, Bengaluru and sample of storm 

water drain was analysed at Laboratory of CPCB, Regional Directorate, Bengaluru for the 

parameters such as pH, Total Dissolved Solids (TDS), Total Suspended Solids (TSS), 
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Biochemical Oxygen Demand (BOD), Chemical Oxygen Demand (COD  and Fecal 

Coliforms (FC). Subsequently, Joint Committee meeting was held at CPCB, regional 

Directorate, Bengaluru on 06/09/2021 and reviewed the measures implemented by concerned 

departments. 

The status of measures implemented by stakeholder departments as per the recommendations 

and suggestions in the Joint Committee report dt 10/08/2020 are as follow: 

2.1 Status of measures implemented by Bengaluru Water Supply and Sewerage Board 

(BWSSB) 

Sl Suggestions of the Joint Committee 

in the report dt 10/08/2020 

Measures implemented 

1  To operate the existing STP of 2 

MLD at its full capacity with a 

compliance to the discharge 

Standards, so that additional 0.5 MLD 

can be discharged to Ulsoor Lake, 

may adequate to maintain loss of 

water due to evaporation, infiltration 

etc. 

1. During the inspection by the Joint Committee 

on 28/07/2021, the STP was operating at 1.8 

MLD capacity. The daily flow meter readings 

recorded by BWSSB during June  and July, 

2021 were verified. It is observed that from 

01/06/2021 to 08/07/2021, STP was operated 

at an average capacity of 0.9 MLD and in the 

range   0.94 MLD to 1.52 MLD.  

 

2. During 09/07/2021 to 27/07/2021, the STP 

was operated in the range of 1.7 to 1.9 MLD 

capacity and average capacity of treatment 

was 1.84 MLD. The records of flow meter 

readings at the outlet of the STP form 

01/06/2021 to 27/07/2021 is enclosed at 

Annexure 2.  

 

3. It is reported by the BWSSB that remaining 

0.20 MLD of sewage will be treated in the 

STP by modifying the inlet arrangements 

within one month i,e 31/08/2021(Annexure 3). 

The recommendations of the Joint 

Committee are partially complied.  
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4. Every month,  KSPCB is   monitoring the quality of treated sewage discharged from 

the outlet of the STP. The grab sample was collected at the outlet of the STP on 

28/07/2021 in presence of Joint Committee members and samples were analysed at 

KSPCB Laboratory.   

 The analysis results of the treated sewage collected from the STP on 01/03/2021, 

01/04/2021, 03/05/2021 by KSPCB and during Joint Committee visit on 28/07/2021 

are as follow (Annexure 4): 

Parameter Standard 

Concentrations in  treated wastewater at the outlet of 

the STP      

01/03/2021 01/04/2021 03/05/2021 28/07/2021    

pH@25˚C 5.5-9.0 7.0 7.4 7.8 7.2 

 BOD  (3days @ 

27˚C)(mg/L) 
< 10 5.0 6.2 5.0 5.0 

COD (mg/L) < 50 55 54.5 67 35 

TSS (mg/L) < 20 12 2.0 6.0 8.0 

Ammonical 

Nitrogen (mg/L) 
< 5 27.1 2.74 3.0 1.0 

Total Nitrogen 

(mg/L) 
< 10 37.0 5.69 7.0 3.0 

Fecal Coliform 

(MPN/100 ml) 

Less than 

100 

  

27 x 10⁴ 33 x 10³ 23 x 10³ 14 x 10³ 

The results show that the treated sewage is not complying with the discharge standards 

with reference to COD and Fecal coliform.  

The recommendations of the Joint Committee are not complied. 

2 To identify all the missing links and 

illegal discharge of wastewater into 

storm water drain and also to 

complete all the works taken up with 

respect to upgradation / rehabilitation 

of sub mains and lateral sewer lines 

by December 2020, as committed to 

stop 17 MLD flowing in the Storm 

Water Drains during dry weather. 

1. In order to prevent sewage flow into storm 

water drain, BWSSB proposed to install 20 

works under wastewater management zone 

and 16 works under maintenance zone to 

upgradation / rehabilitation of sub mains and 

lateral sewer lines. The list of works 

undertaken by BWSSB are enclosed at 

Annexure 5.  

 

2. It was reported by BWSSB that as on  

31/06/2021 out of 36 works, 34 works were 
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completed and remaining 2 works are 

proposed to complete before December 31, 

2021 by maintenance Zone. 

 

3. On 3/08/2021, the Joint Committee members 

from CPCB and KSPCB visited the site and 

verified the status of compliance and 

observed that 34 works were completed.  

 

4. The flow in the combined storm water drain 

(C- 100)  at downstream of Ulsoor lake near 

Gurudhwar was monitored by the officials of 

BWSSB using float method   in presence of 

committee members during dry weather on 

3/08/2021. The details of the flow are 

enclosed at Annexure 6 and photographs at 

Figure 1 & 2. The average flow in the storm 

water drain during day time is 5.18 MLD. 

This shows that there is reduction of 

approximately 12 MLD of sewage discharged 

to the storm water drain.  

 

5. The grab sample of water was collected from 

the storm water drain   on 3/08/2021 and 

analysed at CPCB laboratory (Annexure 7). 

The analysis results are as follow: 

Parameter  Concentration 

pH@25˚C 7.6 

 BOD (3 days,  27˚C) (mg/L) 69 

COD (mg/L) 114 

TDS (mg/L) 368 

TSS (mg/L) 26 

 The analysis result shows that partially 

treated/untreated sewage is mixed in the storm 

water drain.  
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The recommendations of the Joint Committee 

are partially complied.  

3 To ensure the implementation of 

Notification No. FEE 316 EPC 2015, 

dated 19.01.2016 issued by Forest, 

Ecology & Environment Secretariat 

w.r.t. installation of STP and reuse of 

Treated Sewage. 

1. BWSSB vide notification No. 

BWSSB/C/CAO-S/4138/2015-16, Bengaluru 

dt 25/02/2016 and amended vide notification 

No.BWSSB/CAO-S/ 5008 /2017-18 dt  

21/2/2018, mandated installation of STP and 

Dual Piping System in following buildings as 

per Regulation  4A  of Bengaluru Sewage 

Regulation (Annexure 8): 

“No water supply or sewerage connection 

shall be granted by the Board on the 

application of owner or builder or occupier of 

new Building Projects, unless sewage 

treatment plant is established and facilities for 

reuse of treated effluent by providing dual 

piping system one for toilet flushing purpose 

and the other for all purposes in respect of; 

i. Residential buildings consisting of 20 and 

above apartments or measuring 2,000 m2 

and above whichever is lower; or 

ii. Commercial building measuring 2,000 m2 

and above; or  

iii. Buildings of educational institutions 

measuring 5,000 m2 and above.” 

 

2. The BWSSB reported that 34 numbers of 

buildings have installed individual    STP as 

31/06/2021 (Annexure 3). The details of    

numbers of building in the catchment of Ulsoor 

lakes mandated to install STPs are not 

furnished by BWSSB.   
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The recommendations of the Joint Committee 

are partially complied. 

4 To ensure the implementation of 

BWSSB (Rain Water Harvesting) 

Regulations 2010 and subsequent 

amendments w.r.t providing rain 

harvesting structure by the owner or 

occupier of the residential building.  

1. As per the  Bengaluru Water Supply and 

Sewerage Act, 2010-72A,  every owner or 

occupier of a building having site area of  not 

less than 216 m2 or every owner who propose 

to construct a building on a site area of not less 

than 108 m2 shall provide the rain water 

harvesting structure for use or ground water 

recharge (Annexure 3). 

2. BWSSB reported that around 1661 numbers of 

buildings have implemented the rain water 

harvesting system as on 31/06/2021. Further 

the details of    numbers of building in the 

catchment of Ulsoor lakes mandated to install 

rainwater harvesting system are not furnished 

by BWSSB.   

The recommendations of the Joint Committee 

are partially complied. 

5 To avoid laying of Under Ground 

Drainage (UGD) lines & manholes 

within Storm Water Drains and also to 

execute work with an approval of 

BBMP – Storm Water Drain Division.     

 

BWSSB reported that UGD line are  laid in Buffer 

zone, if Buffer zones are available along the 

SWD.    In case if there is no space, the UGD lines 

are laid inside SWD after obtaining approval by 

BBMP –SWD (Annexure 3).  

 

During the inspection of the Joint Committee on 

03/08/2021, it was observed that UGD lines were 

laid in the buffer zones and at a few sites, where 

space in buffer zones were not available, UGD 

lines were laid inside the SWD.  

The recommendations of the Joint Committee 

are complied. 
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2.2 Status of measures implemented by Bruhat Bengaluru Mahanagara Palike (BBMP)  

Sl Suggestions of the Joint Committee 

in the report dt 10/08/2020 

Measures implemented 

1 To remove accumulated floating 

debris / solid waste from wetland and 

main water body of Ulsoor Lake.  

1. During the visit on 28/07/2021, the Joint 

Committee observed that floating debris/solid 

waste from wetland and lake were removed.  

Lake and wetland are regularly maintained. A 

small quantity of debris were  observed in the 

wetlands (Figure 3 & 4). It was reported by 

BBMP that the debris and floating material 

enters the lake during wet weather/rainfall 

through overflow from the storm water drain. 

 

2. The accumulated floating debris/solid waste 

from wetland and main water body of Ulsoor 

Lake are removed by BBMP. It was observed 

that the records of quantity of floating debris/ 

solid waste removed from wetland are not 

maintained. 

 

 The recommendations of the Joint Committee 

are complied.  

2 To provide / install appropriate screen 

to arrest entry of floating matter at 

each stage i.e. Secondary drain to 

Primary drain, at regular interval may 

be of 1000 m in Primary drain. Also to 

develop system to remove 

accumulated debris from the screen on 

regular interval to protect and improve 

its functionality, also ensure disposal 

of debris removed to SWM processing 

1. The screens at regular interval   in primary 

drains and   outlet of secondary drains to 

primary drains are   not installed.  

 

2. Silt traps in primary and secondary drains are 

not installed.  

 

3. Pilot drains are not provided in the drain bed.     

 

The recommendations of the Joint Committee are 

not   complied.  
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facility. In addition, a section of 0.8 M 

width and 0.6 M depth pilot drain 

shall be constructed at the middle in 

all primary and secondary drains to 

carry dry weather flow and will help 

in collecting / removing solid waste. 

BBMP may explore deputing 

scavengers for supervising and 

removing of solid wastes from the 

drains. To provide silt traps at 

appropriate locations in the primary 

and secondary drains to avoid 

carryover of silts to the Lakes and 

easy removal from the drains too. 

4. As per the records of BBMP, annual 

maintenance contract for removal of debris and 

silt from SWD is given to a firm  M/s Yoga & 

Co, Bengaluru     for 3 years vide work order dt 

09/04/2019. The copy of the work order is 

enclosed at Annexure 9. The records of silt 

removed and disposed are not maintained by 

BBMP.   

 

5. Marshalls were appointed in 198 wards of 

BBMP to monitor and avoid disposal of solid 

waste   into SWD. The copy of the work order 

dt 28/12/2020 furnished by BBMP is enclosed 

at Annexure 10 and it shows contract period 

was expired on 01/01/2021.   The work order or 

records for existing contract are not furnished 

to the Joint Committee.  

 

The recommendations of the Joint Committee are   

partially complied.  

3 The existing screen provided to arrest 

entry of floating debris into wetland 

found inadequate and BBMP has 

planned to install floating screen for 

the same. The committee of the 

opinion that the entry of water during 

wet weather is nothing but a diluted 

wastewater /sewage and carries lot of 

organic wastes along with it. The 

existing treated sewage from BWSSB 

STP (2 MLD) and MEG STP (100 

KLD) may be adequate to maintain 

the water level of Ulsoor Lake. So, it 

is suggested to replace the existing 

1. During the visit of the Joint Committee on 

28/07/2021, it was observed that the   screen 

provided to arrest entry of floating debris into 

wetland is replaced with 24m wide floating 

barrier (Figure 5 & 6). 

 

The recommendation  of the Joint Committee is   

complied. 

 

2. The existing weir is not replaced with sluice 

gates to stop entry of diluted sewage into the 

wetland  and Ulsoor Lake. 

 

3.  As per the records furnished by BBMP,    

under 15th finance Commission pertaining to 
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weir with sluice gates to stop entry of 

diluted sewage into wetland / Ulsoor 

Lake. 

solid waste management infrastructure 

development in BBMP jurisdiction, provision 

of Rs. 400.00 lakhs is made in the Action plan 

to provide trash barriers for selected lakes to 

avoid the solid waste entering into the lakes.  

The copy of    15th finance Commission Action 

plan highlighting the provision made for 

installing trash barriers is enclosed at Annexure 

11.   

 

4. The floating debris in the wetland and 

characteristic of water in storm water drain and 

lake, indicates that during wet weather and 

rainfall, overflow of storm water drain carrying 

diluted wastewater /sewage is discharged to the 

wetland.   

 

The recommendations of the Joint Committee are 

not  complied.  

4 The treated water from STPs shall be 

discharged into wetland structure after 

complete cleaning to act as polishing 

process for removal of remaining 

suspended solids and biological 

oxygen demand making the water 

more hygienic and environmentally 

safe before release in to main course 

of Lake.    

During the visit of the Joint Committee on 

28/07/2021, it was observed that the treated 

wastewater from STP is discharged into a wetland 

prior to the main course of lake (Figure 7).  

 

The recommendation of the Joint Committee is 

complied. 

 

5 To provide Cascade Aerators for 

discharging treated sewage into 

wetland helps in removing odour due 

to Hydrogen Sulfide, if any. Also 

micro bubblers and fountains may be 

1. During the visit of the Joint Committee on 

28/07/2021, it was observed that cascade 

aerators for discharging treated sewage are not 

installed.  

 

2. As per the records furnished by BBMP,  under 
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planned by ensuing available D.O., if 

required. 

15th finance Commission  pertaining to solid 

waste management infrastructure development 

in BBMP jurisdiction, provision of Rs. 400.00 

lakhs is made in the Action plan for installation 

of diffused aerator systems in Ulsoor. The copy 

of    15th finance Commission Action plan 

highlighting the provision made for installing 

trash barriers is enclosed at Annexure 12.   

 

The recommendations of the Joint Committee are   

not complied. 

6 To install online monitoring system to 

assess the water quality of Ulsoor 

Lake on real time monitoring basis at 

appropriate location. Until installation 

of online system, BWSSB may start 

monitoring pH, DO and Temperature 

on daily basis along with STP 

monitoring records. 

1. The online monitoring system to assess the 

water quality of Ulsoor Lake on real time 

monitoring basis  is not installed.  

 

2. BWSSB is not monitoring water quality 

parameters such as pH, DO and Temperature of 

Ulsoor lake on daily basis. Records of 

monitoring were not furnished to the Joint 

Committee members.  

 

3.  Online effluent monitoring system at outlet of 

the STP is not installed. As per the records of 

BWSSB,   tender is invited  for installation of 

online monitoring system at the outlet of STP 

to monitor quality of treated sewage prior to 

discharge. The copy of tender document is 

enclosed at Annexure 13. 

 

4. Daily, BWSSB is monitoring   pH, BOD, COD, 

TSS, ammoniacal nitrogen, nitrate nitrogen, 

total phosphate, TKN and fecal coliform in 

treated wastewater at the outlet of the STP prior 

to discharge to the wetland. The monitoring 
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result from 01/06/2021 to 27/07/2021 are 

enclosed at Annexure 14 .   It is observed that 

fecal coliform in treated wastewater is 

consistently reported as <100 MPN/100ml, 

whereas the analysis results of the samples 

collected on 01/03/2021, 01/04/2021, 

03/05/2021 by KSPCB and on   28/07/2021 in 

presence of the Joint Committee shows that the 

concentrations of Fecal coliform are 27 x 104, 

33 x 10³, 23 x 10³ and 14 x 10³ MPN/100 ml, 

respectively.  This shows that the BWSSB is 

not carrying out the analysis properly.  

The  recommendations of the joint  committee are   

not complied. 

7 To renew the consent issued by 

KSPCB under the Water (Prevention 

& Control of Pollution) Act, 1974 for 

operating Slaughter House and 50 

KLD ETP immediately. To upgrade 

and operate the ETP complying to the 

effluent discharge Standards and also 

to recycle the treated water for 

slaughter house washing/cleaning 

purposed. The effluent generated from 

mutton stalls located within slaughter 

house premises shall be treated in ETP 

and not to dispose directly into UGD.  

Also to implement the Notification 

No.PCB/WMC/SEO/2013-14/6271 

dated 05.02.2014 issued by KSCB as 

per the Guidelines for Slaughter 

House prepared by CPCB 

1. BBMP has not applied for renewal of consent 

for operation of Slaughter House and 50 KLD 

ETP from KSPCB and it is in operation since 

30/06/2009 without valid consent to operation 

from KSPCB.  KSPCB has issued prohibitory 

order dated 19/04/2013.  

2. As per the records of KSPCB, KSPCB has filed 

the criminal case 1065 of 2013 in the Hon’ble 

High Court of Karnataka against the BBMP 

authorities during 2013 for noncompliance and 

case is under hearing stage in the Court.  

3. KSPCB   has formed a Watch Dog Committee 

for slaughter houses on 18/02/2014 consisting 

of BBMP, KSPCB, Animal Husbandry and 

People Associations for regular monitoring of 

compliances. 

4. KSPCB has inspected the unit several times 

and issued directions dt 29/07/2017 and 

25/06/2020. 
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5. The KSPCB   inspected the slaughter house on 

16/06/2021 and observed that the effluent 

generated is partly diverted to    ETP and 

remaining is bypassed through open drain to 

the BWSSB sewer. The inspection report of the 

KSPCB and sample analysis report are 

enclosed at Annexure 15. The analysis report of 

the sample collected  at the outlet of the ETP  

are as follow: 

Parameter  Concentrations Standard 

pH@25˚C 7.1 5.5 – 9.0 

 BOD (3 days,  

27˚C) (mg/L) 

162 350 

COD (mg/L) 645 250 

TDS (mg/L) 2338 2100 

TSS (mg/L) 40 600 

Chloride (mg/L) 796 600 

Sulphate (mg/L) 102 1000 

Fluoride (mg/L) 0.2 1.5 

Phenolic 

compounds(mg/L) 

BDL 5.0 

Hexavalent 

chromium Cr6+ 

(mg/L) 

BDL 2.0 

Ammonical 

Nitrogen (mg/L) 

1.0 50 

Cynide   (mg/L) BDL 0.2 

Oil and Grease 

(mg/L) 

BDL 20 

Zinc (mg/L) 0.13 1.5 

Iron (mg/L) 2.13 3.0 

Copper (mg/L) BDL 3.0 

Nickel (mg/L) BDL 3.0 

Total Chromium 

(mg/L)  

BDL 2.0 

The treated effluent at the outlet of the ETP is 

not complying with the discharge standards 

with reference to COD, TDS and Chloride. 

6. The Joint Committee members from CPCB 
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and KSPCB inspected the ETP operated by 

the   Slaughter House  on 28/07/2021. The 

slaughter house was in operation and the ETP 

was not operated scientifically.  Aerators and 

pumps were rusted indicating that the ETP is 

not operated regularly. There was no 

discharge from the ETP during the inspection. 

The ETP operator informed that   only after 

6.00 PM effluent will be treated in filtration 

unit and discharged. It was observed that the 

connecting pipes to filtration unit were 

dismantled (Figure 8  - 10). The effluent was 

stored in the ETP. There was no any 

improvements in the status of operation of the 

ETP compared to the observations made 

during earlier inspections by the Joint 

Committee and KSPCB. BBMP has not 

implemented any measures to improve the 

condition of the ETP. 

 

 The  recommendations of the joint  

committee are   not complied. 

 

2.3  Status of measures implemented by Department of Fisheries 

Sl Suggestions of the Joint Committee in 

the report dt 10/08/2020 

Measures implemented 

1 To prescribe appropriate physio-chemical 

and biological parameters in the contract 

/ agreement to carryout water quality 

monitoring while appointing contractor 

for fishing. 

As per the records of Department of Fisheries, 

the contract for fishing is given to Fisheries-

cooperative society on lease.  The lease has not 

carried out water quality monitoring 

periodically.   

 

The recommendations of the committee are    
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not complied. 

2 To carryout study of bio accumulation of 

heavy metals in some tissues of fishes in 

Ulsoor Lake. 

Department of Fisheries has conducted the 

study on bioaccumulation of heavy metals in 

fish through Karnataka Veterinary, Animal and 

Fisheries Sciences University, Fisheries 

Research and Information Centre, Hebbal, 

Bengaluru. The report states that the heavy 

metal in fish tissue in Ulsoor lake is below 

permissible limit.  The report is enclosed at 

Annexure 16.  

The recommendations of the committee are     

complied. 

3 To maintain the cleanliness of the Ulsoor 

Lake and disposal of aquatic plants by pit 

composing method or any other means. 

During the visit of the Joint Committee on 

28/07/2021, it was observed that cleanliness of 

the lake  is maintained . The debris, solid waste 

and eutrophic plants are regularly removed. 

 

The recommendation of the committee is       

complied. 

 

 

2.4 Status of measures implemented by Madras Engineering Group and Centre 

Sl Suggestions of the Joint Committee in 

the report dt 10/08/2020 

Measures implemented 

1 To apply and obtain Consent (CFO) for 

discharge of effluents under the Water 

(Prevention & Control of Pollution) Act, 

1974 and emissions under the Air 

(Prevention & Control of Pollution) Act, 

1981 for operating & discharging of 

treated sewage from KSPCB 

The Joint Committee inspected the 100 KLD 

STP installed by Madras Engineering Group 

and Centre  on 28/07/2021.  MEG has not 

applied for Consent for Establishment and 

Consent for Operation from KSPCB for 

installation and operation of STP and discharge  

of treated sewage. The STP  is   operated 
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immediately.  without valid consent.  

 

 The recommendation of the committee is       

not complied. 

 

2 To operate the ETP complying to the 

effluent discharge Standards and not with 

discharge treated effluent directly into 

storm water drain. Shall lay a pipeline to 

discharge treated sewage with cascade 

aeration system in Wetland of Ulsoor 

Lake. Also to install flow meter and 

maintain proper records of the same.  

1. The treated sewage is discharged to the 

storm water drain from the outlet of the 

STP. The grab sample was collected at the 

outlet of the STP on  28/07/2021 in 

presence of Joint Committee members by 

KSPCB and CPCB staff and samples were 

analysed at KSPCB Laboratory.   The 

analysis results of the treated sewage 

collected from the STP are as follow 

(Annexure 17):  

Parameter Standard 

Concentrations 

in treated 

wastewater at 

outlet of STP      

pH@25˚C 5.5-9.0 7.5 

 BOD  (3days @ 

27˚C)(mg/L) 
< 10 8.0 

 COD (mg/L) < 50 68 

TSS (mg/L) < 20 9.0 

Ammonical 

Nitrogen (mg/L) 
< 5 1.0 

Total Nitrogen 

(mg/L) 
< 10 5.0 

Fecal Coliform 

(MPN/100 ml) 

Less 

than 100 

  

16 x 10³ 

2. The results show that the treated sewage is 

not complying with the discharge standards 

with reference to COD and Fecal coliform.  

 

3. Pipeline and cascade aeration system to 

discharge treated wastewater to wetland of 
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Ulsoor Lake are not installed.  

 

4. The flow meter is not installed at the outlet 

of the STP and the records   of quantity of 

treated sewage discharged are not 

maintained.  

The recommendations of the committee are 

not complied. 

3 To propose and construct additional STP 

to treat additional 4200 KLD of domestic 

sewage generated from MEG and stop 

discharging untreated sewage into UGD 

in time bound manner. 

1. The additional STP for treating 4200 KLD 

of domestic sewage generated from MEG is 

not installed.  

 

2. As per the records furnished to the Joint 

Committee by M/s Garrison Engineer 

(North), the service provider to sewage 

disposal of MEG, Bengaluru, proposal for 

installing 600 KLD and 300 KLD STPs are 

initiated (Annexure 18).  

 

The recommendations of the committee are    

not complied. 

2.5  Status of measures implemented by Karnataka State Pollution Control Board 

Sl Suggestion of the Joint Committee in 

the report dt 10.08.2020 

Measures implemented 

1 To ensure the implementation of 

Notification No. FEE 316 EPC 2015, 

dated 19/01/2016 issued by Forest, 

Ecology & Environment Secretariat w.r.t. 

installation of STP and reuse of Treated 

Sewage. 

1. As per the records of KSPCB there are 62 

units of commercial complexes, residential 

apartments, hotels, industries, software 

companies, slaughter house, and health care 

establishments located in the catchment of 

Ulsoor Lake generating 3212 MLD of 

sewage and are mandated to install STPs to 

treat the sewage generated.  
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2. Out of 62 units, 37 units have installed 

individual STP/ETP to treat 60% of the 

wastewater generated in the catchment. The 

treated effluent is reused for secondary 

purposes.   KSPCB is regularly monitoring 

STP /ETPs in  37 units.    

 

3.  Remaining 25 units are discharging the 

untreated wastewater into UGD with the 

permission of BWSSB due to space 

constraints. KSPCB has issued letters to 25 

units for installation of individual STPs 

(Annexure 19). 

 

The recommendations of the committee are    

partially complied. 

2 Out of 62 units, only 37 units (59.67%) 

are provided with STP / ETP to treat the 

wastewater generated and the remaining 

units are permitted to discharge untreated 

wastewater in to UGD with a permission 

of BWSSB. KSPCB shall reinvestigate & 

take appropriate action to install STP/ 

ETP in remaining 25 units, if applicable.  

1. As per the records of KSPCB,  out of 62 

units, 25 units are established prior to 

notification dated 19/01/2016 and are 

discharging the untreated wastewater into 

BWSSB UGD. The same sewage/effluent is 

being treated in the  STPs operated by  

BWSSB. 

   

2. KSPCB has issued letters to 25 units of 

commercial complexes, residential 

apartments, Hotels, industries, software 

companies,   and health care establishments 

for installation of STP  and reuse of the 

treated effluent (Annexure 20).   

 

The recommendations of the committee are    

partially complied. 
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3.0 WATER QUALITY OF ULSOOR LAKE 

The Karnataka State Pollution Control Board  is monitoring Ulsoor Lake water quality 

every month under   National Water Quality Monitoring Programme and the Board’s 

Programme.   The analysis reports of water samples collected during 01/04/2020 to 

31/03/3021 are enclosed at Annexure 21.     As per the report of KSPCB, the water quality of 

Ulsoor Lake conforms to designated-best-use classification Class "D" i.e. Water is fit for 

propagation of wildlife and fisheries and Class "E" i,e Irrigation, Industrial Cooling, 

Controlled Waste disposal. In March 2021, dissolved oxygen level in the lake was in the 

range of 1.8 to 4.8 mg/L and was    classified as Class "E". For  propagation of wildlife and 

fisheries, required dissolved oxygen level is 4 mg/L. 

The Joint Committee has carried out water quality monitoring of   Ulsoor Lake at three 

locations on 28/07/2021. The samples are analysed at Central Laboratory, KSPCB and 

analysis reports are enclosed at Annexure 22. The water quality analysis results are as follow:  

Water Quality Analysis Results of Ulsoor Lake 

Sl Parameter Concentrations  

Location 1 Location 2 Location 3 

1 pH at 25°C 8.5 8.3 8.5 

2 EC µs/cm at 25° C 369 367 366 

3 TSS mg/L at 103-105°C 70 68 72 

4 TDS mg/L at 180°C 248 246 244 

5 COD mg/L 164 160 168 

6 BOD mg/L at 27°C, 3 days 15 15 16 

7 Dissolved Oxygen, mg/L 4.2 4.1 4.4 

8 Chloride, mg/L 68 56 56 

9 Sulphates, mg/L 8.0 8.0 8.0 

10 Phosphate as P, mg/L BDL BDL BDL 

11 Nitrate as N, mg/L 3.5 3.36 3.38 

12 Ammonia as N, mg/L 0.26 0.18 0.14 

13 Total Coliform (MPN/100 ml) 5400 16 X104 16 X103 

14 Fecal Coliform (MPN/100 ml) 410 110X102 1500 

 

Where, 

Location 1 –  Ulsoor lake – Near temple 

Location 2 – Ulsoor lake – Near fishing centre 

Location 3 – Ulsoor lake – Near  Kalyani  
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The analysis results shows that the water quality of Ulsoor Lake confirms to designated-best-

use classification Class “D” i.e. Water is fit for propagation of wildlife and fisheries i.e. pH: 

between 6.5 to 8.5, DO : ≥ 4 mg/L, and N : ≤ 1.2 mg/L.  

 

The analysis results show that the water quality of Ulsoor lake   has higher concentrations 

of BOD, COD, Total Coliform and Fecal Coliform. This indicates untreated/partially 

treated sewage is discharged to the lake. The water quality of the lake is not improved 

compared to the water quality  during the earlier inspection of the Joint Committee in May, 

2020.  

 

4.0 OBSERVATIONS  

On reviewing the status of implementation of the recommendations and suggestions in  

the Joint Committee report dt 10/08/2020, the following are observed: 

1. As per the records of KSPCB, the water quality in Ulsoor Lake   confirms to 

designated-best-use classification Class "D" and Class “E” and there is no 

improvement in the water quality of the lake. 

 

2. The BWSSB has increased the present operational capacity of 2 MLD STP to 1.8 

MLD capacity and   augmentation of remaining 0.2 MLD capacity is in process. 

However, treated sewage at the outlet of the STP is not complying with the discharge 

standards.  It has completed 34 works   out of 36 works proposed and remaining 2 

works are committed to complete before December 31, 2021. At present, 

implementation of 34 works has led to reduction of  15 MLD  sewage discharged to 

storm water drain.  

 

3. The BBMP is maintaining the lake regularly by removing the accumulated floating 

debris/solid waste, desilting of storm water drains and marshals are appointed   to 

monitor and avoid disposal of solid waste   into the storm water drains.  

 

4. The screen at regular interval   in primary and secondary drains, silt traps  and 

cascading aerators are not  installed.  
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5.  The BBMP has not applied for renewal of consent for operation from KSPCB for 

operation of Slaughter House and 50 KLD ETP. The slaughter house and ETP are in 

operation since 30/06/2009 without valid consent for operation and also discharging 

partially treated effluent to storm water drain inspite of directions issued by KSPCB  

under the Water Act several times. 

 

6. The  Department of Fisheries  has conducted the study on bioaccumulation of heavy 

metals in  fish and furnished the report. It is reported that the heavy metal content in  

fish tissues are within the permissible limits. 

 

7. Madras Engineering Group and Centre has not applied for Consent for Operation 

from KSPCB for operation of STP and to discharge treated sewage to storm water 

drain. The treated sewage is not complying with prescribed discharge standards prior 

to disposal. The KSPCB officials visited the site on 13/07/2021 to verify the status of 

implementation and compliance of   STP. The Joint Committee members also visited 

the site on 28/07/2021 and informed MEG to obtain consent for operation. However, 

till date it has not applied for consent to operation for the STP operated by them. 

 

8. The   laying of pipeline to discharge treated sewage, installation of cascade aeration, 

flow meter and     STP to treat additional 4200 KLD of domestic sewage are yet to be 

installed by Madras Engineering Groups and Centre, Bengaluru.  

 

9. Out of 62 units located in the catchment of Ulsoor Lake, 37 units have installed 

individual  STP/ETP to treat the wastewater generated, the treated effluent is reused 

for secondary purposes. The remaining 25 units    are established prior to notification 

dated 19/01/2016 and are discharging the untreated wastewater in to BWSSB UGD 

with prior permission. The same sewage/effluent is being treated in the  2 MLD STP 

of BWSSB established at Ulsoor Lake premises.   

 

5.0 Estimation of Environmental Compensation (EC) 

Based on the observations, the Joint Committee estimated the environmental 

compensation for non-compliance of ETP operated by M/s BBMP Civil Slaughter House,  

2 MLD STP operated  by BWSSB and 100 KLD STP operated by MEG. The 

environmental compensation is estimated based on the pollution index method developed by 
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Central Pollution Control Board in the guidelines “Report of the CPCB in-house committee on 

methodology for assessing environmental compensation and action plan to utilize the fund”.  

The following equation is used for estimating environmental compensation: 

EC = PI x N x R x S x LF 

 

Where,  

EC  =  Environmental Compensation in ₹  

PI = Pollution Index of industrial sector  

N = Number of days of violation took place  

R = A factor in Rupees (₹) for EC  

S = Factor for scale of operation  

LF = Location factor 

 

1. EC for non-compliance of the ETP of  M/s Civil Slaughter house operated by  

BBMP at  Tannery Road, Frazer Town, Bengaluru  

M/s BBMP Civil Slaughter House and 50 KLD ETP in Tannery Road, Bengaluru is in 

operation since 30/06/2009 without valid consent for operation   from KSPCB.    

BBMP is operating the slaughter house and the ETP. KSPCB has filed a criminal case 

in the Hon’ble High Court of Karnataka against the BBMP for noncompliance and 

issued directions dt 29/07/2017 and 25/06/2020.  The KSPCB   inspected the 

slaughter house on 16/06/2021 and observed that the effluent generated is partly 

diverted to    ETP and remaining was bypassed through open drain to the BWSSB 

sewer. The treated effluent discharged from the ETP was also not complying the 

discharge standards. During inspection on  28/07/2021,  the Joint Committee 

members observed that the ETP was not regularly  operated and effluent was stored in 

the ETP.  

 

In view of above, environmental compensation is calculated as follow: 

 

i. Pollution Index of industrial sector (PI) 

 

The Karnataka State Pollution Control Board has categorized slaughter house into 

RED category of industries and accordingly the consents are issued. For red category 

of industries, average pollution index is 80. Thus, PI is considered as 80 in the EC 

estimation for slaughter house. 
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ii. Number of days of violation (N) 

The number of days for which violation took place is considered as the period 

between the day of violation observed and day of compliance verified by the 

committee. The Slaughter house and 50 KLD ETP are in operation since 30/06/2009 

without valid consent for operation   from KSPCB. During inspection by KSPCB on 

29/07/2017, 25/06/2020 and 16/06/2021 it was observed that treated effluent was not 

meeting the discharge standards. During the joint ccommittee   inspection on  

28/07/2021, ETP was not scientifically operated and effluent was stored in the ETP.  

In view of this, period of non -compliance is considered from 30/06/2009 to the date 

of hearing i,e 17/09/2021. Total number of days violation observed are 4459 days. 

 

iii. Scale of operation (S): 

As per the records of KSPCB, the M/s BBMP Civil Slaughter House is 

considered as medium scale. Thus,  scale of operation (S) for EC estimation is 

considered as 1.0. 

 

iv. Location factor (LF): 

M/s BBMP Civil Slaughter House is located within Bengaluru city having 

population >10 Million.   Thus location factor (LF) is considered as 2 for EC 

estimation. 

 

v. Factor in Rupees (R) (Rs): 

As per the environmental compensation estimation guidelines, factor of rupees 

may be minimum of Rs 100/- and maximum of Rs 500/-. In the guidelines it is 

suggested to consider R as Rs 250/-  as environmental compensation in case of 

violation. As M/s BBMP Civil Slaughter House is consistently violating the discharge 

standards and has not obtained consent for operation since 2009, inspite of repeated 

directions, factor of rupees R is considered as Rs. 250/- for EC calculation.  

Thus, the estimated   environmental compensation is  

EC (Rs) = 80 X 250 X 1.0 X 2.0 X 4459 

EC (Rs) = 40,000 X 4459 

EC (Rs) = 17,83,60,000/-  (Rupees Seventeen  crores eighty three lakhs sixty 

thousand  only) 
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2. EC for non-compliance of 2 MLD STP operated by BWSSB at Ulsoor Lake.  

BWSSB is operating STP of  2 MLD   at Ulsoor Lake and average  operational 

capacity  1.84 MLD (Range -  1.7 to 1.9 MLD). KSPCB is   monitoring the quality of 

treated sewage discharged from the outlet of the STP  every month.   The analysis 

results of the treated sewage collected from the STP on 01/03/2021, 01/04/2021, 

03/05/2021 by KSPCB and during Joint Committee visit on 28/07/2021   show that 

the treated sewage is not complying with the discharge standards with reference to 

COD and Fecal coliform. Thus the EC is estimated as follow: 

 

i. Pollution Index of industrial sector (PI) 

 

The Karnataka State Pollution Control Board has categorized sewage 

treatment plants of capacity >100 KLD  into Large scale and  RED category   and 

accordingly the consents are issued. For red category of industries, average pollution 

index is 80. Thus, PI is considered as 80 in the EC estimation for STP. 

 

ii. Number of days of violation (N) 

  The earlier Joint Committee inspected the STP on 14/05/2020 and verified the 

compliance to the discharge standards. The analysis of the samples collected on 

14/05/2020 showed that STP was complying with discharge standards except fecal 

coliform. Thus the date of first instance of noncompliance observed is considered as 

14/05/2020. The period of non -compliance is considered from 14/05/2020 to the date 

of hearing i,e 17/09/2021. The number of days violation observed are 491 days. 

 

iii. Scale of operation (S): 

As per the records of KSPCB, the 2 MLD STP is considered as large scale. 

Thus,  scale of operation (S) for EC estimation is considered as 1.5. 

 

iv. Location factor (LF): 

The STP  is located within the  Bengaluru city having population >10 Million.   

Thus location factor (LF) is considered as 2 for EC estimation. 
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v. Factor in Rupees (R) (Rs): 

As per the environmental compensation estimation guidelines, factor of rupees 

may be minimum of Rs 100/- and maximum of Rs 500/-. In the guidelines it is 

suggested to consider R as Rs 250/-, as environmental compensation in case of 

violation. As   treated effluent is not complying with the discharge standards with 

reference to COD and Fecal coliform,  factor of rupees R is considered as Rs. 250/- 

for EC calculation.  

Thus, the estimated   environmental compensation is  

EC (Rs) = 80 X 250 X 1.5 X 2.0 X 491 

EC (Rs) = 60,000 X 491 

EC (Rs) = 2,94,60,000/- (Rupees Two crore ninety four lakhs sixty thousand only) 

 

3. EC for non-compliance of  100 KLD STP  operated   by  MEG & C 

Based on the water consumption data, the Joint Committee in its report dt 10/08/2020 

estimate that 4300 KLD of sewage is generated in   Madras Engineering Group and 

Centre campus. Out of this  100 KLD is treated in the STP installed by Madras 

Engineering Group and Centre and remaining 4.2 MLD is discharged to UGD system 

installed by BWSSB.  Treated sewage from STP is discharged to the storm water drain.  

MEG has not applied for Consent for Establishment and Consent for Operation from 

KSPCB for installation and operation of STP and discharging of treated sewage. The 

STP  is   operated without valid consent.  During the Joint Committee inspection on 

14/05/2020, it was observed that treated sewage was not complying the discharge 

standards with reference to BOD, COD, Ammonia and fecal coliform. During the Joint 

Committee inspection on 28/07/2021, again it was observed that treated sewage was not 

complying with the discharge standards with reference to  COD and Fecal coliform.  

Thus the EC is estimated as follow: 

i. Pollution Index of industrial sector (PI) 

 

The Karnataka State Pollution Control Board has categorized of sewage 

treatment plants of capacity >100 KLD  into Large scale and  RED category    and 

accordingly the consents are issued. For red category of industries, average pollution 

index is 80. Thus, PI is considered as 80 in the EC estimation for STP. 
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ii. Number of days of violation (N) 

The number of days for which violation took place is considered as the period 

between the day of violation observed and day of compliance verified by the 

committee. The earlier Joint Committee inspected the STP on 14/05/2020 and verified 

the compliance to the discharge standards. The analysis of the samples collected on 

14/05/2020 showed that STP was not complying with discharge standards with 

reference to BOD, COD, Ammonia and fecal coliform. Thus the date of first instance 

of noncompliance observed is considered as 14/05/2020. The period of non -

compliance is considered from 14/05/2020 to the date of hearing i,e 17/09/2021. The 

number of days violation observed is 491 days. 

 

iii. Scale of operation (S): 

As per the records of KSPCB, the 100 KLD STP is considered as large scale. 

Thus,  scale of operation (S) for EC estimation is considered as 1.5. 

 

iv. Location factor (LF): 

The STP  is located within the  Bengaluru city having population >10 Million.   

Thus location factor (LF) is considered as 2 for EC estimation. 

 

v. Factor in Rupees (R) (Rs): 

As per the environmental compensation estimation guidelines, factor of rupees 

may be minimum of Rs 100/- and maximum of Rs 500/-. In the guidelines it is 

suggested to consider R as Rs 250/-, as environmental compensation in case of 

violation. As   treated effluent is not complying with the discharge standards with 

reference to COD and Fecal coliform, factor of rupees R is considered as Rs. 250/- for 

EC calculation.  

Thus, the estimated   environmental compensation is  

EC (Rs) = 80 X 250 X 1.5 X 2.0 X 491 

EC (Rs) = 60,000 X 491 

EC (Rs) = 2,94,60,000/- (Rupees Two crore ninety four lakhs sixty thousand only) 
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6.0 RECOMMENDATIONS 

It is observed that the recommendations and suggestions made in the Joint Committee 

report dt 10/08/2020 are partially implemented by the respective Authorities and the lake 

water quality is yet to be improved. In view of above, the following are recommended: 

1. The environment compensation of following amount may be imposed on BBMP, 

BWSSB and MEG: 

1.  BBMP:  For operating Civil Slaughter House   

Tannery Road, Bengaluru and ETP without 

valid consent and non-compliance of the 

discharge standards  

Rs. 17,83,60,000 /-  

(Rupees Seventeen  

crores eighty three lakhs 

sixty thousand  only) 

 

2. BWSSB:  For non-compliance of the discharge 

standards in  2 MLD STP operated   at Ulsoor 

Lake by BWSSB 

Rs. 2,94,60,000/-  

(Rupees Two crore ninety 

four lakhs sixty thousand 

only) 

3. Madras Engineering Group and Centre: For 

non-compliance of the discharge standards in  

100 KLD   STP operated   by MEG 

 Rs. 2,94,60,000/-  

(Rupees Two crore ninety 

four lakhs sixty thousand 

only) 

 

2. The Bengaluru Water Supply and Sewerage Board, Bruhat Bengaluru Mahanagara 

Palike, Department of Fisheries, Madras Engineering Group and Centre and 

Karnataka State Pollution Control Board shall implement all the recommendations 

and suggestions of the Joint Committee dt 10/08/2020 in time bound manner.  

3. The BBMP shall apply for renewal of Consent for Operation from KSPCB for 

operation of Slaughter House and 50 KLD ETP on priority and comply with the 

prescribed standards prior to disposal of effluent.  

 

4.  Madras Engineering Group and Centre, Bengaluru shall   apply for Consent for 

Operation from KSPCB for operation of existing STP   and to construct an  
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PHOTOGRAPHS 

 
Figure 1: Flow measurement at storm water drain C-100   downstream of Ulsoor Lake 

 
Figure 2:  Flow   at storm water drain C-100   downstream of Ulsoor Lake 



33 
 

 
Figure 3: Floating debris in wetland near STP 

 
Figure 4: Floating debris in wetland near STP 

FLOATING DEBRIES 
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Figure 5: Screen installed by BBMP at   inlet of wetland  in   Ulsoor Lake 

 
 

 
Figure 6:  Debris collected at the screen installed at inlet of   Ulsoor Lake 
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Figure 7: Treated wastewater disposed from BWSSB STP to wetland  

 
Figure 8:   ETP at Slaughter house operated by BBMP 
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Figure 9: Rusted aerator at Slaughter house ETP operated by BBMP 

 
Figure 10:  Pipeline connecting to  filtration system dismantled at  Slaughter house ETP 
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Item No.15: 

 

BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

 

Original Application No. 54 of 2016 (SZ) 

 

(Through Video Conference) 

 

 

IN THE MATTER OF: 

 

Suo Motu based on the news item published in 

The Hindu dated 08.03.2016 titled 

“Lake in heart of Bengaluru City turns” 

Graveyard for fish”.       ... Applicant(s) 

Versus 

 

Government of Karnataka, 

Rep. by its Chief Secretary, 

Bengaluru and Ors.           ...Respondent(s) 

 

 

Date of hearing: 10.06.2021.       

 
CORAM:      

 

HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER 

HON’BLE MR. Dr. K. SATYAGOPAL, EXPERT MEMBER                                                                         

 

For Applicant(s):        Suo Moty by Court.  

 

For Respondent(s):   Mr. Darpan K.M. for R1, R2. 

     Mr. M.R. Gokul Krishnan for R3. 

     Mr. T.V. Sekar for R4. 

  

ORDER 

 

 

1. As per order dated 14.08.2020, this Tribunal had considered the joint 

committee report with certain observation and suggestion and also the 

Sowmya D
Typewriter
Annexure 1
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[2] 
 

status report submitted by the additional 4
th
 respondent and then directed 

the parties to file further action taken report and posted the case to 

28.09.2020 for that purpose.   

2. Thereafter, it was taken up on 29.10.2020 and at the request of the 

committee as well as the party respondents, the matter has been adjourned 

to 27.11.2020 for consideration of further action taken report to be filed.  

Thereafter, the matter has been adjourned from time to time by 

notification and lastly, it was adjourned to today by notification dated 

29.04.2021. 

3. When the matter came up for hearing today through Video Conference, 

Mr. Darpan K.M. represented respondents 1 & 2, Mr. M.R. Gokul 

Krishnan represented 3
rd

 respondent, Mr. T.V. Sekar represented 4
th
 

respondent. 

4. Both the counsel appearing for the State respondents and Pollution 

Control Board wanted some more time to file further action taken report 

as directed by this Tribunal.  The committee also wanted some more time 

for filing further progress report regarding the implementation of the 

recommendations and suggestions made by them by the respective 

regulators. 

5. Considering the circumstances, we feel that some more time can be 

granted to the committee as well as to the official respondents to file their 

respective further progress report and action taken report. 
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[3] 
 

6. They are directed to file their respective reports to this Tribunal on or 

before 22.07.2021 by e-filing in the form of Searchable PDF/OCR 

Supportable PDF and not in the form of Image PDF along with necessary 

hardcopies to be produced as per Rules. 

7. The Registry is directed to communicate this order to the members of the 

committee and also to the official respondents by e-mail immediately so 

as to enable them to comply with the direction. 

8. For consideration of further action taken report, post on 22.07.2021. 

 

Sd/- 

    ...................................J.M. 

(Justice K. Ramakrishnan) 

 

 

          Sd/- 

...............................E.M. 

(Dr. K. Satyagopal) 

 

O.A. No.54/2016, 

10
th
 June, 2021. Mn. 
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ANNEXURE-1 

Action plan Works proposed to prevent the sewage entry to Storm Water Drains of Ulsoor lake catchment 

arcas under the jurisdiction of Waste Water Management Zonne

Estimated 
SI. Executing Name of the Workk Completion Remarks 
No division date 

Work of P/L 450nmm dia RCC NP-3 line from TAJ 

Hotel to link at 1600mm dia opposite Gurudwara. 

Halasuru
Work of P/L 450/600mm dia RCC NP-3 from 

Work 
wWM(C)Valley Completed 

Work2 
wwM(C)Valley Buddavihar road to Wheelers road. Cox Town 

Work of P/L 450mm dia sewer line from MG road 
Completed 

Work 
wwM(C)Valley Completed towards Halasuru road junction Halasuru

Work of P/L 600/900mm dia RCC NP-3 sewer line 

including trenchless technology from Bore Bank road 

to Robertson road. Frazer town. 

Work of P/L 900mm dia RCC sewer line from 

Work 

wWM(C)Valley Completed 
Work 

wwM(C)Valley Completed 
Work 

Stephens road to Asseya road 

Work of P/L 900mm dia RCC NP-3 class sewer line 

from SK Garden main road to ITI layout, SK Garden

Work of P/L 900mm dia RCC NP-3 class sewer line 
from SK Garden main road to Bore Bank road , SK | 

Garden 

wWM(C)Valley Completed
Work 

wwMC)Valley Completed 

Work of rehabilitation/replacement of 600mm dia 
sewer line by 900mm dia RCC sewer line from 

St.Jhones road towards Asseya road. Pulikeshinagar. 
Work of P/L 900mm dia sewer from Halasuru road 

Work 
9 wwMC)Valley Completed 

Work 
T0wwM(C)Valley Completed junction to A.M Road 

Work of rehabilitation/replacement of 600mm dia 
sewer line by 900mm dia RCC sewer line from PSK 

Naidu road towards Wheelers road,Cox Town. 
Work of P/L 600/900mm dia RCC sewer line from|
inside MEG premises to halasuru STP, Halasuru.

Work of P/L 450mm dia RCC NP-3 class sewer line in 
place of 230/300mm dia sewer from Narayanapillai 

Work 
wwMC)Valley Completed 

Work 
wWM(C)Valley Completed 

Work 13 wWM(C)Valley Mackon road Completed street and to 

ArunachalamMudalierBharathinagar, Shivajinagar. 
Work of rehabilitation 225/450mm dia RCC sewer line 
by 450/600mm dia sewer line along Wheelers road,

Cox Town. 
Work of rehabilitation/replacement of 300/450mm dia 

Work 14 wWM(C)Valley Completed 

15 Work 
wwMCValley RCC sewer line by 450/600mm dia sewer line from 

Completed St.Alphons road to Pottery road, Sagayapuram. 
Work of P/L 450mm dia RCC Park road to Krishnappa 
lane. opposite to Football ground Jeevanahalli

Work 16 wwMC)Valley Completed

Work of P/L 600mm dia RCC NP-3 class sewer line 
17 Work 

wwMCWalley from Miller tank bund road towards Jas1mabhavan 
Completed Road. Vasanthnagar. 

Work of P/L 900mm dia RCC sewer line inside SWD 
18 Work 

wwMC)Valley along Halasuru lake bund at Gangadharchetty road. 
Completed Halasuru Ward. 

Chief Engineer (WWM)
BWSSB,5tr Floor, Cauvery Rh aun 

ChiefEhgineer ( 
1 

BW3SB, Bangelore 
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Work of Rehabilitaion/Replacement of 300/450mm dia 
RCC sewer line by 450/600mm dia sewer line from 
Gangadharehetty road towards Halasuru lake bund Completed Shivanachetty Garden 
Work of Rchabilitaion/Replacement of 300/450mm dia RCC sewer line by 450/600/8001mm dia sewer line from Miller bund road towards Vasanthnaga.

19 
wWM(C)Valley Work 

20 
wwM(C)Valley Work 

Completed Action plan for the Works proposcd to prevent the sewage entry to Storm Water Drains of Ulsoor lake catchment areas under the jurisdiction of Maintenance Zone 
work of providing and laying near 300 mm dia S&S RCC NP3 Class UGD lines along Paranjyothi cross road & connecting to Submain on Paranjyothimain road Coming under Frazer town s/s of AEEC-3 subdvn. 
Estimate for the work of providing and laying near 300 
mm diaRCC NP-3 pipe in place of (0.60)mtr 225mm 

Central Division
Work 

Completed 

Central Division dia SWline damaged at Rose garden and Ganesha Work 

Completed Garden coming under Machalibetta S/s under AEE C-3 Subdvn.
Estimate for the work of providing and laying 225 mm dia pipe in place of (0.6 mtr) 225 mm dia SW line 
damaged at Kateramma Slum Seth line Kateramma Completed slum and Kateramma Slum 1st cross coming under Machalibetta S/s under AEEC-3 subdvn 
Estimate for the work of providing and laying 225 mm 
dia pipe in place of (0.6 mtr) 225 mm dia SW line 
damaged at Yallamma Temple road and cross road in 
old Byappanahalli coming under Machalibetta S/s completion under AEEC-3 subdvn

3 Central Division Work 

Work 
Central Division nearing to 

Estimate for the work of providing and laying 300 mm 
dia RCC UGD pipe line of (0.6 mtr) 225 mm dia SW 
line damaged at KandaswamyMudiliyar road Coming Completed 

undePillanna garden-2 S/s under AEEC-3 subdvn. 
Estimate for the work of providing and laying 300 mm 
dia RCC UGD pipe line in in conservancy of devis 
road and Hall road from devis road to Vivani road| Completed. coming under Pillanna garden -2 S/s under AEEC-3 

subdvn 
Estimate for the work of laying 300 mm RCC NP3 
class lateral sewer line at NC Colony 3rd cross 
Annavailankannichapel road and linking to on-going 

work to WWM zone at Pottery road coming under completion 
Frazer town Service station of AEEC-3 Subdvn. 
Estimate for the work of laying by reversal of 300 mm 
RCC NP3 (Existing 225 mm SW) class lateral Sewer 
line at NC colony 3rd cross Coming under Frazer town omplerea 

s/s of AEEC-3 subdvn. 
Estimate for the work of laying by reversal of 300 mm 
RCC NP3 (Existing 225 mm SW) class lateral Sewer 
line at S.k Garden 7th & 8th cross in reverse gradient Completed 
and linking to existing 300 mm RCC NP3 on main 
road Comingunderfrazertown s/s of AEEC-3 subdvn. 

Work 5 Central Division 

Work 
Central Division 

Work 

nearing to 7 Central Division 

Work 
Central Division 

Work 
9 Central Division

Chief Eeer wwM) 
5WSSB, 5ti Floor, 

Uvery Bhavan, K.G. Road,
Gnler Eigineer( 
w3SB, Bangelore 

Sowmya D
Typewriter
45



road Coming under frazer town s/s of AEEC-3 subdvn. 
Estimate for the work of laying by reversal of 300 mm 
RCC NP3 (Existing 225 mm SW) class lateral Sewer 
line at S.k Garden 2nd cross near Muthuraman Temple and linking to 600 mm submain sewer on SK garden Completed main road Coming under frazer town s/s of AEEC-3subdvn. 
Estimate for the work of laying new 300 mm RCC 
NP3 class lateral sewer line along Meanee Avenue 
road near ulsoor lake coming underfrazer town s/s of Completed 
AEEC-3 subdvn. 

Estimate for the work of linking of laterels to sub main 
y providing and laying of 230 mm diaGSWpipe and 

10 Central Division Work 

11 Central Division Work 

12 
Central Division construction of 1.20 dia new manhole at Makkamajid Work 

oad Nehrupuram to Arunachalammodilaar road Ward 
2 shivajinagar coming under coles park s/s AEEC- 2 
Sub div. 

Estimate for the work of linking of laterels to sub main 
by providing and laying of 230 mm diaGSWpipe and 

completed 

Work 
13 Central Division construction of 1.20 dia new manhole at Back side of 

completed Golden chiken old Korchipalyashivajinagar coming 

underHGRS/s AEEC-2sub div. 
Work of linking of laterals to sumain by providing and 
laying of 300mmdia RCC pipe and construction of 
1.20mtr dia new manholes at Kamaraj 
Shivanashetty Garden, Osdorn Road Near Ulsoor lake completed 
and near ShanthiSagar Hotel ward no 92 Shivajinagar 

Coming under CP S/stn of AEEC-2 Subdvn. 
Estimate for the work of linking of laterels to sub main 

by providing and laying of 230 mm diaGSWpipe and 
construction of 1.20 dia new manhole at Dikenson 

road Work 
14 Central Division 

Work 
15 Central Division road cross to Ganga darchetty road Ward 110 

shivajinagar coming under coles park s/s AEEC-2 Sub 

div no. 
Estimate for the work of linking of laterels to sub main 

by providing and laying of 230 mm dia& 300mm dia 

completed 

Work 
16 Central Division GSW pipe and construction of new manhole from 

completed
Tungabadra colony to sub maiat 3 mainvasanhtnagar 

coming under Hgr s/s AEEC-2sub div. 

Chief Engineer (WW 
BWSSB, 5tr Floor, 

Cauvery Bhavan, K.G. Road 
Bengaluru - 560 009 

ose39

Chief Engineer (W) 
BW9SB, Bangelore 

nUCU, 

Sowmya D
Typewriter
46



Ph  :080-23238458
FaX.: 080‐ 23238300

呻

¨

に RヽヽATヽヽA SrヽTE POl:_lT10ヽ COヽ TR01′ BOARD
CCヽTRAl lINVIItOヽ MEヽrAL LABORATORヽ

l ega1 42(ン3■欧P)ACT,1986 RECOCヽ IWD Eヽ
'lRONMENIAL Lヽ

ltORヽTORY
:S04EC l霞 A●嗣 Ita 3● ti叫 1“い●■,"ヽ ABL Vtt CeFtlrkate、 ulabrr TC IB7

:,04g"1:2t118 CERTl口
'D LABORATORゞ

ANALYSIS REPORT

Email :e0lEallablEt5Dc!,goy,io
website : hlEpr!{kseqh. gov.in

d.6.s-i"-ao. arirr-c;s',
.+'a5.qs&riq4d&t*l,rr,

K S.P.C.B., 'Nisarya BhNan"
f D Cr6- ThiDrmi.h Rood,
Shr\"nlgar- &nfalorB - j6({)79

Date:03.08.2021

NAヽ値 OF THEINDUSTRY:
lWs. Ulsoor STP Plant(2 MLD),
BWSSB, Ulsoor,
Bengaluru.

Page I of I

DATE OF COMMENCEMENT OF
TEST:29.07_2021

SAMPLE COLLECTED BY: Sri. R. Padmanabhan 8.0,
RO: Citv East

DATE OF COMPLETION OF
TEST:03082021

n△ T∩ ,´
^IT口

´T:^ヽ : 28072021

SAMPLE REPORT NO:WW‐ 608DATE OF RECEIPT: 29072021

PARTICULARS:
Treatcd Sewage∞llected hm Outlet
ofSTP

SAMPLE NO:WW‐ 608

１

　

０

Ｓ

“Ｎ
Parameters Unit Standard Result Test Method

1 pH @ 25oC 65-90 つ
‘

IS 3025(Part i l

2 Total Suspended solids myL Not morc

than 20
80 IS 3025(Part 17)

3 Chemical Oxygen Demand mgL
than 50 IS 3025(Par 58)

4 留庶機器
rn_mmd mノL

Not m∝e
than 10 lS 3025(Part 44)

5 Ammonical Nitrogen as N myL Not morc
than 5

L0
IS 3025(Part 34)

10Ц日 1ヽ● Ogじ‖ ■1′L
Not more

than l0
＾
υ Al・― ιOrt1 0Ct■oll

7 Fccal Colifonn
NIPV
100ml

Less than 100 14111Xl APHA 23rd αtttloll(9221E)9‐ 77t● 9‐78

INFERENCE Non Conforms to prescribed standards.

I . The abovc r€sults to the s8mplc tested.
2 1hc report shali not bc rcproduced withoutthe w喘 ●en apprOwal oFthe laboratory

3.Sam● eS‖ll be stored for a"■od of15■ s hm thC datc oFissuc ofreport
4 Decision Rule:“Statement oF∞ nlorllity applies only to analysis of results which meets the standards

stipulatcd by rcgulatory authoity"

A i刺
(Radha M.N)

Attb蔵始絡漁mbり
(D■ H.RoopadevD

l)′eniOr schn6■c Ofrlcer

石

Assistant Scientinc Omcer
― ― Ln● υlヽ し

":「

― ‐
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Ph  :080-23238458
Fax : 080-23238:ヽ tl●

: 1 1 :,・

,1■
1く lヽヽ ヽ 1ヽヽ 1、 ヽヽ:ヽ ll i('1lt :I()ヽ ((,ヽ lI(で ,1 lK)ヽ 1ヽ 1)

(1:ヽ :iく lヽ lヽ lヽl(0ヽ 1ヽ1:ヽ l.ヽ ll_ヽ 1'01く 1ヽ01くヽ

1翻田怒:‖n織 1雀1:署 I鳥育器l,端:‖やヽΥ出命hヒせ鶯!:乳87
1S ll()01:2(,0,(:l:Rl::=lEl):ABORヽ 10!ミヽ

Lllsoor S'l'P I']lant (2 MLD),
1)WSSIi. ( )lsoor. I')engaluru

Page I of2

Date:12.03.2021

DATE
「 EST:

|,)IC｀ ()MPIン ETION OF
1 05032021

:ゞ
=ヽ
1ヽ1)1′ E RIEI)()RT NO:ヽ VW‐1299

I SAMPI´ENO:WW‐ 1299

Il:tngc ol'
testing/Liruit

Dete ction
Test Method

2 to 12 LInit

1 2to 20001ュng/1 IS 3025(Part 44):2009

Eman:rentranabOksOcb oov in
VVebsite:htto:′ ′ksocb gov in

5o●,0豪 ,●対バ
『
00お・.

とお●0・さDQOtS彎れ dし ,
じヨお
`σ
.け。
"α
ぬ●―IItoooo

KSPCB.`Nisargn Bhavan''
7・ D Cross,Thimlllalah Road,

Shivanagaヽ Ba:igalorc-5600フ 9

tヽiヽ 1ヽ 1

1(():l;lム

t rn..'t rrrrllrt lllig. l)lit)
( iLl I:lril

OF COMMENCEMENT OF
0103202】

41o l■い()ln,ど′I′
lr｀
3025(Part 58):2006

2012

()1032021

10(lt、 '(l Se、 1ヽ1口 c cllitlc1lt

t crs linit  St:1:1(121rti Resu lt

N0t nlorc

ュご1,「 )● 1lltlntl  ll,s'I

2003

(111 \on

Notc: 1.′ (ヽlditiolltll:l:lalysiヽ rc!10rt｀ 0: ヽヽ ヽヽ
′-12'9=ヽ (lをttcd 12 03 2021 sllit‖ :||、 ol〕 e rc・ad f(,r dcclaration

ヽU::ヽ tり :‖ t川 口 :｀ 、` 11｀
｀ヽ
“
｀｀ .` ‐ 'ヽ `ヽ ヽⅢ( onlrrrrr:r l{) llre\'rih(' Iit:lll(iilr(ls|｀

!

of lnl'r'r-cocu of thc sanrlllc 'l c'lr:d.
2.l'he above rcsults pcrraitt only to thc sanrple tested'

ii.1hc leporl shallnot bc reprodticed \\'illlout llle rvritten appr'rral ol'the laboratory'

4. Samplcs will be stored tbr a period ol l-i days fiom the datc of issue ofreport'

:. l)"ciri,,,, lirrle: ,,Strten:cnt oi contiInril\ ,' noI] conftrrnritv applies only to test results as per

sliln(lirtd stil)tllated hy regulator'1 itutlltrritr' '

' ' 
('oo7'"4fu'

,t u( hu lizcti Sign{torl (Chemical)
(l)r'. H.Roopadcvi)

srrr iol Scientific Of{icer

ANAl´YSIS ItliPOlti(A('(:1く El)IIエ

NAME OF TIIE S′ I｀ P:

SAMPLE C｀ ()[|「 ( 1

ATE OF RECEll'「 :

PARTICULA RS:

SI

No
Paratne

l prl @ 250(l

,
Biochemie al o
Demand (.i (lir ''

3 Chemical t)rr r

Total Suspcrir.le4

5 l,Arurnoniull \

INFE RI:ヽ

IS 3025(Part ll):200270

DATE OF(〕 OI′ lビに
Ⅲ
11()ヽ :

-- i:n.r r, I ltcP\ ri

48



ANALYSIS REPORT(NON ACCREDITED PARAMETERSヽ
Date:12.032021

NAME OF THE STP:
Ulsoor STP Plant (2 MLD).
BWSSB, [JIsoor, Bengaluru DATE OF COMMENCEMENT OF

TEST:01032021

SAMPLE COLLEClED BY:1漱
:ゝ借 8ギ諜 laBJ3DEO I聡 諄 9["¥:「

E■ON OF
‐―・

r″
・‐PI IIII‐ ______―――― I TEST:05032021

DATE OF COI′ I´ECT10N:  101032021
――――――――――十~― ~             ―    ゝ̀

ヽ
1ヽ1)l li RliP()RT NO:―‐1299A

DATE OF RECLIPl:     101032t,21

Treated sewage effluent i 
sAMl'LIj No :ww-1299

PARTICULARS:

No
Parameters Unit Standard Result Test Method

1. Total Nitrogen mg/L
Not morc

than 10
37

APHA(23'd Edition)
(4s00- N A): 2017

2. Fecal Coliform
MPN/
1 00nll

Less than 
I zzxron APHA 23・ edlion(Part 9221 E)9‐

77 to 9‐ 78:2017

INFEREN(E Noll C0nfr,rms tr-r prcse Iibctl sliindard:.;.

Note: Additional nnalysis rcportNo: Wrr\-i299datcd 12.03.2021 shsll rlso be rcad for declaratlon
of Inferelce of the sample Tested.

鮨 畔 上
Section Head

Microbiologr'I'esting Laboratorl Wastc Water Testing Laboratory

---End of Repon---

/
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デ

Aヽ RNAI.ヽ KA SIヽ lE P()11(II:0ヽ (:0ヽl ROL BOARI)
CEヽTRAL Eヽ lヽlヽ 0ヽ lヽEヽTAl l´ A:〕 ORATORY

Leg■142(3)′ 87,E(P“ Cr.:986Rじ(X浴 IヽSED ENV‖ tOヽ lヽENTAL LABORA r()Rヽ ′

:SO/1Eく】17025 Accralited Testing lィ
"O rato,7b,ヽ

ABI 'ヽ11o Ctitirlca`e、 umbc,:(卜 518,
IS 18∞ ::2111,C::RT::'!El,LA BOlく :ヽoRヽ

、ヽ :ヽヽ lヽヽ RI;l'olt「

M/s. [-;lsoor S l'l) I,lanl (:MLI)).
BWSSB, Ulsoor'.
Bengaluru.

Page I oi l

Fmail : centrallab@ksocb.oov..!!
Website : htto://ksocb, gov.in

6.o"-.Si"i]5)o., :)irIEtJrij",
zJl 6'*!q d4 odics, dAD.nfi.i,

alorl+odr-rroooo

K.S.P.C.B., "Nisarga Bhsvan'
7'h D Cross, Thimmoiah Road,

Shivan.gar, Bangolore - 560079

NAME OFT卜IE INDUS「 RY:
DATじ OF COMM「NCEMENT OF
「 ES1101 04 2021

t

Sri. l\{.M.Ance nulla l}aig D.EO.
DATL()I COMPIET10N OFRO:Ci"Enst

01 042021

01042021 SAMPLEIヽ EPORT NO:Wヽ V‐08

PARTiCU[´ARS: Treated Sewape EfYluent SAMPLE NOI WW‐ 08

Nolc: l. 'iirc nbo\e r€sults peltain onll l() Lh! !rit)|r1. Ii\L(.1
2. lh(rcpol1ihall notbc reproducc,-l \\iihour th. rr|ittcn ]p1-r'.)\al ol thclaborxl{,r\.
3. Sanrples willbe stored for a pcriod ol'l-i.jars lionr tht .iurc ol issuc r)l tefrrrt.
.1. l)Dcision Rule: "Statenrent ot ronlblrlitr uppl cs t'nlr io irDulrsis ol rcsultri \\lri.h ntcels the stflndalds

sripulared by regulatory authorit)r'.

ヽ

暉 |
ノ
一

AuthorLed Signatoり (Blo10gに aり

(Rndha M.N)
Assistant Scientinc Oficer

輌0需1鰍 山0
Sellior Scicntirlc o■ lcer

TC‐5487

Datc: 16.06.2021

SAMPLE COし LECTED BY:

DATE OF RECEIPT:

１

　

０

Ｓ

Ｎ
PaIametcrc l」 :lit Sla ndir rtl Rぃ山  | :｀est Method

1 pH ,!i .l5o(l (5‐ t/〕 71
|

1ヽ 11l′ o「

2 Total Suspendcd solids !11ご l
\ol rnore

thirn 20
|

21,
|

lヽ 3025(1'art 17)

3 Chenrical Orygun Dcnrand 口〕ュ,L
\,ri ntor-c

(h.ur 5!l
545

|ヽ 3t05(P“ n58

4
3iochcillic.ll()、)gcil l)cmand

(3 da)s c 27・ C,
tr,:l'l-

\,,i rn,,r'c

li!:rr lil ● 2
|ヽ 1ヽ)25(Pal:44)

) Ammonical Nitroeen irs N mg/l-
Nol rni)lc

tl)nn 5
274

1ヽ 3025(Pa■ 34

6 Total Nirrogen nlノ! |
Not rno€

thurr l0
| 569 APHA 23rd ed“ ion

7 Rcal Colifbrm
NIPN/

100ml
I l..ess thcr I00 33r l0r

APHA 23!● cdllon(9221E)9‐77

to 9‐78

INFERENCE Non Conlbrm (o prcscribcd stan(lrrds.

＼ 、、
＼

----llnd ol' Report----

DATE Oド COl′LECT10N:
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だ
轟

ノ      鶏 匿
1ヽ Rヽヽ .ヽ rヽ 1く 、、1ヽ il l'0111 110ヽ (()｀ 11ヽ 0! 1,(,.ヽ |{い

(FヽTltヽ 1 1｀ 1ヽ1ヽ t)ヽ !ヽFヽ「Al_lヽ い01tヽ 10:てヽ

ド」常ぎ1艘I織ミi11瓶 II絆1ド‖klゝキや1)|:i)|」 lk)‖ IIヽ 7:λ―
iS 13001:200'CllR II「 :EDし BヽORヽ [ORヽ

ANALYSIS REPORT

results penain onlY to simple tcstcd.

Email:…
Vヽebsite: ltto:′ /kSOCb gov in

`r二
,れヽ
"お
枷●●ヨ●'',

こ三 ιう0鳥 0■●、現。
'S■

パぎ
ごo″嘔n■―■●o000

くヽPCB,.`Nisa ga Bhava■
.・

'1'1)Cross,Thimn〕
niah R“d

Slllvallagar Bangniore-560079

Datc:23.06.2021

cヽnit‖ ヽゞ icii(i1lc()r:iccr

ヽ

ヽ´

Allthol・ ized SignatOry(Biological)

(Radhaヽ1.N)

′ヽssistant Scicntillc OfACCr

2. Thc rcport shall not be reprodtrced $'ithotrt thc \\ritten ilpproval oftho laboralor\,'

3. Samples will be storecl for a pcriod ol l5 d3)s lio,n thu d:rtc ofissttc oi rcport'

.1. l)ccision Rule: -Statentent Lri'c'rrforrrriti rrpplics onlf i irrlxl\:'is ol rr'\uils \\hl(h nlcets lhc stilndards

stipulaled b) [cgulator! aullrorit]",

偽誠 *fl {-,o.-A'
Aut horizcrl Signat/tf (Chemical)

( l)r. Il.RooP dcvi)

|

|

|

1｀ (,‐5487

NAME OF THEINDUSTRY:
M/s, Ulsoor S i'P Plant (?ltlLD ).

BWSS[]. Lllsrror.
Bengalttru.

Puge l ol I

1)A FE O「 COMMENCEMENT OF
TESl103 0S 2021

SAMPLE COLLECTED BY:
Sri.ヽ I Ⅳl.A:llecil“ lla Baig D.E.0.

RO:Ci"Enst
11lII:|も
111口iLE■

ON OF

Iヽ ヽヽ IPLl:RIPOIRI NO:WW‐ 122

巴 11｀ lWψ

DATE OF COLl´ ECT10N:

DATE O「 RECEIPT:

0305202!

03052021

i realc.I Se、 vtll`Cl: 1ltヾ l::PARTICU LA RSI

lS 3025(P田 l17)

IS,025(P・ llt 34)

Total ).itrogcrr  ヽ11ヽ 23rd cditiol〕

Fecal tlolilorrrt 、11`ヽ 231も = ι〕(■ 1(9221 E)9‐77 1o 9‐
78

Total suspsndcd solid$

1ヽ 3025(P,rt 44)

Anrnr(,nical Nilrogcn as N

ｌ

　

ｏ

Ｓ

Ｎ
Parameters Unit Standard Result 1・est Method

1 pH f() 25oC 65‐ 90 78
__   1ヽ 3025山ユ1●

2 otB.'l-
Nr)l lllorc
llrrn 20

60

3 Chemical Oxygen Demand rng"l.
Not rttore

than 50
67 IS 3025(1)ar S8)

４
　
一　
・，

一

６

mノI I

:l181

ヽ`
、 l

Not morc

: コ lil

r r . ll, lJr ll,

;;,t;, r, rolrrescrib"tl r.onor.u..

thxn I0
\r)t nlore

,riitr < 
-

7

l
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′ヽヽRヽヽ1ヽκヽ 1ヾヽ 11:POIl t riO、 (:oヽ lrt01 Bo、 111)

(:::ヽ lRヽ 1 1:ヽ :ヽIく )ヽ 1ヽ■ :ヽヽ 11ヽ :ζ ()Rヽ T()Rヽ

ギ)響 ‖|ギIIIII11「 :11)11(ヽ ドヽ

'llミ

lll,|ミ‖‖1?甘 |、 .
|｀ )・｀  ヽ:1,(|ミ !`:11)]、

“

 :ヽ 11,1(,

ANALYSIS REP01こ T

I\11s. Lil;ror S-fP

llWSSti. [:lsoot.
IlengalLrru.

MLD)

Date:03.082021

SAMPLE REPORT NO:WW‐ 608

SAMPIE NO

Em洒 |:…
VVebsite:h― .90V In

l配 奇 tⅢ .0構椰 ぎ .

=を
彎｀t屯翔 ら

…ピo「
`0●

,゛―●t0000

KSP(:B,`・ Ni“喘晏 Bll●War
'1)て :●s Thim“ Lth R●口 ,
おヽ|■ |■■tVa: B,■8olor-5600'9

NAME OF THEINDUSTRY:

SAMPLE COLl′ECTED BY:

DATE OF COl【 RCT10N: 28072021

DATE OF RECじ IP r: 29072021

、ヽ

ヽ

PARTICULARS:
lleated Sewa3c collcctcd tronl(,ullct

o「 STP

pertain

2. lhcreportshall not bc reproduced \\ilhoutthcwritten approval ofthc laboral'lry'

l, Sanrples will bc s(orcd l'or I pcrir'rd ot l5J0)sll.otrrthe'lrttcttlissttttr!'rcpott'
4. Dccision Rule; ,,slarenrent olronlbrnrili ilpplics,)nlv t., xr!lljr! (,l icsulls \\lri(:h Inccls tlte standards

slinuliltcJ b\ rcguli,tL:r) autl ':1ril" '

A魚酬漁Ш
(Radha M.N)

Assistant Scicntinc Orflcer

任

A“h」詔こχ島i彙耐“)(Dr.H.Roopadevi)

メ
ダ
eni° r scientilic()籠cer

l,AIE OF COMMENCEMENT OF
I IES‐「 :29072021

DATE OF COMPLET10N OF
TEST:03082021

Sri. R. Padnranabhan E.O.

ｌ

　

ｏ

Ｓ

Ｎ
Paramcters Unit Standard

I

Res ul t 1｀cst Method

1 pH @ 25oc

nrp'[, ,

「

~]“
,"

‖ 鶯1lT:サ
_ _ Jヽ 3025(Palt‖ )

lSヽ 025(Pa“ 17)

1ヽ 3(,25(Part 58)

2 l1t'''l:ll"ul"'1" -Chemical Orr gcn l)cmand

4
Biochemica1 0xygcn Demand

(3 days C″ 270C)
mノ∃_ヽFIド | '0 1 IS 3025 1Pm 44)

Ammonical Nitrogcn rls N m/・ 1 猟ЛYe l .0 IS 3025(Part 34)

IN「 EREN(〕 E

I    APHA 231d cdmiOn~言
面高面高高θ2a助 9‐η

"9‐
78

Non Con[orms to prescribed standards.

Note: above ro thc srnlple tcsted.

----iln(l ol llepori----

Page I ol I

6 TotalNitrogen

7 Fecal Colilirnn
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C
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T
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T
o
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D
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b
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a
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W
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o
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B
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ade m
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N
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N
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E
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" for B
angalore Sew

age Regulation for the 
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F
o
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E
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E

n
v
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n

m
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tD
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g
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N

o.B
w

sS
B
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A
O
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S
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o
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A

O
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SI 
P
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N

o. 

4
A

. E
stablishm

ent o
f Sew

age T
reatm

ent Plants and D
ual Piping System

 

(1) 
N

o
 w

a
te

r
supply

o
r sew

erag
e connection shall b

e granted by the B
oard on 

the application o
f o

w
n

e
r

o
r builder 

o
r occupier o

f n
e
w

 Building
Projects,| 

unless 
sew

ag
e 

tre
a
tm

e
n

t
plant 

is established
an

d
 facilities

for 
re

u
s
e
 of 

treated
eftluent

by providing 
dual piping system

 
o

n
e
 for toilet flushing 

purpose and th
e o

th
er for all p

u
rp

o
ses in respect of, 

(1) 
R

esidential buildings consisting o
f 2

0
 an

d
 above apartm

entsor 
m

easu
rin

g
2,000sqm

rs
and above

w
h

ich
ev

er is low
er; o

r 

(ii) 
C

o
m

m
ercial b

u
ild

in
g

 m
easu

rin
g

 2,000sqm
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an
d

 above; o
r 

(ii) 
B

uildings o
f educational institutions m

easuring 5,000sqm
trs and 

above. 

A
ro

u
n

d
 3

4
 no. o

f buildings h
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e installed
the S

T
P

 as o
n

 31-06-2021

4 
To 

e
n

s
u

re
 the im

plem
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o
f TH

E 
B

A
N

G
A

L
O

R
E

W
A

T
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R
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U
P

P
L

Y
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N
D

 SEW
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B

W
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 (R
ain W
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arvesting) 

72A
: Every ow
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R
egulations 2010 and subsequent 2

1
6
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ner w
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w

.r.t providing 
rain 

a
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a
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e
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a
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h
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g
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y
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w

n
er 

stru
c
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 for u

s
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A
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u
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o
n
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W
D
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G
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ill b
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m
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h
o
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w

ithin 
S

to
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W
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e
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W
D
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tain
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y
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. 

D
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o
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B
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A
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ANNEXURE-1 

Action plan Works proposed to prevent the sewage entry to Storm Water Drains of Ulsoor lake catchment 

arcas under the jurisdiction of Waste Water Management Zonne

Estimated 
SI. Executing Name of the Workk Completion Remarks 
No division date 

Work of P/L 450nmm dia RCC NP-3 line from TAJ 

Hotel to link at 1600mm dia opposite Gurudwara. 

Halasuru
Work of P/L 450/600mm dia RCC NP-3 from 

Work 
wWM(C)Valley Completed 

Work2 
wwM(C)Valley Buddavihar road to Wheelers road. Cox Town 

Work of P/L 450mm dia sewer line from MG road 
Completed 

Work 
wwM(C)Valley Completed towards Halasuru road junction Halasuru

Work of P/L 600/900mm dia RCC NP-3 sewer line 

including trenchless technology from Bore Bank road 

to Robertson road. Frazer town. 

Work of P/L 900mm dia RCC sewer line from 

Work 

wWM(C)Valley Completed 
Work 

wwM(C)Valley Completed 
Work 

Stephens road to Asseya road 

Work of P/L 900mm dia RCC NP-3 class sewer line 

from SK Garden main road to ITI layout, SK Garden

Work of P/L 900mm dia RCC NP-3 class sewer line 
from SK Garden main road to Bore Bank road , SK | 

Garden 

wWM(C)Valley Completed
Work 

wwMC)Valley Completed 

Work of rehabilitation/replacement of 600mm dia 
sewer line by 900mm dia RCC sewer line from 

St.Jhones road towards Asseya road. Pulikeshinagar. 
Work of P/L 900mm dia sewer from Halasuru road 

Work 
9 wwMC)Valley Completed 

Work 
T0wwM(C)Valley Completed junction to A.M Road 

Work of rehabilitation/replacement of 600mm dia 
sewer line by 900mm dia RCC sewer line from PSK 

Naidu road towards Wheelers road,Cox Town. 
Work of P/L 600/900mm dia RCC sewer line from|
inside MEG premises to halasuru STP, Halasuru.

Work of P/L 450mm dia RCC NP-3 class sewer line in 
place of 230/300mm dia sewer from Narayanapillai 

Work 
wwMC)Valley Completed 

Work 
wWM(C)Valley Completed 

Work 13 wWM(C)Valley Mackon road Completed street and to 

ArunachalamMudalierBharathinagar, Shivajinagar. 
Work of rehabilitation 225/450mm dia RCC sewer line 
by 450/600mm dia sewer line along Wheelers road,

Cox Town. 
Work of rehabilitation/replacement of 300/450mm dia 

Work 14 wWM(C)Valley Completed 

15 Work 
wwMCValley RCC sewer line by 450/600mm dia sewer line from 

Completed St.Alphons road to Pottery road, Sagayapuram. 
Work of P/L 450mm dia RCC Park road to Krishnappa 
lane. opposite to Football ground Jeevanahalli

Work 16 wwMC)Valley Completed

Work of P/L 600mm dia RCC NP-3 class sewer line 
17 Work 

wwMCWalley from Miller tank bund road towards Jas1mabhavan 
Completed Road. Vasanthnagar. 

Work of P/L 900mm dia RCC sewer line inside SWD 
18 Work 

wwMC)Valley along Halasuru lake bund at Gangadharchetty road. 
Completed Halasuru Ward. 

Chief Engineer (WWM)
BWSSB,5tr Floor, Cauvery Rh aun 

ChiefEhgineer ( 
1 

BW3SB, Bangelore 
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Work of Rehabilitaion/Replacement of 300/450mm dia 
RCC sewer line by 450/600mm dia sewer line from 
Gangadharehetty road towards Halasuru lake bund Completed Shivanachetty Garden 
Work of Rchabilitaion/Replacement of 300/450mm dia RCC sewer line by 450/600/8001mm dia sewer line from Miller bund road towards Vasanthnaga.

19 
wWM(C)Valley Work 

20 
wwM(C)Valley Work 

Completed Action plan for the Works proposcd to prevent the sewage entry to Storm Water Drains of Ulsoor lake catchment areas under the jurisdiction of Maintenance Zone 
work of providing and laying near 300 mm dia S&S RCC NP3 Class UGD lines along Paranjyothi cross road & connecting to Submain on Paranjyothimain road Coming under Frazer town s/s of AEEC-3 subdvn. 
Estimate for the work of providing and laying near 300 
mm diaRCC NP-3 pipe in place of (0.60)mtr 225mm 

Central Division
Work 

Completed 

Central Division dia SWline damaged at Rose garden and Ganesha Work 

Completed Garden coming under Machalibetta S/s under AEE C-3 Subdvn.
Estimate for the work of providing and laying 225 mm dia pipe in place of (0.6 mtr) 225 mm dia SW line 
damaged at Kateramma Slum Seth line Kateramma Completed slum and Kateramma Slum 1st cross coming under Machalibetta S/s under AEEC-3 subdvn 
Estimate for the work of providing and laying 225 mm 
dia pipe in place of (0.6 mtr) 225 mm dia SW line 
damaged at Yallamma Temple road and cross road in 
old Byappanahalli coming under Machalibetta S/s completion under AEEC-3 subdvn

3 Central Division Work 

Work 
Central Division nearing to 

Estimate for the work of providing and laying 300 mm 
dia RCC UGD pipe line of (0.6 mtr) 225 mm dia SW 
line damaged at KandaswamyMudiliyar road Coming Completed 

undePillanna garden-2 S/s under AEEC-3 subdvn. 
Estimate for the work of providing and laying 300 mm 
dia RCC UGD pipe line in in conservancy of devis 
road and Hall road from devis road to Vivani road| Completed. coming under Pillanna garden -2 S/s under AEEC-3 

subdvn 
Estimate for the work of laying 300 mm RCC NP3 
class lateral sewer line at NC Colony 3rd cross 
Annavailankannichapel road and linking to on-going 

work to WWM zone at Pottery road coming under completion 
Frazer town Service station of AEEC-3 Subdvn. 
Estimate for the work of laying by reversal of 300 mm 
RCC NP3 (Existing 225 mm SW) class lateral Sewer 
line at NC colony 3rd cross Coming under Frazer town omplerea 

s/s of AEEC-3 subdvn. 
Estimate for the work of laying by reversal of 300 mm 
RCC NP3 (Existing 225 mm SW) class lateral Sewer 
line at S.k Garden 7th & 8th cross in reverse gradient Completed 
and linking to existing 300 mm RCC NP3 on main 
road Comingunderfrazertown s/s of AEEC-3 subdvn. 

Work 5 Central Division 

Work 
Central Division 

Work 

nearing to 7 Central Division 

Work 
Central Division 

Work 
9 Central Division

Chief Eeer wwM) 
5WSSB, 5ti Floor, 

Uvery Bhavan, K.G. Road,
Gnler Eigineer( 
w3SB, Bangelore 
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road Coming under frazer town s/s of AEEC-3 subdvn. 
Estimate for the work of laying by reversal of 300 mm 
RCC NP3 (Existing 225 mm SW) class lateral Sewer 
line at S.k Garden 2nd cross near Muthuraman Temple and linking to 600 mm submain sewer on SK garden Completed main road Coming under frazer town s/s of AEEC-3subdvn. 
Estimate for the work of laying new 300 mm RCC 
NP3 class lateral sewer line along Meanee Avenue 
road near ulsoor lake coming underfrazer town s/s of Completed 
AEEC-3 subdvn. 

Estimate for the work of linking of laterels to sub main 
y providing and laying of 230 mm diaGSWpipe and 

10 Central Division Work 

11 Central Division Work 

12 
Central Division construction of 1.20 dia new manhole at Makkamajid Work 

oad Nehrupuram to Arunachalammodilaar road Ward 
2 shivajinagar coming under coles park s/s AEEC- 2 
Sub div. 

Estimate for the work of linking of laterels to sub main 
by providing and laying of 230 mm diaGSWpipe and 

completed 

Work 
13 Central Division construction of 1.20 dia new manhole at Back side of 

completed Golden chiken old Korchipalyashivajinagar coming 

underHGRS/s AEEC-2sub div. 
Work of linking of laterals to sumain by providing and 
laying of 300mmdia RCC pipe and construction of 
1.20mtr dia new manholes at Kamaraj 
Shivanashetty Garden, Osdorn Road Near Ulsoor lake completed 
and near ShanthiSagar Hotel ward no 92 Shivajinagar 

Coming under CP S/stn of AEEC-2 Subdvn. 
Estimate for the work of linking of laterels to sub main 

by providing and laying of 230 mm diaGSWpipe and 
construction of 1.20 dia new manhole at Dikenson 

road Work 
14 Central Division 

Work 
15 Central Division road cross to Ganga darchetty road Ward 110 

shivajinagar coming under coles park s/s AEEC-2 Sub 

div no. 
Estimate for the work of linking of laterels to sub main 

by providing and laying of 230 mm dia& 300mm dia 

completed 

Work 
16 Central Division GSW pipe and construction of new manhole from 

completed
Tungabadra colony to sub maiat 3 mainvasanhtnagar 

coming under Hgr s/s AEEC-2sub div. 

Chief Engineer (WW 
BWSSB, 5tr Floor, 

Cauvery Bhavan, K.G. Road 
Bengaluru - 560 009 

ose39

Chief Engineer (W) 
BW9SB, Bangelore 

nUCU, 
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Ulsoor Lake Nala Flow Measurment

$,!g; During Night hours the flow in nala is very less Negligebale quantity'

Oppossite to Gurudwara Nala flow measurement (Combined Plow of all the drain )

SI No
Mersurment
taken time

Length in
Mcter

Width(Average)
in Meter

Dcpth of Flow (

Averrge) in
Meier

Time laken
in Seconds

Velocity in
Meter per Sec

Area In Sq

meter

Total Discharge

in Cum per Sec

Total
Discharge in

MLD

l 2 3 4 5 6=2/5 7=3x4 8=6x7 9

1 6 00Am 1000 24 0.03 62 016 0072 001 086

9 00Am 1000 26 004 54 019 0104
つ
‘
ｎ
υ
０

0.38 0..18 018 1555
3

Nq
t2.ooPy 1000 32 015 ２６

　

一
　

４９ 020 0135 0.03 2.59
4 300Pヽ 4 1000 27 005

5 600Pヽ4 1000 30 008 42 024 0.24 006

Average Sewage Flow from 6.00am to 6'00Pm (12'00 Hours) 5.1E

Average Sewage flow for One Day ( 24.00 hours) 2.59
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穫EECL
Recognised under t(PlAct, 1986

(te8al 42(3)/87, dated 6'i March, 2017)

REG:ONAL LABORATORY
CENTRAL POLLUT;ON CONTROL BOARD

(MiniStry of Env″ onment,Forest&Climate Change)

REG:ONAL DiRECTORATE{50UTH),3ENGALURU

TEST REPORT
Name & Contact details of the customer:
Smt.Sowmya.D Sci -D. CPCB, Bengaluru.

Sampling location: Strom water drain C-100 near
gurudhwar

Nature of samplc: lresh watcr Sampling plan & Type:
As per CPCB/RLB/QSP/7.3/l & Grab

Datc of sampling:03082021 Datc of rcccipt:04082021

Place, Date of commencement and completion of
analysis: Bengaluru; 04.08.2021- 09.08.2021.

Date ol report issue:09.08.202 I

Code no ofsamplc:FW/08/21/04 Rcq slip no /Datc: 03「 /09082021

Page No: 0l Repo■ issuc no:FW/2021/03

Remarks: ---

SI.

No

Name of the
Paramrte r Pirh
u nit

Range of testing
/ Limit of
Detection

Sampling location

Tcst Mcthod Spccification
Strom rvater drain at gurudhwar

l pH at 25・ C 1-14 76 APHA 4500-HB..23r° Ed,20]7
つ
た COD mノ L 40-100000 myL 114 IS 3025(part 58):2006

BOD:,1.27s.mg/L 10-60000mノ L 69
IS:3025.Part 44-1993.Reaf6‖ ‖ed

2009

4 TDS at 180・ CmノL 51.00,000mノ I´ 368 APHA.2540C.23m Ed,2017

5
TSS at103 105°C,

mノL
5-10,000 myL 26

APHA. 2540-D,23" td., 20 t 7

Authoriscd Signatorン

ミ.14ミ
ばk

(S・Jeyapaul)
Scientist'D'

. The report shall not be reproduced, except in full, without the written approval of the laboratory.

. compliance/non-compliance opinion not sought by customer

. Samples will be stored for a period of 15 days from the date of issue of test report.

. Parameters marked * are not under NABL scope.

. The above results pertain only to sample tested

RegtOnal Directorate(South),Nisarga Bhawan,A― Block′ 1`:&2no noors′ Thimmalah Road.7'・ D main′ Sh vanagar′ Bengaluru―

560079 {Telephone:080-23233739′ 23222539,FAX:080-23234059)(E― Ma‖ :cpcbs20@yahOO cOm′ ζO101galorc,cpcl@niCJn

Annexure 7
59



60

Sowmya D
Typewriter
Annexure 8



61



62



63



′

■

轟
t,t"::■ t tt IIIヽ■●

't"・

1`■ 1'■ 1:警ハ
1111111∵二

:: :

1    1‐  1‐  t   '                 |

.   | 1 1                                               1 
‐ .

 ヽ 
'ヽ|ヽ
ヽ
'

.  . :    1 1                        、      |｀ : ' I r :t‐
 |・ ‐

: ‐l ■
ヽ  :‐  ~  ||11  ‐   ‐ ‐  'I― ― ‐

t

―
｀

Annexure 9

64



11        1    1  .11

|     ::| 1ヽ1‐  1 11 1■

.        1   1

On

へ

ヽ

＾

　
´

一

）

＾
　
¨
一

「

¨
→

65



|  .             1  1

l-... .,'..i '

66



で

|、 て、
':｀
'tl:l二 11｀

｀1

、ヽ ヽい ヽ い:11′
it

i::■ パ l・ 1■
:11■ ご l`ヽ11: 11● l tlヽ

11'卜ヽ

i !' l

|  | 、  :

/

プ
／

/

I i .,

67



Annexure 1068



69



&
?J.dd aJorl$od: *aodzld aoOi

EJ

d:o$, uo*odddd dqieo, ooo.ud.dd$ e3od$ocb-560002.
** ***** **r( *** ** **+** *** ** ** *:t r(* r( 1. r( *(,t **:t * **:t ***** *** {.***,t ** *r( *** ** ***********r(+*****
iosdd: d).erl&vd- 46 /21-22 Ouood:/t05.2021

c^.\Joau"Ut.
a

dJodd sdd dDsDd 6oa$FdaFdgr,
ddvoC:ddq scroe3,

AroniDC, aSodc;!o&.-56000 l.

eJddd e"Jorl$odr d)6"drld ooOt Do{d$ l5de dsodoiD
soS,oeddao$ef, aooJorbeo$t flaDdd. #doora;, &drdd, &ed:
ideJqorc loq-odd aodo dddd Xodgd $od) o1Jaee3ddendn

dozsEoJroncbd d-o- 558.00 AraeuSrlg erdloodd. nJage $qd
loJoooSoeasdd (Micro Level Action Plan) ed:o d>drn€lod a.:rl.

1. Eeoqi deoaolo ,z3doeo$, ddddO ddd dg noa3; 15(2)FC-

XV /FCD l2O2O-25, 6oood: 01.06.2020.

2. iroFdd lDdged Boa3r: do?:177:a;ioaprA:2020, aJorl$1,06,

Ouood: 29.06.2020.

3. dorl$.od) dddd dooJ))r$soiluld crDd4.g(EdsodtR duoFtJE

ooai, dood, 0o$ogro abod9o$ 6a1)d AEArod 44 erodrld
roo$roJ.nea;d.

4. ,EoFdd erdeE ioaSr: derq:177:ox.ofr,r:2020 (A?i1-l),
ajod$o6, 6d'ood: 26.08.2020.

5. aoo$ro3oeagd iAJg dd6 doaSr:&.u(fr.a0"0)/":rsd-90620-
21, 6oood: 07.09.2020.

6. irordd eldd d$s)d foo$FdgFd$r ddd dg ioa5r:

der?:l 77:ox'of ,xr:2020 (AD,l-l ) dozldodl, 6oaod:29. 10.2020.

7. B=ordd erde8 ioa3r: dg.a:304:trDE"atr:2020, 6d'ood:

05.11.2020.

8. XdDFdd ecde, ioaSr: deE:307:tro:i"ox6:2020, Ouood:

07.1.2020.
9. 6il'ood: 05.01.2021 dod) dE-oFtJd ooai, dood, Oo$ogso

d)ode ag ddd l5de ooogd iooa ntue nqio! dddg.
10. BdoFdd erdd d$$6 doo$FdaFd$r, ddc,Depddq 

"erosj 
ddd
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E$ ioejr: der.a:307:tsra5'of:2020. 6oood: 06.01-2021-

ll. dod ;$q sQFd D*s itug 6"rtfo zJed66 dorlgocb

$aoddd aaOd B?io$ erQroddd:o zgsoooJ:r drodd

sdgdirodd 66rood: 13.01.2021 d ado$ no$; 621/2020-21 d

0eoFo$.
12. dod $d) sQFd -.s xaoc 6"it o c)oad a3orl$.ndl

d)6"drld uoOd ndo$ cQrodd$4 z3eroo$:r drod6

sdedn-odd AsDod: 13.01.2021 d a&o$ noe3; 620/2020-21 d

0soFo$.
13. * dqieoo$ dg nodd eroJDd6/&$d-1955120-21. 6oood:

t3.01.2021.

14. 6oood: 05.02.2021 de: edd S$, roo$FdAFddJ.

drloD?rdn qeaaj ddd eCddo$g ddd ndo$ ddderl$.
15. BtoFdd dg Xoald dp'a:307:tuox'oxr:2020 (4to-l), O6tood:

15.02.2021.

16. drodd erdegnod6., e!.sl.,)o.& ddd ado$d ,oal6 958/2020-

21 6o'ood: 15.04.2021

d>ee.:*odado$dJioeJoQfudod'feoeiirorddl5dcdsoE-orDvo3oert{ddo

2020-2lde FDod ddoo$Q o-oerrd drldrlgdr4 (l) ddefl$d d)eeij, 6dtsoal6o$)$'?

drldds) d$dl (2) d8elsdod 8Ed> ardioairo3uge ddd/ dts,sorl$t ood) add)

ddFrl$,on c)odaA, 2020-2lde mOd ?.tJi d,a. 1549.00 *,oe$dq&4 6o?3d

dJoad)dd. Bdo doddo$g Dddd ?.3orld.ndr d)E"dfid E'oOEil d'a' 558'00

8oeu3rl9 u&oaddd:o ?-dRietonddd. dr er&o?dd&4 erugeaD (2)d n6DFdd

SAjoedo$g dr dsdodod u9Eo3: ?rll *DdFBrado$$4 d,adane'ondJdd'
-i a.

L rrogo$ /b8od)q lDryodd' droaaoood o$o-odd de.50% dd:g codd d'J'

279.00 *oet"3ilqlr;

2. &eJFoQd cr&o'od (Tied Grants), d)oer.roo-od e,&o"dd de' 50% ddg trodd

d.ro. 27g.oo &aet3dse)- * dgndod doz38 dodenR6d^d'

I CJ utc .JeaOF LurUc"JU E e. Isrr--&Zl s i {b e u:d er

2 0e idDoorc 6$d) A e. 35%- .97.65 et3dst

3

-n 
#d@d% drg .JsJF OAOI \V

loqoddroA $6 drldd9 Egd
deu3on' [oQlDCdrodR

e. 50%- .139.50
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6xbd slgesD (7 & s)dad)g BdoFdC dr Seo*od c&6"dd ed)r$mdoR

Micro Level Action Plan e&a doiooA sr$doeddrroA nQno: xro?sd
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Sl No. Name of Works Amounl
Requirement
in lst phase

Rs. in Lakhs

Amount
Requirement
in 2nd phase

Rs. in Lakhs

Total Estimated
Amount Rs. in

Lakhs

I Development of Waste Tech park in Lakkasandra recovred land (10 acres of land).

a) Establishment of 50 Tonae Per day Bio-methanisation
plants and mainetnece of the same through sale of gas

produced as fule for kitchen, electricity/bio gas to Bio-
CNG for bottling etc at 4 acre of land at the Waste Tech

Park Proposed in Lakkasandra.

1250.00 1250.00 2500.00

b) Establishment of 300 Ton fully Automated Material
Recovery Facility (MRF) for dry waste management at 5

acre land at the Waste Tech Park Proposed in
Lakkasandra.

1200.00 1200.00 2.100.00

c) Establishment of 200 TPD Coconut Processing unit
which comprises of shredding. squeezing. screening.

pulverizing and pelleting to produce 3 products

organic liquid, cocopeat and pellets in I acre of land at

the Waste Tech Park Proposed in Lakkasandra. ( On PPP

Model )

100.00 t00.00 200.00

d) Supponing lnfrastructure for SWM Assets like
Approach Road to SWM Asset, Chain Link Fencing,

Compound Wall Construction for SWM Assets,

Installation of Gate and Security Room for SWM Assets

400.00 400.00 800.00

Up gradation of RDF shed to 50 ton Semi Automated

Material Recovery Facility in 3 existing processing

plants in BBMP ( unit cost for each plant Rs. 300

Lakhs)

450.00 450.00

3 Procurement of hand held Sweepers for pourakarmikas

(6 per ward) for the benefit of Pourakarmikas health and

welfare and increased efficiency of street sweeping ( unit
cost ofeach Rs. 35,000/-, Requirement 1200 )

210.00 210.00 420.00

ANNEXURE -4
List of Works under the Tied Grants (50Yo) in l5th Finance Commission pertainins to Orisinal

Solid Waste Manasement Infrastructure Develooment in BBMP Jurisdiction

900.00
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Sl No. Name of Works Amounl
Requirement
in lst phase

Rs. in Lakhs

Amount
Requirement
in 2nd phase

Rs. in Lakhs

Total Estimated
Amount Rs. in

Lakhs

I Development of Waste Tech park in Lakkasandra recovred land (10 acres of land).

a) Establishment of 50 Tonae Per day Bio-methanisation
plants and mainetnece of the same through sale of gas

produced as fule for kitchen, electricity/bio gas to Bio-
CNG for bottling etc at 4 acre of land at the Waste Tech

Park Proposed in Lakkasandra.

1250.00 1250.00 2500.00

b) Establishment of 300 Ton fully Automated Material
Recovery Facility (MRF) for dry waste management at 5

acre land at the Waste Tech Park Proposed in
Lakkasandra.

1200.00 1200.00 2.100.00

c) Establishment of 200 TPD Coconut Processing unit
which comprises of shredding. squeezing. screening.

pulverizing and pelleting to produce 3 products

organic liquid, cocopeat and pellets in I acre of land at

the Waste Tech Park Proposed in Lakkasandra. ( On PPP

Model )

100.00 t00.00 200.00

d) Supponing lnfrastructure for SWM Assets like
Approach Road to SWM Asset, Chain Link Fencing,

Compound Wall Construction for SWM Assets,

Installation of Gate and Security Room for SWM Assets

400.00 400.00 800.00

Up gradation of RDF shed to 50 ton Semi Automated

Material Recovery Facility in 3 existing processing

plants in BBMP ( unit cost for each plant Rs. 300

Lakhs)

450.00 450.00

3 Procurement of hand held Sweepers for pourakarmikas

(6 per ward) for the benefit of Pourakarmikas health and

welfare and increased efficiency of street sweeping ( unit
cost ofeach Rs. 35,000/-, Requirement 1200 )

210.00 210.00 420.00

ANNEXURE -4
List of Works under the Tied Grants (50Yo) in l5th Finance Commission pertainins to Orisinal

Solid Waste Manasement Infrastructure Develooment in BBMP Jurisdiction

900.00

Annexure 12
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, Ph:080-23238458
Fax:080‐ 23238300
,

こc― ■議 ■_議 ｀1

ふ奪楊裁 。_,
LcgJ 4イ3"■ Цめ

iCFば露:齢盤 R当:跳 冨 18訟 期 汗
CL曖 BORATORY

記:!1置性詈握量光器響

梅灘ミ羽招鵠鮮驚夏
Shivanaga,Bcngal_560079

FORII―x
(SEE RULE 28 AND SECTIoN 22 0F THE ACT)

RepOrt No:‐ L‐09,L-09A,L‐09B L‐09C&L-09D Dated: 07-07-2021

I hcreby ccnitt that,I Prasallna Kumar M.s,statc BOard Analyst duly

appointcd under sub_scctiOn(3)。 f scction 53 ofthc watcr(PrevCntiOn and COntro1 0f

Pollution)Act,1974(6 of 1974)rcccivcd on thc sixtccn day of」
unc_2021 from sri

Mohammcd Mirza Ammcnulla Baig,Dcputy En宙
ronlncntal offlccr,Kamataka Statc

Pollution COntrol BOard,Rcgional offlcc Bng City East,Bcngaluru‐
560 010 samplc

of Grab Sample of Trcatcd Efnucnt c。 1lcctcd from outlct of Efflucnt Trcatmcnt Plant

from Ⅳys.Karnataka Mcat&POult,(BBMP Slaughtcr Housc),Tarmcv Road,

Frazcr TOwn,Bcngaluru‐560045,fOr analysis vidc lcttcr No.KSPCB/RO‐ BNG City
East/LEGAL/2021-22/352.Datcd:16‐ 06-2021 The sample was in a cOnditiOn flt fOr

analysis rcpOrtcd bc10w

l irthcr ccrtitt that,I havc analysed the afOrcmcn■
Oned sample On/betwccn

16‐06‐2021 tO ol_o7‐ 2021 and dcclarc thc rcsults Of analysis tO bc as cnc10scd in

Anncxurc.

Thc cOnditiOn Ofthc scal,fastcningせたcOntahcr On rcccipt wasas f0110ws:

Thc scal was intact and tallicd with thc spccimcn imprcssiOn Ofthc seal

Signcd this On Scvcnth day ofJuly-2021        ・

Annexure 15
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■

Address

From,
Prasanna Kumar M.S,

State Board Analyst,
Kamataka State Pollution Control Board,

Central Environmental Laboratory,

"NisargaBhavan", Thimmaiah Road,

7th 'D' Cross, Shivanagar,

Bengaluru - 560 079.

To.'

The Regional Officer,
Kamataka State Pollution Control Board,
Regional Office -Bng. City East,
'Nisarga Bhavana", 3'd Floor,
Thimmaiah Road, 7th D Cross,
Bengalum.
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ANNEXURE
ANAI´YSIS REPORT

Report No:― L-09,L-09A,L-09B,L-09C&L-09D

NAヽ但 &ADDRESS:

Ema‖ centra‖ aboksOcb 00v in
Webste:量駆左墨駆ぬ 9ov n

Dated: 07-07-2021

=_ry-\Itt- k.S.P.C.B.. "Nisarsa Bhavan"
li.lR\AT-l,l(r STATE poLLUTloN coMRoL BoARD 7- D Cross. Thimmaiah Road,

CE\-TR{L E\-I'IRONIIf,NTAL TABORATORi Shivanagar, Bengaluru_ 5600ig

Lcgrl r2(3!a.l, t(P).{CT, t985 Rf, COCNtSf, D f, \\,IRO:\-IIEN,TAL L{BORA.IORY
IS IEOOI :2007 CERTIFIED LABoRAToRY

:躙朧認ζ「樵″臨拌器ЪwL

16‐ 06‐2021
DATE OF COLLECTION:

SAMPLE DESCRIPTION: Grab Sample of Treated Emuent collected from
outlet of Effluent Treatrnent plant

SI

oヽ
Psrameters Anallzed Standsrds Iles u lt

Test,lethod
L-09 L-09A L-09B L-09C L‐09D

１

一
　

ヽ

一

pH@25°C 55‐90 71
IS 3025(Par1 11)

ご酬b〕:貯
m Dcmand

mν■
IS 3025 (Part

Total suspendcd solids mノL 600
IS 3025(Part 17)

Total Dissol\ed Solids mνL 2100 2338
IS:3025(Part 16)‐ 1984

Chloridc as cl mνL 600 796 IS 3025(Part 32)

Sr-rlphate as SOa my■ 1000 IS 3025(Pm 24)

Fluoride as F m2■ 15
IS 3025(Part 60)

Phenoiic Compounds mνЪ BDL IS 3025(Part 43)

9
Hexavalent chromium as
Crt6 mノL BDL APHA 23rd cditiOn

(3500‐ Cr‐B)
D Chemical Oxygen Demand mgL 615 IS 3025(Part 58):2006

11 Ammonical Nitrogen as N mノL
IS 3025(Par1 34)

12 Cyanidc as(CN) mノL 02 BDL

13 Oil & grease mgL BDL APHA 23rd cdlt10n

_ (55203)
1■ Zinc as Zn mg/L

013 IS 3025(Part 49)
15 lron as Fe mgL

213 IS 3025(Part 53)

16 Copper as Cu mノL 30
BDL IS 3025(Pa“ 42)

P ro
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Parameters Anallzerl

Non Conforms to prescribed standards.

1棚脊腑∬盤器 ::l器ザ
価引め∝江°叫

雷κiL%聖器よらF°
mpOund,ol:(yattdc as c洵

te Pollution Control Board
Bengalu ru
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IhrlGb $n! Pollution Control Boud
RlgFrdr Ob : B$g!lor. Clty East

"n "4e *"r-t', S.d fbo( 7th'O Main,

Irrrrar Road, Shivsnaga( Bangalor&560 010.
-,a i*Z@.4&30
a{d : b.€qtyeast@kspcb.gov.in

rerBi s.Ee scq oooolFr 3!odQ

Bccli tc(o : do rlr.6 clld &.ir
hrnF +dd', 3i( &da, 7J! 'a' .s)odd1,
g$gq dl, 5sdrld, doncD6-560 010.
d^.: 080-23224830
E-mail : bngcity€ast@ksPcb.gov.in towards a cl€aner Karnataka

PCB/BCE/2021-
●
こ 3 JUN2g21

To,
The Member Secretary,

Karnataka State Pollution Control Board,

ParisaraBhavan, No.49,

Church Street, Bangalore-56000 I

I'11
DISPATCHED

//Kind Attn: SEO, WMC//

Sub : Subrnission of inspection report of M/s BBMP Civil Slaughter HoLtse-reg'

Rel : I . Board Office vide Merno No.2226 dated 14.09.2020

2. lnspection ofthe Slaughter house by the Officen olthis Office on 22'09'2020

3. Board Office letter No.684 dated 07.06.2021

4. Inspection of the Slaughter *rt-.-,!l the Olflcers of this Office on l6'06'202l,

With reference to the above subject, as per the directions of the Board Office letter dated

o7.06.2021cited under ref (3), M/s BBMP Civil Slaughter house was inspected by the officers of

this office on 16.06.2021. As per the observations rnade during inspection, Inspection repo(,

Mahazar copy are enclosed for kind reference.

Further, in spite ofseveral oppo(unities given, the BBMP authorities have not shown any progress

for treatment of waste \\,ater generated from the slaughter house and tnaintenance of ETP.

Disposal of solid waste and also operating the slaughter house rvithout valid consent of the Boartl

since 30.06.2009. Now the authorilies have applied for renerval of CFO through XCn- and the

information furnished is incorrplete.

Regarding implementation Govt ol Karnataka ordinance 2020. Senior veterinar\ officer (svo)

present during inspection inlormed that they are follorving the directions. ln this regard BBMP has

addressed a letter to Joint Director (Animal husbandry) on 08.01.2021 and stated that except

slaughtering ofcattle (buffalo and cow) above l3 year age. they have stopped slaughtering of other

canle from 08.01.2021 (Copy of the letler is enclosed). During inspection. lt was inlortned to

submit an affidavit in this regard to Board Office.

As per the observations made during inspection and even after several lollow ups, M/s BBMP

Civil Slaughter House authorities are not serious in implementing the Board directions. Hence, it is

desirable to initiate the action under Section 33(A) of Water Act & also it is recommended lor

Levying Environmental Compensation Charges for the violations of the Provisions of the Water

Act.

This is for your kind inforrnation'
Yours laith fu l11.

sd/-

Environmental Officer
Bengalu ru City East

Copy Submitted to:t:
l. Regional Senior Environmental Otficer, Bengaluru City

Bangalore for kind information.

2. Case file

Zone. N isargaBhalan.

Ｅ‐‐ｖｉｒ。ｎぎ
0::lccr

Website : http://kspcb.kar.inc.in
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No KSPCB/RO― Bn8-CIy East/2021-22/3■
q

M/s BBMP Civil Slaughter HoLrse.

Tannery Road. Frazer Torvn.

Bangalore-56001 7

Date of Inspection 16062021

Officers Accompan ied V ishalaksh i. Assistant Environmental Officer

Staff Accompanied

Name and address of
the unit

Persons contacted

from Slaughter house

l. Sri. Tippeswamy, EE-Pu Iikesh inagar, BBMP
2. Dr. Smitha S- Senior Veterinary Olficer, BBMP

'"'?' 3 JUN zozt
INSPECT10N REPORT OF M.lヽ 1.AMEI]NUIン I″ A BAIG、

DEPUTY ENVIRONⅣ IENTAL OFFICER,R O BENGALURU CITヽ アEASr

Capital investment Rs. l to 5 Crores

MediLrrr Red

Activity & Capacit) As per consent for operation, the main activity is slaughtering of
small animals viz.. sheep and goat ofabout 900 anirnals/day and

large animals viz., cattle's and bulfaloes as per The Karnataka

Prevention of Slaughter and Preservation of Canle Ordinance.

2020

Consent Status Consent expired on 30.06.2009.

Subsequentll,. Slaughter house authorities have applied fbr

renerval ofconsent fbr operation and same rvas refused vide Board

Office letterNo.R-1223 dated 28.06.201 l.
Further the authorities have applied for renewal ol consent for

operation in XGN vide Inward No.95505 The application is under

scrutinl'and asked to reply the query.

Relerence As per Board Office letter No.684 dated 07.06.2021 regarding

compliance made rvith respect to directions issued during personal

hearing and compliance to Covt of Karnataka Ordinance dated

05.0 I .2020

Preamble:
The slaughter house was established during the year 1920 & presently under the control of
BBMP Prior to 30.06.2009, slaughter house was operated by Karnataka Meat and Poultr)"

Marketing Corporation. The main activity is slaughtering ol big and small anirnals. The

slaughtering area is divided and separated lor srnall animals and large animals and sheds

area provided. The Consent under Water Act has expired on 30.06.2009. SLrbsequently.

Slaughter house authorities have applied for renewal ofconsent tbr operation and same was

refused vide Board Office letter No.R-1223 dated 28.06.2011. Now the slaughter house is

operating without I alid consent ofthe Board.

In the meantime, as per the directions ol personal hearing. slaughter house authorities have

applied for renewal of consent for operation under Water (P & CP) Act 1974 and Air (P &

C.B Prakash, Field Assistant
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CP) Act 1981 through XCN inward No.95505. The applicari.-'n i; t.,Jci -'.ru1in\ stase and

asked to repll to the queries raised.

.{s per Board OfTice Memo dated 07.06.2021, M/s BB\lP Slaushts; Hir.:s< rr.:.s inspecred

on 16.06.2021 and the following observations rvere rtade:

\\hter Consumption and Waste Treatment Details: About lj enrpl.-,1=,: l-:'.r.'rling in

the Slaughter House. The source of water is from B\\'SSB anl $.r1; rr::l Tn: rrater

consumption is about 40 to 50 KLD for slaughtering acti\it). \\3ste \r3:.r i.nerali.ln is

about 40 KLD from the slaughter house. The slaughter house authoritl i15 pr.'r ioeJ 50

KLD EIfluent Treatment Plant to treat the waste water generated from the slaughtcr actir iq.
The effluent is generated from the LargelSrnall anirnal slaughtering 3re3 is p.inl) :r.rno.s-l.d

to the ETP and bypassing through lhe open drains ntothe B\\ SSB se\\.r.

During inspection it was observed that, the 50 KLD ETP rras operatitt"- ani lire sr';ri: .'t'il'i.

ETP are filled with the animal dung. The treated efflLtent is being dischargei i:lr B\\ SSB

UCD line.

Crab sarnple liorn the outlet ol 50 KL D ETP ri as collected as per th!' pro\ isi-'!:: : :' \\ :::: r P

& CP) Act 1974, mahazar drarvn. The sarnples handed over to C entrai L3i!r.:li1' Ior

analysis, results awaited.

Air Pollution Source: There is no any Source of air emission. ln lhis regards rh. 3urhJrilies

were informed provide alternate power supply (DC Set) to operate the ETP c,.--,ntinu"'usl) ior

effective trealment of effl uent.

solid waste Management: The solid waste generated is cleared on da) toda) basis. The

solid waste lifting work is handed over to the contractor. Solid waste (dungl generation is

about 0.5 tons/day. There is no source segregation of blood and solid \\ajte' Afier

slaughtering skin, horns, legs, hooves are collected separately and dispose throueh prirrte

contractor for fu(her utilization Solid waste, body parts and other \\astes are dumped in

designated area. As per the information the authorities are clearing the solid rraste on drl

today basis.

Specific observations rvere made:

l. The slaughter house was working & engaged in the slaughtering ol srnall and large

animals

2. The slaughter house was operating without valid consent of the Board since

30.06.2009.

3. The unit is engaged in the slaughtering ofabout 800 to 900 small anirnals on regular

days. Slaughtering of about 2 to l0 of large animals. The extract of animal

slaughtering details is enclosed lor kind relerence.

4. During inspection, slaughtering of animals rvas under progress and there is no

proper source segregation of blood, body parts and other solid rraste rrhich is

causing the clogging ofthe drains and irregular durnping ofthe solid \\aste (dlrng)'

ヽ

⌒

V
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5. ETP ofcapacity 50 KLD \yas in operation. but the treatment units are all having the

cow dung. 'l'here is no scientific operation ol the ETP.

6. The Civil structures ofthe existing ETP are in very bad condition.

7. During inspection Waste lvater along with blood, dung and rumen content are taken

into ETP and it is in the slurry forrn.

8. After settling and aeration tank in the ETP units. Elfluent is being discharged in to

BWSSB server partly and also directly discharging into storm r"ater drain

9. The drain carrying the rvashings and effluents in the washing area are in verl' bad

shape, they need repair immediately. Since, it is a food industry hygiene is very

important

l0.The body lluids. blood etc.. and washing from the slaughtering area is not going to

the ETP which is by passlng leads to outside stonn rvater drain and may cause sttrface

and ground water Po llution.

ll. The authorities were directed to ensure that. the cow dung shall not reach ETP. The

cow dung shall regularly collect and disposed scientifically

12. The authorities can explore the possibly of providing one bio gas plant to process the

cow dung. Apart from giving energy from this process and will solve corv dung

handling in the prem ises

13. Sludge is not removed from the sludge drying beds.

14. Log books are not maintained for the operation and maintenance of ETP There are

no details ofwater consumption and trade effluent generation and its disposal.

15. Housekeeping in the slaughtering area and in the solid rvaste storage area is poor.

l6.The trade effluent generated frorn the boti stall (meat stall) and large animal

slaughtering area is not yet connected to the ETP and it is being discharge into the

storm watcr drain.

lT.During in\pection. solid lvaste such as rumen content, dung and other body parts

generated tiorn slaughtering activit)' is dLrmped at designated place in the slaughter

house area.

18. The dead animals have been dunrped in the open area ofslaughter hotrse without

providing any shelter.

19. There is no proper designated officer to carry out operation and tnaintenance rvork

at slaughtcr house.

20. The slaughter house authorities have obtained CEF for up gradation ol ETP. during

the inspection it was observed that the authorities have not attended any civil

structural rvorks in the up graded ETP.

2l . As informed by the BBMP authorities, Solid rvaste generated flrotn the slaughter

house is mainly Dung- about 0.5 MT/day. Rumen content about- 4.0 MT/day. The

solid waste generation from the slaughter house is collected by the BBMP

authorities. Frequency of collection is 2 to 3 days in a rveek. Collection and

scientific disposal of the solid rvaste is tlre responsibility ol BBMP authorities.

During inspection the BBMP authorities were instructed to subnrit the records

pertaining to collection and disposal of solid wasle

22. During the Mahazar was drawn. copies ol Mahazar photographs taken are enclosed

for kind rcference

ヘ
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刈̈Ю騰にmゞd

e  Board has issucd ProhibitOry ordcrs undcr thc provisions oFヽ /ater(PreVCntion&Control

of Pollution)1974,vidc No 10 datcd 19 04 2013.

o  Board has fllCd thC Crilninal casc against thc BBNIP atlthoritics during 2013 
「or non

o T濯嗜 :lttSlldl‖ |:『f薔 18:糧 [電

li‖

ifl‖

hil:j趣

|:龍 1[il[1

∬ 鼈 驀 ‖騨 脂 欄 ]

H‖。1鷺∫需Jnま
r:『

帯llS〕Ts亀ぼl摺:思 sl鶏£TTよ i::tllも :」 t∬鳥tさ

[職ヨ1張[ボ静IF謙‖篤蔦:軒
・慰 af:IF猟:Tn::ll品増瑠鞣ξ胃出Ъ牌∬hTr」‖盤翠ltliヨ b::「|[:
and this ol‐ flcC isSucd a ShOW― causc noticc on 25 6 2020

! 場驚#];]ll脆驚lilil驚」lil洋:]I』:||||lli[‖:lji違t:|11)5012021

SI

No

Cont nces made to the directions of Personal [ler]
Compli:rnccs Obsen ed

s-BNaP uuth*iti.s has to submit project report gBMF-"rthotili.s har e subm itted

inclusive of tender notification, short term plan the tender notitlcation ror O & \l oi

and long term plan to modernize the slaughter

house.

50 KLD ETP. CoPl oi thc senre

enc losed.

Further the authorities hare n.-'t

submitted shon tertl plan and long

tenl plan to modernize the slaushrer

house.
Thc  BBヽ4P siat19htCr   hOusc

colnnnllttcc

Hcad OlflCC

authoritics havc nOt takcn acl10n o:1

F:¶:器鸞
ni∬
|∬]F、lI湾::

Directions issued

If BBMP tt ""Gt'"rs 
l" complying rvith the

Board directions and directions issued in the

watch dos committee and implement the same

within oie month. Board will issue closLrre

directions to BBMP slaughter house

Addr".s ;- Do lettet to BBMP

aJm inistratorlcomm issioner and inlorm to take

aoorooriale action to modernize the slaughter

house'and to comply to tle Biqlg d iEgllgls-
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Comoliance to Govi of Karnataka Orttipance 202Q: Senior Veterinary Officcr (SVO)

; follorving the directiorls of Covt ol-
'f{u**uLu Oriinance 2020. In this regard BBMP has addressed a letter to Joint Director

inni.uf frr.U-ary ) on 08.01.2021 and stated that except slaughtering ofcattle (buffalo^and

;"*) ;b"r; l3 year age, they have stopped slaugitering ofother cattle from 0801 2021'

Orri"gl"rp"",i"", it w-as infoimed to su'binit an affidavit in this regard to Board Office. The

officer agreed for the same.

Honorable Karnataka FIigh Courl Order:

Further as per Honorable Karnataka High Court Order in W P No'5709/1997 dated

13.o5.2oo2theparaTstatesthat'..Keepinginviewoftheaboveaspects.wedirectthatthe
slaughter houseiabattoir which are being run in the territorial lirnits oflhe Bangalore City

Corporation should be shifted tir the outskirts of the City Limits to such place as may ne

suitably identified by the appropriate authorities and subject to statutory provisions made in

this regard including the laws governing the Environmental and Pollution control laws. It is

further directed that after six months from today no slaughter house/abattoir should be

maintained or run rvithin the local limits of the Bangalore City Corporation". The order dated

13.05.2002 was modified vide order dated 08.12.2003. the coLrrt has granted six months'time

lor implementation ofthe above directions'

Recommendations : In spite of several opportunities given. the BBMP aLrthorities have not

slrown any progress for treatment of waste water generated frotn the slaLrghter house and

maintenanceofE,fP.DisposalofsolidwasteandalsooperatingtlreslaughterhouservithoLtt
valid consent ofthe Board since 30.06.2009. hence, it is desirable to initiate the action under

section 33(A) of water Act & also it is recommended for Levying Environmental

Compensation Charges for the violations olthe Provisions of the water Act'

劇騨酬瀾r輛
高 tal ofliccrDeputy

Bl b Cit、 E:lst
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f,.uut& Strte pouutiol Contsol Board
R.ga.xltl Ofnc. : BangaloE Clty E!.t
'1J6. !a Biayan', 3rd Floor, 7h 'D, Main,
Ttrrngr Road, Shivanagar, Bangalors-560 OlO.
rd. 08+?3224830

Eflal : bngKny€ast@kspcb.gov. in

劉 聯 論 』濡Lン・

馳 T:黒」lr晶乱黒:磁:嗜
■つ:080‐23224830
E―ma‖ :bngcityeast(⊇ ksPCb goVin

towards a cleaner Kamataka

NO PCB/RO/BCE/2021-22/3)6

To

Thc Exccutivc Enginccr,

Pulikeshinagar,

Sub Division Offlcc,BBMP

RobcrtsOn Road,Frazcr TO、 vn,

Bcngaluru-560005

Datc:2 3 
」

OlttP

Sub : Non-compriances under the provisions of water (p & cp) Acr lg74 with respect to
M/s BBMp Civil Slaughter House, Tannery Road, Frazer Town, Bengaluru _reg.

Ref : l. proceeding ofpersonal Hearing vide No.433g dated 05.01.2021
2. Board Office Letrer dar ed 07 .06.2021
3. Inspection of sraughter house by the officers of this office on r6.06.2021

with reference to the above subject. as p., uoura 'orn.. 
retter dated 07.06.202r.the slaughter house\\as inspected on l6'06.2021 to verify the compliances to directions issued in personal hearing held

on 01.12.2020 and to verify the imprementation ofGovt ofKarnaraka ordinance 2020.
During inspection, following observations were made;

I The slaughter house was operating without valid consenr of the Board since 30.06.2009.
The application is submitted in XGN with incomplete derails.

2. During inspection, slaughtering of animars was under progress and there is no proper source
segregation ol blood. body parts and other sorid waste which is causing the crogging of.the
drains and inegular dumping of the solid wasre (dung).

3. ETP of capacity 50 KLD *as in operation. but the rreatment units are aU having the cou
dung. There is no scientit-rc operation ofthe ETp.

4. The Civil strucrures ofthe existing ETp are in very bad condition.
5. During inspection waste \\'ater arong with brood. dung and rumen content are taken into

ETP and it is in the slurry fornt.
6 After settling in rhe ETp unirs. urfluent is being discharged in ro BWSSB sewer partly and

also direcrly discharging inlo storm water drain.
T The drain carrl ing the washings and effluents in the washing area are in very bad shape.

they need repair immediately. Since, it is a food industry hygiene is very important
8. The body fluids. blood etc., and washing from the sraughtering area is not going ro the ETp

rvhich is by passing leads to outside storm water drain and may cause surface and ground
water pollution.

Website : http;//kspcb.karinc.in
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9. The authorities were directed to ensure that. the corv dung shau not reacr.r ETp. The cow dung
shall regularly collecr and disposed scientifically.

l0 The authoriries can exprore the possibility ofproviding one bio gas prant to process the co\\.
dung. Apart from giving energy from this process and wilr sor'e corr dung handli.g in the
premises

I l. Sludge is nor removed from the sludge drying beds.
12. Log books are not maintained for the operation and maintenance of ETp. There are no

details of water consumption and trade effluent generation and its disposal.
13. Housekeeping in the slaughtering area and in the solid waste storage area is 'er' poor.
14. The trade ernuent generated from the boti stalr (meat sta[) and rarge animar sraughtering

area is not y..t connected to the ETp and it is being discharge into the srornr .,.arer dra,n.I5 There is no proper designated officer to carry our operation and maintenance of ETp. solid
waste management and compliances to be made under the provisions ol \\'ater (pre\ ention
and Control ofPollution) Act 19j4.

16. The slaughter house authorities have obtained cEF fbr up gradation or ETp. dLrrin!: rhe
inspectron it rvas observed that the authorities have not anended an1- ciril structural l'ro,ts i,
the upgrade I:TP,

l7' As informed by the BBMP authorities. Solid waste generated fronr the slaughter Souse is
mainly Dung- about 0.5 MT/day. Rumen content about- 4.0 MTrdal. The solid rrasre
generation from the slaughter house is colrected by the BBMp urtho,.iri.s. Frequen., o|
collection is 2 to 3 days in a week. collection and scientific disposal or rhe sorii rr asre is
the responsibility of BBMp authorities. There is no proper records maintained pertaining to
collection and disposal of solid waste.

Further. as per thc proceedings of Personal Hearing, you have nor sLrbnritted slrt,rr ternr pian and
long term plan to modernize the slaughter house. In view of the abore. rttu herebl calied upon
to'show-cause'uithin l5 days from the date ofreceipt of this notice as to \\h\ rhis ofilce shall
not recommend to Board office to initiate further actions under rhe prorisions .r' \\arer
(Pre*ention and ( o.tror ofpo[ution) Act 1974. Also subnrit the action raken on rhe lh,.,re said
observations.

Acknowledge the receipt of this notice.

Copy to:

sd-
Environmen tal Officer.

Bengalu ru Cin East

Environm

l. The vererinary officer (Animal Husbandry), M/s BBMp Ci'il Slau_chrer House.
Tannery Road. Frazer Tou,n. Bengalun-r. for inforntation and necessarr action.2. Case file.

れ
/ BCngaluru

Ea暢
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るo′″,着 θθθ‐2235θθ78  =●ィl θθθ‐2237566θ I rt tttl. otlfl -blu-ka@nic.in

No: Fish/Ulsoor lake (NGT)/0212021 -22

To,

The Regional Director (

Central pollution control Board

Nisarga bhavana, A-Block, I &2 nd Floor,

Thimmaiah Road, Shivanagara,

Bangalore-78

Sir,

Sub: Hon'ble NGT, Sothem zone, Chennai order dt 10.06.2021 in the

matter of Q.A. 54 of 2016 (SZ)/LA. 28 of 2019 regarding pollution

caused to Ulsoor Lake due to dumping and indiscriminate discharge of
Sewage etc.

Ref: I . Your letter No : Tech 3 9/Le gall(NGT) lRDS I 202 1 -22 / | | 2,

dated:0210712Q21

2. Hon'ble NGT, Chennai order dt l0-06.2021

3.Joint committee report dt 10.08.2020 filled in Hon'ble NGT'
*****

With reference to above , The Fisheries department is here with

fumishing the action taken report and updating the status of implementation of

recommendation and suggestion of joint committee report in the prescribed

format. The formats and reports are enclosed for your reference and necessary

action.

Thanking you sir

Encls; Reports

Yours faithfully
CU,F--=,1f

(Mr.ChikkannA)

Senior Assistant Director of Fisheries

Bangalore urban district.
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Form at-3
Action taken report of Department of Fisheries

dゝ∝ As燎m騰 詔ょょにs

Si
Suggestion of the Joint Committee in

the report dt 10.08.2020
Measures implemented

Meas u res

yet to be

implemented

Time
requ ired for

implementing
the measures

1 To prescribe appropriate physio-chemical and

biotogical parameters in the contract / agreement

to carryout water quality monitoring while
appointing contractor for fishing.

The Prescribe appropriate physio-chemica[ and

biological parameters been done by lessee ie

Fisheries-co operative society. Reports are

enclosed for your reference. It is submitted that

the all values are in thc permissible range.

2 To carryout study of bio accumulation of heavy

metals in some tissues of fishes in Ulsoor Lake.

The analysis ofheavy metals accumulation in
some tissues of fishes in Ulsoor Lake has been

carried out by recognized govt lab. The report

is enclosed for your reference. lt is submitted

that the heavy metals range in the tisstres of
Fishes of Ulsoor lake are in permissible range

and fishes are sale for human consumption.

D To maintain the cleanliness ol the Ulsoor Lake

and disposal of aquatic plants by pit composing

method or any other means.

Fishermen co-operative society is maintaining

the cleanliness olthe lake as per procedure laid

down by the Fisheries department.

Bangalore urban District.
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(For reference only)

The report submitted as per your ollice letter No: Tech39/legal(NGT)/2020-2112019 , dated: 1910612021

Formate
Action taken report of Department of Fisheries

Si
Suggestion ofthc Joint Committee in

the rcport dt 10.08.2020

Mc:rsurcs
implemcntcd

Measures yet to be implemented

Time required for

irnplementing the

measu res

1 Status of Establishing of nursery within

the Lake to facilitate Pisci-culture in

Ulsoor Lake.

The Nursery has not been established
in Lake to fecilitate fish culture due to
non availability of land. lf concerned
authorities allot / provide /. acre
land, then the establishment Nursery
can be taken up.

Fishermen co-
operative society is
advised to stock
Advanced Fish
fingerlings in Ulsoor
lake in scientific
method. So that
establishing of
Nursery may be

avoided due to non
availability of land.

SeniorAssistantlll』 ::子::|1lsheries

Bangalore urban District.
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No: Fishtulsoor lake (NGT)/0212021 -22

To,

The Regional Director (

Central pollution control Board

Nisarga bhavana, A-Block, I &2 nd Floor,

Thimmaiah Road, Shivanagara,

Bangalore-78

Sir,

Sub: Hon'ble NGT, Sothem zone, Chennai order dt 10.06.2021 in the

matter of Q.A. 54 of 2016 (SZ)ILA.28 of 2019 regarding pollution

caused to Ulsoor Lake due to dumping and indiscriminate discharge of
Sewage etc.

Ref: 1 . Your letter No:Tech 39/Legal/(NGT)lRDSl202l -221 I 12,

dated:0210712021

2. Hon'ble NGT, Chennai order dt 10.06.2021

3.Joint committee report dt 10.08.2020 filled in Hon'ble NGT.
xr.***

With reference to above , The Fisheries department is here with

fumishing the action taken report and updating the status of implementation of
recommendation and suggestion of joint committee report in the prescribed

format. The formats and reports are enclosed for your reference and necessary

action.

Thanking you sir

Encls; Reports

Yours faithfully
CUff=,)t-

(Mr.ChikkannA)

Senior Assistant Director of Fisheries

Bangalore urban district.
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Karnataka Veterinary, Animal and Fisheries Sciences
University, Bidar

WAttER AND F:SH QUALITY LAKE OF ULS00R LAKE

August,2021

Submitted to

Seni()rへ ssistant l)ircctor of Fishcries.

Department of Fisheries,Bcngaluru tirhan
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Introduction
Freshwater is the fastest depreting naturar resources in the world. The surtace

waterbodies rike lakes, ponds and tanks are the sources of riesh water for majority, at least, in
rural areas or in cities where dense popuration occurs. Unfortunatery, due to irresponsibre and

careless management these waterbodies have been abused to such an extent that not onry their
ecology is under threat but their very existence is at stake in many cases. of rate, rearizing the

importance or lakes and ponds, many govemments have initiated action to protect and resrore

them for the benefit of society. peopre consume harvested fish from these eutrophic lakes

without knowing the quarity and consequences. It is in this context that the Deparrment or
Fisheries' Bengaruru is commined to empower the peopte in Bengaluru city rcgarding the

efficient utilization ofrake water and arso quarity fish production from those warers.

Ulsoor Lake situated in the eastem pan ofthe city and spread over an area of.about 50 ha.

It has three islands and receives direct industrial and domestic wastewaters lrom the su*ounding

area' The wastewater is aerated and then ret into the rake. There is a park in its vicinity, a

corporation swimming pool adjacent to the lake. Madras Engineering Group (MEG) uses this

lake for training purpose.

Fu(her, to know the water quarity from Ursoor rake, the authority has assigned the task

of investigating one rake to FRIC, Hebbar, Bengaruru. The assignmenr was ro analyze the water

qualities of these rakes with perspective to produce quality fish and to maintain the ecorogical

and aesthetic environment. in this context, rvater from the ursoor lake was anaryzed and

following are the observations.
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OBSERVATIONS OF WATER QUALITY OF ULSOOR LAKE

Pa rameters Methodology
Samplcs Standa rds

for
aq uacu llu rc

lnlet lヽidd!c・ ()utict

pH pH meter 7.76 7.53 8.41 6.5‐8.5
Alkalinity (mg/l as

CaCO:) Titration method 96 72 ´
０／^ 300

Hardness (mg/l) Titration method 144 108 94 く500

Conductivity (mS/cm) Electrometric method 0.40 0.3 6 0.18 く:0

Dissolved Oxygen
(mdl) Winkler's method 8..13 7.73 8.6 t 4-10

BoD (mg/l)
Winkler's method
after 3 days
incubation @,27 

oC
2.21 2.28 く 5

CoD (mg/l) Chemical oxidizing
method 470 380 260 く500

Turbidity (NTU) Turbidometer 0.09 0.01 0.02 く 5

Carbon di oxide (mgll) Titration method 161 2872 2744 く30

Ammonia (PPM) Phenol hypochlorite
method

0619 0052 0625 く2

Nitrate (PPM) Strictlan and parsons 0008 0008 0004 く1

Phosphorous (mg/l) Strictland and
parsons 0882 0267 0405 く1

Heary Metals Roh u

I'ish
'l'ila piu t ish

Lead mg/kg AAS BDL 0.005 03

Mercury (mg/kg) AAS BDL 0010 05

Cadmium (mg/kg) AAS 0.0i 0.0 r 03

Nickel (mg/kg) AAS uDt_ 0.5

Zinc (mglkg) AAS BDL BDL 40

o BDL- Ilelow Detectable Level
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Inference:

. The water quality parameters analyzed are within permissible limits.

. The heavy metal in fish tissue is below permissible limir.
r Fish from Ulsoor lake can be safe for human consumplion onty after removar of gir,

intestine and proper cooking.

' The lake with proper management the water body can be efficientry used ror fish currure.

' However, all the water entry points must have sirt trap be provided with and rake has to
be oxygenated using a greater number ofjet aerators.

' water quality analysis must be carried out every month and Heavy Metal in fish, water
and sediment has to be measured for every six months.

喘熙硝
脚Ю託…'

P"anaし諄:」1■
lЧ‖ずI:.・「

,  卜

`uoし

4

FRIC、 Hcbb“ |

Group Inlct(Nos/mi) Middle (Nos/nrl) Outlet(NOs/mD

ンbノッοχ 18 20 19

:4
Gonium ξ

υ Ｏ
Ｏ

シカ
“
ゆ Srな う

ι
Ａ
υ 36

14

19

Padiost″″ 03

ひ ′ο″/7a Ａ
υ

シ:Юν
“

20 20

14
Clostrium 13

lJacillarophyceac

D麟ゎ777 52 08
|

¬

Asterionella 14 09

Charophyceae

/V7″ //a平 ３′^
４

180  1
Total 168 158
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冽
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m訓¨

ANALYSIS REPORT OF WATER OUALITY
1. Name of the Location
2. Name of the Customer
3. Sample Collected bY

4. Date of Collectlon
5. Particulars of Sample Collected
6. Date of SamPle ReceiPt
7 . Sample Number
8. Analysis started on
9. Analysis ComPleted on
10. Report to be Sent
11. Page No

L2. Protocol

:  Ulsoor Tank Settling Tank

:  ShH M F Rahman
:  Shri M F Rahman
:  17 112018
:  Surface Water,Grab Samphng
:  17 112018
: EHSRDC/RH/W/18/11/8821
:  17 11 2018

:  21 112018
:  22 11 2018

:  l of2

:  APHA,23r`I Editionノ ISI Standard

Unit Water Quality Criteria
Result Test Methods

Parameters 百¬
7 32 I APHA 4500H' r

IOoo 2250 812 Al'lln 2 'l() ll
65-85

gs /cm Tl 
「  ●36寸

APHA 2130,`

_  1    1940 APHA 23■ 0(

~APHA 3500C.l

3500-K

APHA 1500()(

341  1 APHA 4556ζ ibi

NTU

…Calcium as Ca

as K

Carbon Dioxidc

mgノ L

mg/L5

6

7

mg/L 1   220

ー

I  APHA4500 1)
丁
~APHA】

"61.I

14

15

ntgl L

lS 3025(Part 3

APHA 4500 CC

APHA 4500‐ Cl

220

l cl.17。 rldc as Cl m1lL 州 =―
8734600 600

Iron as Fe

Phosphate as P04

i Frec Ammonia

ent Ani

offics Address : No.13/2, 'lst Main Road, Near Fire station, lndustrial Tolvn, Rajajinagar, Bangalore '560 010

tcco aqD!: do. t3/2, ldl dDsDdd4, oRrtrd)6 t{lo 6.}3, €c5:u:e$5 tlF6r, to^tslddll9. i,io {-?*' 560 010

iTIfts , Ti 13/2, qE:& 5@ E-<4, sTm Cwa * qrs' l-cqta.f, Er5a. rlnmif'rR' ntrfrtt - uuo,::l 
,

Tu rbiditv

一『　一■
一２
．ょ
一●
一

APHA 4500 N(0 49    1 APHA■ 50t)ヽ く
'

mclL

Orygen mg/

５。

　

一
４

mclL 03

mg/L

L

ll
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Not6:

1 The results refer only to lhe tgsted samples & applicable parameters'

2. Sampls(S) not drawn by us unless stated'

3.Totalliabilityofourlaboratoryistoinvoicedamount,AnydisputearisingoutofthisreporliSsub,ectedtoBangalore

iurisdiction onlY.

4. The Report Shall not be reproduced partially without the consent of the laboratory'

5. After 15 days of report submission the samples will be discarded'

6. Complaint register is availabl€ at the laboratory al lhe reception'
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Sample Number: EHSRDC/RI-l/W/ ltl/ 1 I /882 l

Page No: 2 of 2
Ｂ

　

一
Ｂ

RA

RA

lくA

04 RA

04 RA

，
一

　

、
‘

　

一
２

　

一

´
．
　

　

／

　

一

16 BOD 6 Days@27。 C)

Chcmta1 0ttgen Demand

Aluminum

mclL 2 3131‐ |―
:裏

F17 rnelL

mg/L

h
匿

mg/L 005 02

粋mg/L

mg/し 15 151 -

許暮嘉轟赫猛
22 1 CObalt

L市 面 蔚 5
mg/LI

mg/L 01

mg/L

mg/L o004寸 Is 3025 1Pan 2):2004 RA'
|

cnemical Ox,vgen Demand

;[""e t"sttd Ptiameters'

A‐ DHnking Water SOurce pvithOut cOnventiOnal Trcatment but artcr disinlcCt10n

B‐ OutdOOr Bathing{Organizcd)

C‐ D●nking Water SOurce with COnventlonal treatment fOnO、
ved by disinlcct10n

D‐ Propagation ofヽvild life,rlsheries

E‐ Ir●gatiOn,Industrial CoOhng,Contro1led waste Disposal

躙蒜毛
2004 RAジ

1994 RA:

1 24 1 MercuW as
Hg

INFERENCE

|  |. *,.End of Report..'

ffitMainRoad,NearFireStation,lndustrialTown,Raiajinagar'Bangalore.560010.
. dcco aeli : do I 3/2, 1 de d"'1{' "1--,tI'S*'ff ::: m-H#iT; ;::""熙liVI猶嚇F悪鴇品 品ヽ,赫…,…続,論‐“OmoSoo N()'Fい、「 ,

三‖S
E‖VIRO‖‖E‖ TAL‖ EALTH A‖ D SAFETY RESEARCH■‖D DEVELOPME‖

T CE‖TRE

I罪F」讐響饗製
『

。
誓∬ツ"″

ギ部 TttΨ
2等““

022022

仲ね¬ (豪柳 )赫 ,1986■削 12哺 輌 H,‐mm赫 )■ 師 ,H“q認鷺 09022017 08022(

BDL:Bclow DetectablC

118



Not€:

1. The resulls refer only to the tested samptes & applicable parameters

2 Sample(S) not drawn by us unless stated

3 Total liability of our laboratory is to invoiced amount. Any dispute arising out of thrs report is subjected to Bangarore
jurisdiction only.

4. The Report Shall not be reproduced partjally without the consent of the laboratory

5. After '15 days of report submission the samples will be drscarded

6. Complaint register is available at the laboratory al the reception
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ANALYSIS REPORT OF WATER OUALITY

1. Name of the Location
2. Name of the Customer

3. Sample Collected by
4. Date of Collectlon
5. Partlculars of Sample Collected
6. Date of Sample Receipt
7 . Sample Number
8. Analysls started on
9. Analysls Completed on
lO. Report to be Serlt
11. Page No
12. Protocol

:  UIsoor Tank‐ 2,Middle Part ofthe Tank

:  Bangalore Fish Production and Markcting

Co Operative Society Ltd Bangalore-560075

:  Shri M F Rahman
:  14 112019
:  Surfacc Watcr,Grab Sampling

:  14 112019
: EHSRDC/BFPMC/W/19/11/9029
:  14 11 2019

:  18 11 2019

:  19 112019
: l of2
:  APHA,23rd Edition/1SI Standard

NoSl
Unit Water Quality Criteria

Parameters

Specifrc Conductivity

Result Test Methods

902
C I D

pH 65-85 APHA 450()H B

ps /cm 1000  2250 APHA 2510 B

Turbidity

BOD{3 Dtts@270C)
Chemical Oxygen Demand mgノ L

Calcium as Ca mg/L

NTU 061
700 APHA 2340(

APHA 5210 B
APHA 3220 8

685 APHA 4500 NO,I
Potassium as K
Nitrate as NO:

mg/L I
mg/L I 20

11   1 Silicatc m8/ L
APHA 4500-OC

1,I)1 APHA 45o()ド ,()

12. I lron as Fe mg/L B
r)

i 4 I Alkalinity
mclL
mg/L

15 1 Frcc Ammonia       l mg/L I ― | ― | ― 1 12 1 ‐_■__pr9 IS 3025(Part 341

16  1 Carbon Dioxidc mg/し  | ―

一

176

桐 600 1 5576
APHA 4500-C()=

APHA 4500-Cl B

t Anal'

omce Address:No.13′2,lst Main Road,Near Fire Statlon,lndustrlal Town,Ralalinagat Bangalore‐
560010

ぜ゙ で。こ綺 贅:●。 132,1ま わ 鳥 嗜 ,じゃ
め イぜφでRttd,餞P`も

C・げ ゆ J'甲
“

村お ,3°バ輛 ф ‐560010
) ,yoE; Na' lJrzr I N\ cr*/cJ6ea, -' _, - p'---
irrfts , ri r3/2, rr* {e #6, u.rm Qm * vra, ffira zrsa' cwr*rrr<' ffit - uuoSll , ,..,

:棚翻1斜ツ"“
″
1計棚猟惜器

m訓∞m

E‖VIRO‖服 E‖ 1■L HEALTH■‖D SAFETY RESHRCH■ ‖D DEVELOp鵬[‖ T CE‖TRE
(Rooo9口 13●d under,Oction 12 of the Envittonment(PrOtectlon)Act i,33)New 001hi,Validity O1 02 2017 to O● 022022

申
“
君献 1露二滞。雷鮮 霧高 ∬ 導 串 棚1主鳳2鯉

(―  (“ m)赫 ,1986可 輌 12諭 輌 H[J。 1輛 w●
― )■ い 嘔 輌 可 樋 09o220,708022

υ■ι

APHA 2130 B

21 0

15 2  1   APHA 3500-Ca

1708  '   APHA 3500-K

７

一＆
二
５〇
一４
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Note:

1. The results refer only to the tested samples & applicable paramelsrs.

2. Sampls(S) not drawn by us unless stated.

3 Totalliability ofour laboratory is to invoiced amount. Any dispute arising out ofthis report is sub,ected to Bangarore
jurisdiction only.

The Report Shall not be roproduced partiafly wilhout the consenl ol the taboratory.

After 15 days o, report submission the samplos wilt b€ discarded.

Complaint register is available at the laboratory at the raception.

４

　

　

５
　
　
０
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E‖VIRO‖‖[‖ TAL HEALTH A‖ D SAFETY RES[ARCH■‖D DEVE10PmE‖ TC=‖TRE

宴讐TじTttW製愕戦
『

。
場ぜ事
2"2

「 部雷 T2等
卸m2

(■爺四 (コ輌 )… 1986●om 12論 輌 嘔覆口輛 pll― ,■
'ひ

η口 ¬ arne 09 02 2017‐ 0802

Sample Number: EHSRDC/ BFPMC lW I 19 I | | 19029
Page No: 2 ol 2

18 Aluminum as Al mc/L 0115 lS 3025(Part 2)2004 RA 20

19 Arsenic as As ng/L 005 02 02 BDL I IS 3025 (Parr 2): 2004 RA :O

20 Barium as Ba mg/L 0.058 , lS 3O25 (Part 2l: 2004 Rn .'o

21 Cadmium as Cd mg/L BDし   I IS 3025(Part 2卜 2004 RA 20

22 Total Chromium mc/L BDL  I IS 3025(Part 2):2004 RA 2(

23 Copper as Cu mg/し 15 1 5 1 ‐ |  ―  1  0005  1 1S3025(Part 21 2004 1RA 20

24 Cobalt mgノ L 1 ‐ | ―  I  BDL  I IS 3025 1Part 2):2004 RA 2(
25 Lead as Pb mg/し 01 01 BDL  l iS 3025(Part 21 2004 RA 20

26 Manganese as Mn mc/L 0032 IS 3025(Part 2卜 2004 RA 20

27 Mercury as Hg mclL |  ‐  l ‐ 1 -  I  BDし   I IS 30251Part 48卜 1994 RA 20

28 Nickcl as Ni mg/L
29 Selenium as Se mgノ L

器 欄 器 ■《糊 α30 Zinc as Zn mc/L 15 15

31 Silvcr as Ag n].c/L BDL S3025(Part 21 2004 RA 2(

32 vanadium as Va mglL BDL S3025(Part 481 1994 RA-20

masBe L BDL  I IS 3025 1Par1 2):2004 RA 2(３３

一
３４

Beryllium as Be

Molybdenum as Mo mg/L 百5r-lTttπ更厄5(Par1 2)2004R

35 To`αIの IIfo77n MPN/100ml 50 500 5000 210x103 1   APHA 9221 A,B′ C′ D
′ヽ 」い

Eヽ [

BDL: Below Detectable Limit, BOD- Biochemical Oxygen Demand

INFERENCE

Conforms to Class Below "E"- Criteria with respect to above tested parameters.
I)Llt aller rlrsr n lt'r't toIlA-Drinking Water source without conventional Treatment

B- Outdoor Bathing (Organized)

C- Drinking Water source with conventional treatment follou'ed bl disinfection

D- Propagation of wild life, fisheries.

E- trrigation, lndustrial cooling, Controlled waste Disposal.

".End of Report*"

office Address : No.,t3/2, 1st Main Road, Near Fire station, lndustrial Town, Raiajinagar' Bangalore ' 560 010'

dcJco aQ!! : do. 13/2. 1 dc a))rldi, enErod)d tc:o 69s, €'d:' :o$5 r'i ' 5tst*Efig' ijcd*-e* ' s60 010

infts , ri tg/2, ffi qqrffi, #m trra * qrs, gc .*ra zrsi' ?TqriiFFrr, iqat{ - 560 010
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Noto:

1 . Ths results rgler only io th€ tgsted samplos & applicable parameters'

2. Sample(S) not drawn by us unless statod'

3. Tolal liability of our laboratory is to invoicad amount. Any dispute arising out ot ihis report is subjected to Bangalore

julisdiction onlY.

4. Ths Reporl Shall not be reproducsd partially without the consent ol the laboratory'

5. Afrer 15 days of report submission the samplss will be discarded'

6. Complaint regisler is available at the laboratory at tho reception'
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Ph  :080‐ 23238458
い x :080-,■

'38300

Email:ceotra[aqolslcb4gyiio
Website : http;/,/ls{ri. gov-ln

coNTnoL Bo,{_trD t.6.&-t-so.,at1'-ts'.
1」 BヽORATORヽ :ii'a'sr.u& rqAdtrerrfr.

TC‐S`3,

KARヽ TヽヽLA
CEヽTRA:

lcea1 23V87,駄 PハC■ 1贅もRCCOCNISED EN■RONMEヽ■ALL柵
齢 1:黒ニロ  、せttli猟 営雷]認買£[

IS04EC l'い Ao=ditcd T6tln3:・ abo‐
“
rv、 A`BLヽ議 Ct鋤腱。

“

uヽlnttr t
i痰)●●01:21118C[RTinL:):ABORヽ TORヽ

S',1、

`●
:蟷 !́ 

“

口郵 Olt-5“0,,

ANALYSIS REPORT

2. The report shall not be reproduced without the wdtten approval ofthe laboratory.
3. Samples will be storrd for a period of l5 days from the date ofissue ofreport.
4. Decision Rule: "Statement ofconformity applies only to analysis ofrtsults which meets the standards

stipulated by regulatory authority".

加諭歓鳥 0
ぐ,£「出鶏器乳
/条

Date:03.08.2021

NAME OF THEINDUSTRY:
M/s Madras Fnoineedlq Grnr rn &
Center, Shivana Chetty Road,
Benpluru43-

Pagc l of l

DATE OF COMヽCNCEMENT OF
π ST:29072021

SAMPLE COLLECTED BY: Sri.R.Padmanabhan E.0.
RO:City East      _ DATE OF COMPLET10N OF

TEST:03.082021
υAl● υ

「
しυLししし 110N:

■on,ぅ nぅ
=

DATE OF RECEIPT: 29072021 SAMPLE REPORT NO:―‐609

PARTICULARS: Treatcd Sewage conccted frOm Outlet

of STP
SAMPLE NO:― ‐609

ｌ

　

ｏ

Ｓ

Ｎ
Paramelers Unit Standard Result Test Method

1 pH @ 25oc 65‐90 75
IS 3025(Part ll

2 Total Suspcnded solids mg/し
Not more

80 IS 3025(Part 17)

IS 3025(Part 58)
3 Chemical Oxygen Demand mg/L

Not morc
than 50

4 留庶鵬 R8gen Demand mg/L
Not more

than l0 IS 3025(Pat 44)

5 Ammonical Nitrogen as N mg/L

mg/L

Not more
than 5

10
IS 3025(Part 34)

6 lo●l Nltrogcn
than 10

50 APHA 23d cdtton

7 Fecal CoHfonn
MPN/
100ΠJ

Lcss than 100 16000 APHA 23fd面饉∞ (9221D9‐771o9‐ 78

INFERENCE Non Conforms to pr€scribed strndards.

1 results lo lhe vmnle fes,ea

AuthorLed Signatory oio10gicaり

(Radha M.N)

/フ

“

Sktant sdenarlc orlcer
¨―End ol Repo“―――
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Copv tO:‐

HQK&K&SubArea

'-s-
' rlt' ,,

.->

Garrison Engineer (North)

Bangalore

ホヾご

甲

2 0 JUL 2021

′輪 t“ユ≧.…

Tele:6172

2369/CBGノつハ0/Adm

Centra!Pollulon Control BOard
inistry of Environment, Forest & Climate Change

1leadquarters
,■ュdras Engr Op&Centre
Pin-900493,Cノo56 APO

tr July2021

Govt of lndia, Regional Directorate (South)
1"t & 2nd Floor Nisarga Bhavan
7th D Main, Thimmaiah Road
Shivanagar, Bengaluru- 560079

Ｓ

　

ｌ

　

２

Refer your letter No Tech 39/Legal(NGTyRDS/2021-221113 dl02 July 2021.

The following aspects are brought out for your information:-

(a) As per Garrison Engineer (North) Bangalore who is the service provider to this

b6ntre, thl sewage lines of this Centre are connected the BWSSB lines for further

disposeal.

(b) There are storm water Drains (swDs) flowing through this centre.. These swDs
inter trom the Civil area at one side and exit to the civil area on an another side' The

AanlaUre Water Supply and Sewage Board (BWSSB) has diverted their.se1vage from

variJus civil area in to these SWDs and the same sewage is flowing through it'

(c) Various complaints/representations have been made to BWSSB to stop the flow

of sewage through the SWDs.

(d) These oDen SWDs which has sewage flowing through it passes through the living

)ilas of ttris Centre and has caused health hazard and ntosquito problem in plentv'

ln view of the above the following are requested:-

(a)NecessarydirectionbeissuedtoBWSSBatyourendtodesistfrom.diverting
!l*"g"'i.io Gie SWDs. Moreover it is also info that. Necessary direclion be issued

;it;il;.J to eWSSel Bruhat Bengaluru Mahanagara Palike (BBMP) to cover these

SWDs.

(b)GarrisonEngineer(North)beingtheservicesprovider,you.may-seekfurther
Itlrincationlcorresp[ndence on this matter from Garrison Engineer (North) Bangalore'

This is for your information please.

Yours faithfullY,

uud4
(Fazaluddin .l)
Colonel
Administrative Officer
for Commandani

For info pl.

A ccp;; cf the ibid letter mentioned at

above aIt for Your reference Pl.

4

ａ

ｔ

　

＾
一
Ｐａ

For info alongwith a copy of the ibid letter'
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Tele 1 6231 Headquarters Karnataka and Kerala Sub Area
Cubbon Road
Bengaluru - 560 001

19000/29/AMVVP/STP/21-22/Q3Vヽ / // Ausust

htral Pollution Control Board
Ministry of Environment, Forest & Climate Change,
Govt of lndia, Regional Directorate (South)
Nisaroa Bhawan A' Btocii. 'ld & 2nd Floors
Thrmirarah Roao. 7rh D Main
Shivanag ar Bengalu ru-5 60079

:NSPECT10N BY」 OINT COMM:TTEE MEMBERS:N THE MAttER OF THE HON'BLE
ぃ 0」THERN ZONE,CHENNA10RDER DT 10.06.2021 REGARD:NG OA 54 0F
2016(SZ)川 A280G2019,POLLUT10N CAUSED TO ULS00R LAKE

Sr

l    P,ase refer Madias Eng neer Group&Centre letter Number 2369/GBG/225/Adm
dated 29」 Lly 2021

2    Sl●ps to undertake direclons of Nalonal Green Tribunal(NGT) regarding
estab s卜 ng of Sewage Treatment Plant(STPS)fOr treatment of solid waste were inllated

irninedialり )on oCCurrence Twenty two pockets having 50 or more residential unlts or a
total built uつ area Of 500D sqnnヽ″ere ldentified where STPs were required and a prolect to

const tlc、 3「 Ps in each ofthem .● 7as planned in i″ o phases for total cost of Rs 4174 45

1akヤ ls

3. Tr e .jTPs already completed in the station are as under:-

1需

「

~~~~~  STP Locations

l    S]「 〔,tl'a11「 v[ド ■■a on Phase-11 at Banas、″adl Garrison

―
ト
ー
ト
ー
ー
ト

I二●I呈型型型raS Eu,壁「Gr四2&C
0〔  i STP at Marned Accommodauon

&CttШ壁旦望理型里■_
壁塾in,Pr9亘9tS at Hebbal

04  STP at Marned Accommoda‖ on
upply by recycling of water and
South)

of -] Augmentation or watei suppti uv recvcting oi water ano

聾JV099 atさoC C9吐9■⊆ユlene_Co

STF at Parachute Reglmental Centre(PRTC)&cOnnecuon of
ADIvIC (Army Digital Mapping Centre) Phase ll sewage line

1,WSSO(99nttucuOn iO pttpr9,Sft但 り _、 _____
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4. The amount & scope being large. approval for Phase-l was given by lntegrated HQ
of Ministry of Defence (Army) on 3'1 March 2020, after which planning for execution
commenced immediately. Phase-l construction of STPs amounting to Rs 2090.45 lakhs
will be constructed in the following locations.-

Locations
N(D

Capacity
KLD

a)I Feld Marshal Canappa cOI Cubbon Road

_ldと巨亜IgoL生望 (515M‖taDEanteen)
J9,_|コ 5型 墜prttWlo9(51電y堕魅Canpe止絆,_|コ 5り 1lpr上い4o9(515MLDttCanteen) ___
(fl   Hansh Barrack & Separated Family Accommodatton (515

th )_. \/g! [CIpg! ll19! gqmm issioned Officers

100
j officers Vsqs eiol1elqdpjSell

5. The planning process for the above Phase-l project is complete and is presently
under tender action by Chief Engineer, Chennai Zone. lt is expected that the contract
would be awarded by mid November 2021, after which work would commence and be
executed by local Military Engineer Services (MES) authority. The STPs will carryout
tertiary ti,:atmeni of sewage and t;-eated water from a sump wili be utilized for various
purposes

6. The Phase-ll of the project also includes 11 locations and is in the process of being
approved by the Competent Frnancial Authorities and is likely to be sanctioned by
December 2021 . The project would include construction of '1 1 STPs at the following
locations -

200

FSer町
―~~

1品 ぽ轟暦朧]
L飩 l」 eevar

STP Locations Capacity
KLD

Drckenson Road 360
shnan Offrcer Eqclqvq piclqnqo1 Rqad 35

Dickenson Road 60
Old Road 190

壁§Ch00 1… 150
ce Account (Victoria R 520

Cqり ny(∨

"tOn,Rpad)

100
r y la99 200

Near Maya Bazar)
rncl Field Marshal Manexniaw Enclave (JohnE

670
200

nhal11) 300

:亜

「se目
~

|」 )」 型堕「中
L(C)156 Coy ASC

u惜嵩満出扁T Army Digital Mapping
Banaswadi)

ll Tarapore Officers ColonyTprominade OfficeE
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7. Afler approval of the work. planning process and tender action would be similarly
undertaken by the Chief Engineer. Chennai Zone (CE CZ) and work be executed on
finalization cf contract by the local Military Engineer Servrces (MES) authority.

(Manoj
Colonel
Staff Officer (Works)
For General Officer Commanding

Copy to:‐

MEG&Cent「 e fo「 informauon with reference to yourletter Number

2369/GBG/225/Adm dated 29」 uly 2021

揃
鐵
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二ヽ .4山 Sute瑚慟bc● ll●●I Board
R●。ヽ 1濁 OIncO:oanlal●700●

“

tt

・N●3798 Bh]an・ 3“ Mor 7い O Man
Thimmai3h Ro3d.Sh～ anagal Bangョ :o℃‐5oo O,0

7oll o30 23224830

E rnJ b00dtyeaSt@kSpeb oov h

ANNgxuR,e-,
蓼 ら躍『 :霜 ・

ヽ
"産
●8●1“(●出●ゐ=● ヽRP,

3●

"、

。■。●さバ。 ●。パ
“
●0‐560010

山o:03● 23224830
C‐mal:bngc tyo88t@kSpCb 9。 ■11

No: KSPCB/BCE/2020 ' zrl l+7L
To.

fhe Occupier
M/s.C-Corp ptopertics ltd b-\

V.tt.Manjunath.
I I NIC Mall)No.l/2.
S$arny Vivekananda Road.
Ulsoor. Bangalore-560008.

Sit.

Sub

lRcr

towards a deaner Kamataka

l)atc 0 9し し12021

instanation OrscttagC T「 catn,じ nt PLlnt(STP,at,Our un!|● J

HO口 ЫじNGT OA 54()F2016 w rt Ulsoo「 1´okc

\\ ilh relcru ec lo the ilbov!' subjcct.:rs pcr the records oi thi\ olllac rotr rc disellirrging tltt
..\lgc dircctl),() lJ\lSSU su\!cr. A\ per Hon'ble N(il OA 5l ol:016. it is rr(ccssar) l(r

irr:trll Sexagc 'l'reatnre'nl l'lanl (STP) lo lreal tha \!ilst( willcr gcrrcrnled liont \ onr !oil

l+rcc. you are herehl infonned lo erplorc lhc possibilil.'" ot instrlling slP al your

pan[lent/commerci0l conrples i' ttnils and submit the action iakerl rcpol lo thi\ ()lllcc \ ithin

I i rl.l\ s liorn thc drte ,'l Rceipt ol this nolicc.

,\elllowledge lhe rccripl of lhis leiler.

\ (,rr' lu lhl!l \

\.e)
t. nr rr,,nnr]fi1:rt { rrtr..tI
lk'IBnl'rrN( i'\ l'l++

Wobsite:h"p1/1kspcb 181inc in
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I′温識蠍霊3習
3oH

l…
Banga or.560い o

Enalibn9-Ok3pll l.vh

劉 犠 滉 湘
=F'歌 Tl菖膳協禽島濡ら

寓』路協議tok3pcl""n
towrds a doaner Kamalaka/

Noヽ SPCttBcレ

“2● 22/々わ D",", 09"rULZUl
Io.

The Occupier
l!,l/s.Wonder Clobtal
tlndia lechnolog) cenler pvt.. Ltd)

(formerl) C.E India e\pons pvr. Lrd..)
No.l l, Brigade Temaces,
Carnbridge Road, Ulsoor.
Bangalore-560008

S ir.

S.rb ln)(allalion ot'Sesag( Jrc.rttnenr pl.rnr(\Tpr I \()rrr,,nir.rprR(J llun bte NCT OA i4 of20 t6 $.r.r. I tsotrr Late

With rpference to the above Subjsct, as per the records of rhis otficc ).ou are discharging the
sewage directly to BWSSB sewer. As per Hon.ble NCT OA j4 oli0t6. ir is-;e;.ssary roinslall Sewage Trealmeor plad! (STp) to treat the waste water general"O tion, yor,:rnit.
Hence. you arc hereby informgd to explorc the possibility of installing STp ar your
apartmsnt/commercjal complex / units and submit the action raken rlpon to tiis omce wrrtrlnl5 da)s from rhe date ofrcceipl ofthis notice.

Acknowledge rhe receipt ofthis letter.

/ I]]n\ iro

ジ
G̈・午

lbilhlUll)

()I白ぜ(子

WOb3● :h中ノ4spcb l●
「
inc h
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'.!;r.Lr SUt Pollluuor Contsol &$d
Rilloa"Jultc. : 3.n$br Cly Ed
'NbaO. gi'srr6'. 3rd Floor, Th IY Mdn,
IhIrIn Lh Ro.d, g$/rlq., B.,E.lo.>.5.0 010.

. TC.: O8GZU}.drc
Efiall : h{dvrade*rpcb.0o,.ln

脚 1濃ユ驚精盤 F°
― ●●■"=●"●

."〔 ●・‐T,
0■、 033●～

バ0●
“
―・560010

H^:01● 23224830
E mall:bneCttyoast@k8PCb 90■ In

No:KSPCB′ BCD20201‐ 211

To.

The Occupier
M/s.Star M6rk Serviccs Pvt.
No. l6/1, Cambridge Road,
Bsngalore-560008.

Sir,

Sub : Installation Treatmcnt Plan(STP) at yoor uniFreg
RcF : Hon'blc N of20l6 w.r.l. Ulsoor Lake

With rcfcrcncc to thc abovc subjcct, a pcr thc rccords of this omce you are discharging the

sewage direclly to BWSSB sewar. As !E Hon'ble NCT OA 54 of 2016. it is necessary to

install Sewage Trcatment Plant (STP) to trcal the waste water genemted f'rom your unir.

Hence, you are hereby informed lo explore the possibility of insrallins Sl-P al \(,ur
apartmcnt/comm€rcial compl.x / nnits and submit the action taken repon to this otllce r thirr

l5 days from thc dat. ofreceipr ofthis noticc.

Acknowledge rhe receipt ofthis letier.

totr8rds I doaner Kamatakr

D^*,0 g .i,.t;. 2g2,

E｀ lro ial Officcr

ピ:口
‖Citv

1週 __

srARr,rAR,(sElv,{tmfl
暉

1聰 認
掛

胃I臨 芦
工

2 ln 11 r:,

Yours la ith lrrllr
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. fumrbh Sutclbmoo Coohol Bbrdt tloo.l Oftc. : 8.n!do.. cry Est
'N'$q. A&v.n', 3d Floor. 7h D M6tn,
Ttlnrn&h Ro.d. ShtvlrEgE , B.n!€td!-560 010.
T€1.: 080.?3224E30

E-lllail : blErlyosstoksp.b.0ol/.tn

露 熟:鏃
歌 T:ミ驚1臨鳥為滞
出謂協献胤照9にpCb 9o螂n

bwardS E deaner Kamalaka

NO KSPCBi BCE/2020 I -22I U47
I

To,

'fhe Occupier
M/s.MantriAlti!rs,
No.l7. Cubbon Road.
Bangalore-j60001.

Sir.

Dare:I g JUL\h,

/

Sub I lnsrallation ofsewsge Trcatment plnn(STp) fl your unit_rcg
tl.ef : Hon'ble NG't'OA i4 oi20l6 w.r..t. Utsoor Lake

Mth rlfcrcnce to thc abovr subjcct, 6s per rh! rccords of this oflice you orc discharging thc
s€wagc dircctly to BWSSB scwcr. As per Hon,btr NOT OA 54 of 20t.6. it is necessary to
instrll Se\r,8ge Trcatment plant (STp) to treat the wast. \&atcr genc&tcd from ydur unit.

Her€, you arc hercby informed ro cxplor€ rhe possibilily of insralling STp ar your
apartrrent/commcroisl cornplcx / unjts and submit the rcdon taken ,epon to this officc within
l5 diys from the dat€ ofrccllpiofthis noticc.

Acknowledge thc rcccipt ofthis lerrer.

Yours thirlrfull\,

Itrrviron alOtficcr
lSengnluru wE弊

W。0●10:hup77bpCO karinc h

Ｌ
（
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xdut hstrt Pollutio! coEtrol Bolrd
-nrfiloriJ Oficr: sr|g.lo|r chy E!.t
'Nlsrryb Bh.vdr', 3.d Fhor, 7h 'D'M.ln,
Irthnald Ro.d, Sl*vrtrg.r. B.ng.lo.!.560 010.

Id.:ol0z]zlaE3o
EJnd : bo0dtF3.@t!@.go1,.in

襲 麟 お .官瓢 織 乳 ツ
・

や部F●●こ
"(゛“
●,7●t●・‐ D・●多

。聖魂 。■●都
"。
・●o●¨●‐500010

‐ :●80 232248al

E… 11:bng000010bpCb l●Vin

５年つ
ノ

７
‐
・
２２００２し̈ＣＢＢＣＰＳＫＯＮ

lowards a cleaner Kamalaka

'i
l)Jte:

To.

The occupier
M/s.Concavity Solutions
No.l58. Ist floor. 7th Main.
80 feer road. Subba)ana palya.
Banasrvadi. Bangalore-560043

Sir,

Sub : lnstallation ofSewage Treatment Plant(STP) at your unit-reg
Ref : Hon'ble NCT OA 54 of20l6 w.r.t. Ulsoor Lake

with reference to rhe above subject, as per the records of this olnce you are discharging rhe

sewage directlJ'to BWSSB sewer. As per Hon'ble NCT OA 54 of20l6. it is necessary to

install Sewage Treatmcnt Plant (STP) to treat the waste waler gcnerated fiorn your unit.

Hence. you are hereby informed to explore the possibility oI installing sTP at )our
apanmenl/conlmercial complex / units and submil lhe action t0ken repon lo lhis ol]lce within

l5 days from the date ofreceipt ofthis nolice.

Acknowledge the receipl ofthis lcttcr.

Yoo「s lhithttlト

Envirol)11)|ll'mcer´

ご
・̈味

Wobsile:hup l■ spcb karincJn
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lillrrt h strh Polhnioo Contsol lolId
'R.ddd O c.: Br|gdor. CIy El.t
'flbrrlD Etwr|',3.d Floo., 7h 'tI Maln,

Ihfmrbh Road, Shnt.'!fr, B.rEdd$8o 010.

Ll.:ogllrul,€i,o
Eflall : tngdryr6Qlcpcb.loY.ln

雲 濃予:潔魔::織F°
や●・●●‐ ●1数 ― ・

“
・
・ 銀 鴻

壇

“

、0ち ら部 バ0.●●●●い0・500010
ζ

“

:000・23224000
E“ l!:bngd●●3tOl●pCb oOVin

No: KSPCr)luc u/202( | Tl 4r+
To,

-l'he 
Occupier

M/s.Bimal Auto Agency lndia Pvt
L,td.No.82. Banaswadi Main Road,

Bangalorc-560003

Sir.

Sub : lnstallalion ofSewage Tr€alment Plant(S'fP) al your unil-reg
Ref : Hon'ble NGT OA 54 of20l6 w.r.l. Ulsoor Loke

\\/ith rcl'erencc ro the above subicct- as per llrc rruord\ \)l_(his t)lllce )ou arr dischurging the

sewage directl) to ll\l SSB se\!er. Ar pcr lloD t)le N(;l o/\ 5.1 ol 2016. il i\ n0ec\sar) kr

install Sewagc Treatmenl Plant (STP) to lreat the waste \ratcr gencrated liolr your !nir.

Hence. you are hereby informed io explorc thc possibility of inslalling STP at your

apadmcnt/commercial gomplex / units and submit the action taken report to this otlice within

l5 days from the date ofreceipt ofthis notice.

Acknowledge the receipt ofthis lctter.

Your、 ぬhhn‖、

towards e claanor Kamalaka

L".' 0g_l:,,1 202,

レ

wabere:hゅ 77kspcb L「 hcJΠ
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f,rmrtrh 8trlc Pollutiol Cootrol lorrd
.R.{ilon l Ofic. : A.r!f,lolt Cfry E!.t
.tl!!,is Brrvdl', 3ld Fl@., 7!1 'tf Maln,

rhflnahn Rord. sttlv.tuo.r, B5n9rloI}560 010.

T.l.: 080.23224Ei,0

E{naI : b.|edi/33rt€tlpcb.cov.ln

馴 勝 :淵 :Ψ ttF°
雄ヽ ‐●・."7●螂●."=● ヽT移
●■p、 0な らヽ

～
パ● ●0バ
"0●
‐500010

‐ :08023224000
E n al:bnO… a8tOkSpCb●。■in

I
No: KSPCBi BCE/2020 E{/' Ue t

I
To.

The Occupier
M/s.Santosh Hospital.
No.6/1. Promenade Road.

BchinJ ( ol('s patk. \crr Cood\ ill School

Bangalore-560005.

Sir.

low6rd3 a cloaner Kamataka

D"",0 g JLiL 2021

Sub i lnslallalion ofSewage Treallnenl Planl(STP) al yo(r unit'rcg

Rei : Iton ble NCT OA 54 of20l6 t!.r.l Ulsoor Lakc

with reference to the sbove subject, as per the records of this office you are discharging the

sewage directly to BWSSB sewer. As per Hon'ble NGT OA J4 of 2016. it is necessary lo

install Sewage Ireatment Plant (STP) to lreal the waste waler generated frorn your Lrnil

Hence. you arc hereby informed to explore the possibilit) ol' inslallin8 STP al yotrr

aparmenrcommercial compler / units and submit the aclion taken repon to this o,llce within

l5 days from the date ofreceipt oflhis notice

Acknowledge the receipl ofthis lctter.

Wobsilo:hゅ yISPCb karinc in

謬

alt[ G叩
砕

Your、 lb thイ 1 、

Inviro 11()1111cr

137



fuartrh Slh Pollutior Cotol Bord
R.rio.C Otnca : B.llf.h.r CI, E-t
nb€tlo th!r,an', 3rd fbo.. 7h'D Maln,
Ihltlm.hn Ro€d, Sltvrnal6i Bsngeki;560 010.
Tsl.i 08112322{8:I)
Efiall : hlodtlr..iok pd.goy.tn

響 凛}:菫精霊ぽ・

歌 雛黒鵡 鳥島滞 '
嘲 祠 贅帥蜘岬n

No:KSPCB/BCE′ 20201‐ 221て
ιlμ
g

To,

Thc Occuplcr

M/s Mcdico PastOral Associalon.

Plot N0 47,Pottew Road、

Fra2er Toヽ vn,Bcngaluru‐560005

Sir

SLrb i lnstallation ol Sewage I reatnenr l)lanl(S I p) ar ).oLrr unir-re8
Rel : Hon'ble NOT OA 54 of20l6 r.r.l. Ulsoor Lake

With retbrence to the above subject. as per the records of this office you arc discharging the
sewa8e directly to BWSSB seiver. As per Hon'ble NCT OA 51 of 2016. il is necessary to
install Sewags Treatmcnr Plant (STP) to trcat the wasre waler generated f'rorn -t-our unit.

Hcnce. you are hereby informed to explore the possibility oi inslalling STp al your
apartmenl/commercial complex / units and submit the action taken repon to this oll.icc withir
l5 da)s from the dare ofreceipt oflhis notice.

Acknowledgc the receipl ofthis lefler.

low6rds a d6aner Karnataka

o"''o g iul zozl

肺m繹語
ぽ
・l llrll clW顎
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. Ihtartrh Sirt PollutioD Cootrol Bosd
' . iorlon l'Orn6: 8.ng.lo.t cIY E..t

_l{hr!r Bt'.\|.6',3rd Floo., 7h'O M€h,

Thtrndlh Ro6d, Stivu.!6r. B$9.kx!_560 010.

Id.: 08G232248?O

E-msll : bmolt)€adok6@.gov.ln

8認 争:熱 :壇 ツ
澪ヽ離●
"ヽ “
=●
“
薇 .0・ ‐■0,

電 0な ら●調0.6oバ゛̈ 600010
‐ :08023224030
E41al:bnOdlyoastOk3p● o●●v in

towarOs a cleaner Kanataka

D■●09」ビL2"'No:KSPCB/BCE′ 20201‐22/ι′

`'7L
To

Thc Occupicl

4ヽ/s PIIthur lnlotcch Pvtし 10,

No 55 1st Floo,5th Cross

Banaswadi Main Road

Bangalorc‐ 560043

Sil,

Sub l lnstalla"on orScwagC Trcatmcnt Plant(STP)at yOur unl‐ rcg

Rcr : HonblcNGTOA54oF2016wrt Ulsoorし akc

t*'■ ●

Wlh rcrcrcncc to thC aboVC Su,iCCt.aS per thc rccords orth s Orl cc〉
Ou are dヽcharging thc

se、、age diFcuy to Bv/sSB sCWCr As pcr Hon ble NGT OA 54 o1 2016 n s ncccssar)to

insta‖ SCWage Trcatmcnt Plant(STP)10 trCat thcヽ aヽstcヽ aヽtel gcncmtcd I「
om、 Our unh

Hcncc you ale hCrcby infOrmed to cxplorc thc pOssibility of instaHing Sl｀
P at your

apantl〕 ent′commcrcial complcx/units and stlbmitthe action takcn rcporlto this oll ccヽ
Vithin

15daystomthcdatcorrccciplOfthisnoticC

AcknoヽVlcdgc thc rcccipt oF this lcttcr 揃S踪
Eぃ●ron nIヽ

la1 01reer

ざ
甲岬し

Wabllt6 : http;r1€pcb.karlnc.ln
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r ;rtrtrstrtcPollutiolcolbolEord
A.dbnd O c.: 3.Ira.lo.t Ctt E..t
'i{h€4it ah.vtn', Ed Floo.,7tl'O Mdn.

Thlnridln Rood, Stlvttslu, BsIlg.|o.}5€O 010.

T6l.: 06G232246i10

E-mall r bngdtyo!.i@k Pcb.gov.ln

isflJr oq $Oq r.6€n $ode
Bd.li rC.t: 6o.t{46 .tE Lar
n,I|r CEf, 36r $a4 7d! a' &oqP,|
!q6q, d, !,3eld, d,onq.6$Eo 010.
d..:08G23224430
Efi ell : bngdty6alt@klpcb-gov.ln lowards a cl6aner Kamataka

\o: KSl')( B/BCLrl(ll, , 
=rf VC1 oate: I g JLrl Z0zl

To.

The Occupie.
N4/s.Jayamahal Palace Hotel
No.0l. Jayamalul Road,

Bengalore -560046

Sir.

Sub : lnstallation ofsewage Treatment Plant(STP) al your uniGreg

Rel' I Hon bleNGTOA54of20l6w.r.i. UlsoorLake

With rcl'erence lo the above subjecl. as per rhe records ol this olllce )olr are dischargints lhe

servage directly to B\\'SSB sewer. As per Hon'ble NCT OA i4 of 2016' il is neces'ar] to

inslall Sewage Trealmenl Plant (STP) to treat lhc wa$e waler Senerated l-rom your trnil

Hence. you are hereby intbrmed to explore the possibility ol installing S'l-P at your

apanmenl/commercial complex / units and submil the action taken rePort to lhis ollice $'ithin

l5 days from lhe dale of receiPt ofthis notice.

Acknowledge rhe rcc€ipl ofthis letter.

Yours failhtirll)

\dD
I "\,irorlfft} tnl Offirtr
llcrrgaluru\Citv t'.ast

&-

\ry6b61t6 : htts/kspcb. kar inc.ln
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K{rtrrblr Srdc PollutioD CoDtsol Bolrd
'R.glo6.l Olllc. : 8.nldor. Clty E ti
'Nb6r$ Bh!v.n', 3rd Floo., 7t| I} Maln,

Tlrl,rri.|.ll Ro.d, Sl*.n 0r, 8*B.loc560 010.

撃 曹 濃争:督霊 盟 ン・

｀
“「
●‐1■ t●●●.7●t● ‐甲 移

●彎ヽ 鳴 壽螂●誦 ‐●‐500010
‐ :00023224830

To,

The Occupier
Nts.MLC lndusries Pvt. Ltd..
I 4th Floor.Millenia Tower.
No. I 92. Murphy Road.Ulsoor.
Bangalore - 560008

Sir,

Sub : lnstallation ofSewage Treatment Plant(STP) at your unit-reg
Ref : Hon'ble NGT OA 54 of20l6 w.r.t. Ulsoor Lake

With rcference to the above subject, ss per the records of rhis oflice you are discharging the

sewage directly to BWSSB sewcr. As per Hon'ble NGT OA 54 of 2016, it is necessary lo
install Sewage Treatment Plant (STP) to treat the waste water generated from your unit.

Hence, you are hercby informed to explore thq possibility of insrslling STP at your
apartment/commercial complex / units and submit the action taken report to this olfice within
l5 da)s frorn the datl ofreceipt oflhis notice.

Acknowledge rhe receipl oflhis letter.

: bngcltyoasl@k3pcb.gov.ln
lou dt a clsaner Kamalak.

0 g tut ilt,

Yours faithfully

\'\$)
E n v iro n rr.$dfo mce r
E€ngaluruCity EajA-

W.bait6 : http/k6pcb.tarlnc.ln

Tel=03023224330
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yirrutrtr Strt. Pollutiu CoDhol Borrd
Rrgbrl.l Oric. : 8.nfrh.. Clt, E .t
]{h.Oa Bhav!n',3d Flc, 7h'D Mah,

i]linmsbh Ro.d, ShhlnalF , 8€qabs-580 010

T6l.i 08G23224!00
E mell : brtdly6a@lGp.b.lor,.ln

dmrB, Bq StOq lo$o5rJ $otle
4c(rl i6.o : arorl{r6 trt rr.rt
hln 6ri$,3& oEa, 7d. a'$rqP9
aqq d, eddnd, dorrqD6-5m 010.
d..: 08G232248:)0
E-rna[ : bngdvoa.@krpco,lw,ln

No: KSPCB/BCE/2020 t -rrf +44
To.

The Occupier
M/s.Specialirst hospital,
No.2l6, 7th main, 80 f'eet road,
lsl block. HRBR Layout, Kalyannagar.
Bangalore-560043

Sir.

Sub : lnstallation ofSewage Treatment Plant(STP) at your unit-reg

Ref : Hon'ble NCT OA 54 of20l6 w.r.t. Ulsoor Lake

With rcference to the above subject. as per the records of this office you are discharging the

sewage directly lo BWSSB sewer. As per Hon ble NCT OA 54 of 2016. it is necessary to

ilstall Sewage lreatment Plant (S'fP) to treat the lvaste waler generaled fro[] your unit.

Hence, you are he.cby informed to explore the possibility of installing STP at vour

apanmenl/commercial complex / units and submit the aclion taken repon to lhis olfice within

l5 dals from lhe date of r€ceipt of this notice.

Acknowledge lhe rcceipt oflhis letter.

towerda E cloaner Kamatake

oate: f!.1)l!20?l

You「sぬ thib‖、

Wob3iL : htF//kspcb. karlnc.ln
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. fumrhtr gtrit PolludoD Cortrol Bord
R.eloru Ofic. I E.llfdo.r Clt Eat
lrb€Oi Bluvar',3rd Fld,7tl U M.in,
Thklmohn R!.d, Slllvrnlgr, Btr0!loro-580 010.

T6l.1 08G23224t30
E{.ll : b.Ed$s@tr@.!o..ln

aBrul g.q $.Oq ncoolip $odo
B&al lc(o : ddi{46 dr€ a.dr
nrnF clf, 3i. $ao. 7& o -oqp,
.qq d4 tidnd, don(o6{6o 010.
.iD.r 08G232244:|0
E{nafl : bngdtyoa.t@b@.eov.ln

No:KSPCB/BCE/20201‐ 2ザ々 γ

`「

towards a cleaner Kamataka

ou,., 0 $ J:.:t.?C?l
'Io,

The Occupier
lvl/s.HBS Hospital,
, 58. Cockburn road.

Shivajinagar, Ba nga Io re-56005 I

Sir.

Sub i Installation ofSewage Treatmenr Plant(STP) at your unit-rcg
Rcl : Hon ble NCTOA 54 oll0l6 n.r.r. LJlsoor Lrke

With reference to thc abovc subjcct, as p€r the rccords of $is ofilce you are discharging the

sewage directly to BWSSB sewcr. As pcr Hon'ble NGT OA 54 of2016. it is nccessary to

install Sewage Trealment Plant (STP) lo treal the waste \rater generated frorn your unit.

Hence, you are hereby informed to explore the possibility ol installing STP at your

apartmen/commercial complex / units and submir the action taken repo.t to this office within

I5 da) s liorr the date of receipl of lhis notice

Acknowledg€ the reccipt ofthis letter.

mm鰈1誌
l〕 cnga1ltru(1、 `EnstV

W.bllto : http;rtlpcb.kar.lnc.ln
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Kmatahmte Pollu●●●Control Bom
摯●●口Onc.:●●n98bre Ctt E“ t
W“中 Bhavan1 0fu nllr 7h O Ma n,
n姉n38h Ro3● ShbB981 B80o8bf● 卿 01o
Tel1 03●‐23224030

E‐mal:bngm310k3pcb 90Ⅵ  n

憲晟1選}:記籠會1裾電ヤ̀°
戦 Tt黒禽量鳥協濡

Uウ

詠∬%稲棚:30● Pcb●●vn
lowards a cleaner Kamalaka

No: KSpcB/BCE/2020 t-ry'+c 2 oate: IgJUizc2]
Io.

Thc Occupier
lvl/s.Serenlh Da) Advanlisr Medical Centre
No. 8. Spensar Road.
Frazer Torln.
Bangalore -560005

Sir.

Sub : lnstallation ofSewage Treatment plant(STp) at your unit_reg
Ref : Hon'ble NCTOA 54 of20l6 w.r.t. Ulsoor L.ke

Wiih reference to the above subject, as per the records ol'lhis office you are discharging the
sewage directly to BWSSB scwe.. As pcr Hon'ble NCT OA 54 of 2016. it is necessary lo
install Sewage Treatmenr Plant (STP) to lreat the wasle warer generared trom your (nit.

Hence. )ou are hereby informed lo explore the possibility of inslalling Sfp al your
aparlment/commercial complex / units and submit the action taken repon to this ofllce within
l5 days from the date ofreclipl ofthis notice.

Acknowledge the rcceipt ofthis letter.

W6b3h'! : htb/klpcb.larlnc.h

E‖■ro蔽品 l omcer

之
lll ll C・

レ
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liirnata!, Strl. Pollution Contnl Board

I R..l;nar Oflc. : B.ngilol. Clty Ettl
'N'%lqa Bh6van' 3d FLo., ,th'D'Main,

ThthmaBh Rod, Shiv.nrga.. Baig!b'E560 010

r€r 08G23224830

Ernair r bngci!€asl@kspcb.gov'in

騨騰通盤離1轟
=

鴻 :ら3:]'::ふ・
°バ°の°‐560010

E‐m81:bngciveaStで コkSpcb 9ovin : ル l i

l. -,.
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'It.

'lhc Occ!Pier
M,s.tlcrier Aqtraa l c

No.l/1. MuniswafiapPa gilrde '
Nc:rr (;ul.(rd$nr, l lllas(rr.

Ilnllgalore-56000s

sir.

l)iLt!

il\ l:rsl

\

Sti卜  I  In、 101`lι lon o「 SCWasc riCatll〕
cll l)|・l11(SIP'al,Ot‖ t‖ ]it‐ Iじ v
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wsbsalo : hilg//ksPcb.kar'irrc in
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-&.udrtrh Strrc Polutio! Corbol Bord
i.glond Ollk r ErtFlo.t CIY Erl
'Nb!rC. EtEv6r', 3ld FId,7tl t, Mdn,

Ihinrn lrh Rord. Stlva.sgsr, Ban!.loG516O 010.

IC.r 0€0,Z1l2aEO
E-fltar : bngdtyaaatlrirp.b.gol,ln

i&rlll oEr :sO( Pc$oln $od?
4C.ll lC.o': aqfii6 eE d.dt
nrnr c#. 3d. 6!,4. rd. a' soqdr,
aqq, d$ addnd, dond.66-58o 010.
66.: 08G232248:IO
E.mslt : brEdtycad@k pcb.gPv.ln

lowards a cloansr Kamalaka

No:KSPCB/BCe′ 20201‐

To,

午63

'[he Occupier
N4/s. Medicstar HosPilal.
No. I 7/1. Arunachalam N4trdaliar Road'

Slriva jinagra. Bangalore-56005 I

Sir.

Sub : lnstallation of Sewage Treatmcnt Planl(STP) at your uni(-reg

ili , nontt.NCf OA54of20l6wr't UlsoorLake

With reference to the above subject' as per the records of lhis office you qrc discharging the

t"-"t ii*"t, to BWSSB sewer' As per Hon'bte NCT OA 54 of2016 it is necessaD'lo

*ri"iia*a*.:n*,r"nr Planl (sJP) lo treal the r''aste $aler gencrated l'rorn )our unit'

Hence, you are hereby informed to cxplore the possibility of inslalling. StP at your

aDanfrent/colnmercial complex / tlnlts and 5ublnil the a(tion laken lepon to lh is oillcc \r llhin

l! days from the dare ofreceipt oIlhis nolice'

Acknowledge the receipt ofthis lctter'

‥

′

，

―

，

一

■

一

D"じ 09ぜ uL 2021

WObS10:瞳″膝 pCb kaιincJn
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'ftrirulir Snc fotutio! Coruol Bold
R.Cio.d Oitc.: Afrgdo.. Clt E .l
nb€Or Bhrv.n',3rd Floc, 7!l'o Mah,

Ihlnm.Lh Ro!d. Shtvlmls. B.n$hr+s€o 010.

Tc : m$23224830

Efiall : hEd@trpcb.gov.ln

iDrut oq Soq Sob€m $odQ
Qikrr acro : d('i.L6 rtE rr.!t
innF Cii", 36( sdo. 7& 'a' so.)dg
aqq d& rndno. donc.c.b-960 010.
d-o.: 08G2322,830
E<nall : bo0dtyeast@bpcb.gov.ln

＾
‘
４
′

２０Ｚ^０２ＥＣＢＢに＾ゝＫ０Ｎ

t●wards a cl● aner Kamataka

D“じo9」りこ202iマ々7
To.

The Occupier
t\4/s.City Multi Speciality Hospital And
Trauma Cenlre, No.22.
Achuttaraya Modaliar Road,
Frazer Torvn. Pulikeshi Nagar.
Bangalorc-560005

Sir.

Sub : hrstallation ofServagr Treatment Plant(STP) ar ),our unit-reg
Rct Hon-blc NCTOA 54 of20l6 $.r.1. Ulsoor l.itke

Wilh refbrence to the above subjecl. as per thc records of lhis oftice you are discharging the

servage directly to BWSSB sewer. As per Hon'ble NCT OA 54 of 2016, it is necessary to

install sewage Treatment Plant (STP) to tr€at the waste rvater genemled from your unit.

Hence, you are hereby informed to explore the possibility of installing STP at your

apartnrent/commercial complex / units and subnrit the action taken repon to this ollce within

l5 days lrom rhe date of receipt ofthis notice.

Acknowledge the receipt ofthis letler.

漱̈`価
ぱ

lll ll Cll口

幣

WOb3 1e:hゆ 17kspcb ttnhc h
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I(rtrrhb Strt! Pollutiou Cotrtrol Boud
E gloh.l6ic. : 3.hg.lolt Cliy El3t
rNb8los thrv.n', 3.d Floo.. 7h'U M!h,
I*nrLLh Rd. grtirdngr. B€l1!.ld+560 010.
T.l.: 060."3224&i0

E-mall : bnedtlreCofrpcb,gov.ln
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.●●・1強いう∞ 010

¨ 」●B023224800
E ma“ :bnOdlyOa8歓 OkSpCb 90Vin

towardg a cl6aner Kamataka

Nol KSPCB/BCE/20201‐ 2夕′

```′To,

The Ocorpier
M/s.Sobis Sofhvare lndia Pvl Ltd.
No:201. Varsa! Palza. 12.

Jayamahal Main Roitd-
Bangalore - 560046

Sir.

lnstallalion olSewage Trearment Plant(STP) at )our unit-reB
Hon ble NCTOA 54 of20l6 $.r.t. Ulsoor Lake

With rel'erence to the above subjecl. as per the records ofthis office you are ditcharging the

sewage directly to BWSSB sewer. As per Hon'ble NCT OA 54 of20l6. it is necessary to

insmll Scwage Treatmenr Plant (STP) lo lreal the waste water generated fron your unit.

Hcnce. you arc hereby informed to explore lhe possibilily of installing STP ar your

apartment/commercial complex / units and submil the aclion taken repo( lo this ot]lce \4ithin

l5 days liom thr dare oIreceipl ofthis norice.

Acknowledge the receipt oflhis letler.

Inviro
B(ngnluru Citt' Erst

Daにθ′yク

`物
′

ｂ

ｒ

ヽ

蹂

W.blitr : htF/Ar@.karinc.ln

YoLrrs lailhlirll)
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f\ltr.irh Shtc Pollutio! Cortsol Bord
'R.llon l Otlc. : Srrgrho Clty E:..1
.l{tarlo BiwIl', 3rd Fbor, 7h g lrdn,
THmrl.bi Rod, snlvemgr. Sansdd!.€€o 010.
T6l.: 08G2324830
E{nall : b.rgdlFldok3pcb.gov.ln

劉 濃::機 溜 げ
゛

瑯ヽF●●こ
"(―

凛 ●・ヽT,
電 へ 0な ら●ヽ

"0●
o"颯″●‐500010
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lowards a c.l6aner Kamataka
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o^t",0 g juL 
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l'he Occupier
M/s,Dhruvdesh l\4otors Pvt Ltd.
Nor24/l.5th Main.
Jayamahal Extension.
Ananlheswarg Compleri.
Balgalore - 560046

Sir.

Snb : Installation ofSewage Treatm€nt Plant(STP) at you. unit-reg
Ref i Hon'ble NCT OA 54 of20l6 \a,.r.I. Ulsoor Lake

Wilh relerence to lhe above subiect. as per the rccords ofrhis office )oLr are discharging the

sewage directl) to BWSSB sewer. As per Hon blc NCT OA 54 ol20l6. it is necessaly lo
install Sewage Treannent Plant (STP) lo treal lhe lvaste water gencrated liorr lour unrt.

llence, you are hereby infoflned to explore the possibility of inslalling STP at your
apafimenl/commercial complex / units and submil the action taken repon to this otlice within
l5 days tiom the date ofreceipt ofthis nolice.

Acknowledge the rgccip( ofthis lctter.

Wob3t● :hゅ 17k3pcb ka■ incJn
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肥 棚盟l印出
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"oloTe:||● 23224030
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寓躍配織 1。k3PC● |●V●

lowards a clesner Kamataka

No:KSPCB/BCE/2020 2●

l午
ゞ
g oare,f g JUL 202,

To,

The Occupier
M/s.E.rthe Essenrials.
No.5?. Oround Floor. Jrd Cross-
Raghavcrdm Nagar. H RBR Lalout,
Kalyananagar. Bangalore-560043.

Sir.

Suh : lnstallarion ofSewage Treatmenr plant(STp) ar ]our unil-rep
Ref : Hon'ble NGTOA 54 of20l6 w.r.r. (Jtsoor t^ake

With rcference to the above subject, as per the rccords of this oflicc you are discharging thc
sewage direclly to BWSSB server. As per Hon'ble NCT OA 54 of20l6, it is necessary to
inslall Sewage Treatmenl Plant (STP) to rrear the waste rvater generaled lrom your unit.

Hence, you are hereby informed to explore the possibilil). of insralling STp ar your
aponment/commercial complex / units and subntit the aclion taken repon to this otlice within
l5 da), liom lhe dare ol'receipl ol'lhi\ noouc.

Acknowlcdge the receipl ofthis leIer.

Ynurs l'a ith fu lly

l::]、 1 in ol輌 ぜゞ r

Wobsite:hllp′ bpCb kai ncln
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Krrtrrhb Shtc Pollutiotr Contrcl Do{
.Raglond Ofica : BJllalolt Clty Elal
nb..!E Bbv..r'.3d Floor, Th D'M8in,
Ihlmmlhh R..d, Shivrn.tar, Aangdot}s€O 010-

Td.:olGz3zatll)
E-nl'll : bigdtr.dokrp.b.gov.ln

tBrui glq rboq acdoln dodo
B*rx rc(o : dqrl.6 iid nrnf
-prrG c.d'. 3i. oto. 7n. a' -oIPI|
lqqr 6& tnnnd, 6ondao-58o 0'10.
dD.: 08G232248i|0
Ejnell : bn0dtyoad@ka@.gov.ln

towards a cl6aner Kamalaka

半‘″″
７

‐
・
２２００Ｚ^ＥＣＢＢＣＰＳＫ０Ｎ oate:f g JUL202l

To,

'l-he Occupier
M/s.Meta Fusion.
No232a. Cround Floor.
2nd lvlain Road. Maruthisevanagar.
Bangalore.- 560084

Sir.

Sub : lmtallation ofSewage Trealmenl Plan(STP) at your unil-reg
Ref : Hon ble NCT OA 54 of20l6 w.r.l. Ulsoor Lake

With reference to the sbove subject, as per the records ofthis ofllce you are discharging the

scwage dircclly lo BWSSB sewcr. As per Hon'ble NCT OA 54 of2016, it is necessary lo

install Sewage Treatment Plant (STP) to lreat the waste waler genemtcd from your unil.

Hence. you are hcreby informcd to explore the possibility of inslalling STP al your

apartment/commercial complex / units and submit the aclion laken repon to this ofllce within

l5 da)s from rhe date ofEceipl oflhis nolice.

Acknowledge the receipt ofthis letler.

You「s la thil、

W6b!li. : htb;//k!pcb. kar lnc.ln
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KrrDrbhsht Polludo! Co!tsol Borrd
. R.lionrl Ofi..: 8.rE lo.. Clty E .t

'Nh!t!E Bhr.n', 3Id FLa, 7h 'O'Maln,
Ihlnllnshn Ro.d, Stlavfl Cr, 3.I!C.b!.560 0r0- Tc :06G23224430

Effll : b.tdtyrr.@r.p6.!ov.ln

霧 壌 ユ瀾 :響
=y゛8ヽ7●・●.●."(■d●.“ ●.●"n陽●ヽ ヽ。,い●バ。

“"‐
●500010

“

:oO●23224030
Eflal:bngna・ tok3PCb 90Vln

torrards a cleonor Kamataka

No:KSPCB′BCE′20201-22/ 々
`6

Dut ,0 g .li-tL ?01t
To,

The Occupier
lWs.New Brighl Powder coating,
No.l/l,Dhanakoti Lane,
Thimmfliah Road Cross.

Bangalore, - 560051

Sir.

Sub : Installalion ofSewagc Trcatment Plant(STP) at your unit-reg
Ref : Hon'ble NGT OA 54 of20l6 w.r't. Ulsoor Lake

With reference lo the above subiect. as per lhe recods ol this office yoll are discharging the

sewage directly to BWSSB sewer. As per Hon ble NC-l OA 54 of 2016. it is necessaq/ to

install Sewage Treatmenl Plant (STP) to lreat the wasle waler Eenerated from your unil-

Hence. you are hereby informed to explore the possibilily of installing S'lP al your

apartment/commercial complex / units and submil lhe action taken reporl to this otlice wilhin

l5 days from the date of receipt ofthis notice.

Acknowledge the receipt ofthis lener.

Wcblitc : httpirkpcb.karlnc.ln

152
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ANNSXUR E - fl
(

ULSOOR LAKE MON:TORING RESuLS FROM 01 04 2020 T0 31 03 2021

SI No Physic{l l'rramet.rs 22(,■ 2()20 :8062020〈 Non Accred"d) 18062020(Accred“ m
Paramete、 )

l● (}72020(Non Accrc1lttd) l{.07.2020 (A(.reditcd Prrrme(e6)

l'irhcr-v Temple t'ishcry
kkc

Tempte Fbhcrins
【』kt

、ater

N.3t
Fishcring
Cenlcr

Near
kalyani

N.-ar

Tcmplc
N.rr

Fishcrins
Ccntcr

Kalyani
NtarTcmpl. N.!r

Fishcring

Ccnler

1

直 82 83 7,7 81'

D」 SuSpended SOl ds
3 Tota Dismlved sO‖ ds 3160 310(

| rurbidi● 210 X94 788 ,60

5 Conductiv t、 480() 470(, 4●40 4900 161 4●40 4270 3910
6 Susp€ndcd Solids
7 ChemicrlParamercn
8 BoD(3days@2/C) 250 0('(〕 120
,

ー

l13 11 34 ,7

10 Sodiun Absorprron Ratio
11 COD 161() 3000
12 01&crese
i3 su口nt |`() 360 31() 150

14 (1l or dc 800 88(〕 11で ,() 1()00 720 73()

1` NirraGas NOI 13 12 13 15 1,

10 Hardness as CaCOr ,(,() 81() S00

17 Calcium as CaCO3 ()()() 520 52() 321 260 32(〕

MarnesiLfn as MllCO-] 32 rJ BD BDし 240 200

BDl 131)1 1,I)1 BDL 13DL

oral Kjedal Nnorten

Anrmoni€alNxorgen 00650 00717

7 105' 2140()
23 IPhosotratc 0004 0015 0()07

24 1nuondc 0312 0313 03020 Ol 02 03 03

Phcnolphtllcin Alヽ ahilitv N‖ N‖ N‖

otal A!kalinilゝ 1350 158 880 92000Ю 840

27卜Jml 780 84 6'()()(,() 690 680 470

00 ■ 00,0

「

| _L
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18062020(Non Accrc」 1●d) 18062020(Accrc(:“ ●d

Paranleten)

:4072020(Non Acc edit“ ) 11.07.2020 (Accreditcd Psranretcrs)
SI No I,h!sirrll'arameleB 22()`2020 1,()52()20

Nea r 'l emnlc N.ar
f ish.ry Temlle Fish.ry

1´ake

Fishering
Lakc

water T€mplc
Near

Fisherirg
Ceoler

Ncar
kalyani Templc Fish€ring

Canl€r

Near

KJyШ i !-ishering

Ccnl€r

Cyanide

BDl
BDl

Tolal Chromium BDL 131)1 BDI

Lcad
い1)|

BD[

:〕Dl 131)1
01 01

Zinc 11 |

058
BDl 〔301 BDl

BDL I〕 1)1

3●

Iliolo!it{l l'arrmelen 540x10' 540x10' 350x 10' 350x10'
`40x10'

51000

37 Total Co‖ fOm

FccJ Colironll

920x10'

120x10'

350x10′

48x10' ,O x 10' 23x10' 46x10' ,400

SAR

Total輌、cd Sonds

Dissolvcd phospharc

llexavalcnl ch0nr0nt

1301

Attnle

Anionic Surfactanls 4s

Meihylcne bluc aclive (MaA

Carbonatc (Co')
E[*b".r. ( Hc'O'r

N‖

1350 158 7,0 81(' ,● (,

210 170
l€cal Srnpl&occr MPN/l00ml

Cl答 sE class E. C16s.0 ぐtass E
ca、、 D clss D Clss D c16s D Ctass D clムsE class E c16s D Class F class E. Cta、、[ Ci小 ヽ 1'

′

ヽ

|,|)I

155



′

ヽ

ULSOOR LAKE MON:TORiNG RESuLS FROM 01 04 2020 T0 31 03 2021

ｒ

ヽ

Sl oヽ Physi.al I'arimel.E 17082020(Actred"cd
Paramete● )

17082020(Non Accralited
P■ rametc、 )

(〕82021)

(Gr.6h,
2('('82()2(l 21()82(120 23082()2(} 15()82()20 27JB 2()2● 28()3202('

Ncar Kalynrj Kalyalti Ncar Knlyani lixlyani Near Kalyani Near Kalyani Ncar Kalyani
Near Fisheflng

Cenler

Ncar
Fishcring
C.nl€r

708 82 63 83

|

926

3120

20 280 ]`(1 210 60

l olal、 t,ヽ p● :lo cu

3140 3160 3660 3280 3480 3560 3160

Turbidi● 660 630

,ollduc“ vi" 4620 4660 4680 5300
`190

5190

Susp.nd€d Solids

1211

7
12● 22

88BOD(j days ψ Z′υし
'

6(〕 16

Dtssolvcd Oxygefl 45

10 sOdium Ab"rptiOn Ratio

1020 1220
11

12 01&(lrese

13
00

64() 68('

l, Nrrralc as NOI 1` 16 20 ll 25 12

Hrrdn.ss as CaCOI 520

17 cacium as caC03 360 |()()

ir"""".i,,m cs M!ao] 01 160

Boron
I〕 1)1

l olal Kjedal N ilorsen

Ammonrcal NilorSen ()(2()1 00181

200 210

Phosphal.
000 BDL BDL

0 19'
「 luo:idc

Phmaph“|_ 2()| 200

26 'IoralAlkalnily )`20

ユ7 Sodium 650 640
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PhysicalPr11melers

ｒ

ヽ

 ヽ     (
SI No 17082()20(Accrcdited

Par.lmtten)

:,082020(Noo Accredi(ed
Par3nlete、 )

17082020

(CaneSha
samplc)

1()●・・2()1() 21082(!20 23(182()'0 25()82(120 27082()20 28082(12()

Nearヽ a van

呻嚇 嚇̈
Ncar Kalvtti Nenr KalYanr

N(ar Fish€nng

C€nl€r 赫̈“

Ncar l(11:Pl●

0ヽ   1

rod chromium BLII´ 13DI 131)[ 〔
`!)|

|■)I 13Dl 131)| 〔31)1 :〕 [)I BDI

1,〔 )1 BDl_ BD: I〕 I)l BDI 〔
'DL

:〕 I)L 1,1)1 131)I B【)l BD[

BD[ BDI BDl BDl 012 007 I■)l :〕 Dl BI)1 BDl
t OPl｀ 1

131):
〔,1)1 Bl)| l,1)1

o54 08

Br)l 131)1 l,I)| l,I)| |'[)| 131)| 131)| 131)1 i31)I

Bl)1 BDl 131)1 〔〕i)L 131)1 いDL い1)l BDI BDI

tn.ros,(,lP*a*o*.
rOta cOnfOml

'2000
1600x10'

14000 170x 10'

SAR

:lcxavrlcnl chronriu r

{nionic Surfrcian$ as M€lhyl€ne

)lw aclivc (MAA s)Subsbnc.

200

920
Bicarbonalc(HC01)

;ccal Streplococcr MI'N/lootrrl

Ca、、1) Cl器s0 Clss D (1●、、 1)
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( ULSOOR LAKE MON:TORING RESuLS FROM 01 04 2020 T0 31 03 2021

′
１
ヽ

ドl No l'hr_sicalPatamcler\ 2908202(1 31082()2() ()10'201() 020'2020(Accredllrd l'ar:l nitiCr、 ) 02.(19.2O20 (Non,\ccrcditd
Prramclr^)

i3!02()20く cヽcrdked Paran:で tc、 )

Near
Kalyani

Krlyani
(Ncar Kalyani)

trishering Ncar Lakc

Vヽater

t-ish€nng Ncar
Tcmple

Lake Near

「 ishering

ccnter

N€ar Ncar
Kalyanr

|

726 82 724 653 70 83

Total S6pendcd Solds

TOta Dismlved Sonds 1180 3480 4240 3560 2500 3400 2900

]urbiditv
51()

5 CondLdivity 472()
`180

01メ () 52,0 4670 4210 4270 121()

( hrni..lPrranrciclli
BoD( 3 davs @ 2?'r C)

40 ,0 80 100

Dissolvld Oxyscn 73 70 78 52 4'

sodium Absomtion Ralio

11 COD 340 310 81(, 800

Oil&Cre撻

11 Chlorldc
360 81(〕 6`0 ,30

15 N"昭tc as NO、 11 19 16 12 18

1(, Herdn.ss as CaCo' 720 116() 31()

17 Calc unl器 CatO]
60(〉 220

Magncsiuni as M8CO3
320 56(1

1() Boron

l ora! Kjedal NrlorScn

1

009

,0 50 40

2, 1,1)1
02

02 02

l,hrnolohthlc r AIltlrrr"
iOtal AlヽahnⅢ、

560 1040
'00

800

490 47()

()()()6
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I 3. 10.2020 (Accr.dil.d P. remetem )01.09.2020 (Nor Accrcdited
Pr..rh€(ers)

02.i1.r.2020 (Acc r.d ited Ps ra mclcni )Lヽ No l'hIsi(al I'rrrnr(tcr\ 2,()82()2() 31082020 t〕 20,2020

】呻 呻噛
呻輛
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ｔｅｒ

ｔ
　
ｍ Ｍ
『
は
Ⅷ

・‐ｎ
　
け

Ｓ

　
Ｃ 】
『

に

日

１
¨
　
Ｗ Ｍ面
ｃｃｎｔｅｒ

Ｍ
枷 面呻

"I)l

l,1)じ l,1)1 l,|)| tlDl.

131)| l,DL II)l

BDI 131)1 |,1)1 131)|

l'I)1 |,I)| :〕 I): 131)| l,1)I

l7
131)I 1,|)I I,I)| |`|)1 ADI-

1,I)l |,1)| 1■)1 BDl

rOtJ cOlirOnn
tl=t)0() 540x10' 350x10' 35()、 10' 920x10' 540x10'

84000 63x10' 70x 10' 170x 10'

「otal“、ed Solids

{nionic Surfrchnls &s Mclhyl€nc bluc

rrivc(MBA s)Subslaocc

€nai€ (cor) N,l

lacarbomre(HCo,
S● |

Fecal Streptococci Ml'N/ I 0Onrl
17() 160

C16s D Ctass D C ass i) (la、 、 1) Cl●sD` Ctass D Class D C16s D Ctass E
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ULSOOR LAKE MON:TORlNG RESuLS FROM 01 04 2020 T0 31 03 2021

:2112020(No■ Accrdied
Parancten)

17122020(AccredL“
Paramete庵 )

17122020(Non Accredied
P■‐mete僣 )SL卜 (■ :'hγ iヽCal l'3ra nete嗜 13102020(Non AcCredited

Parameteヽ )

[21!2020く cヽt r(1■d

Fttg l淵c Kalyanr Fishcrirrg

Near Kalyani
(Ractcriolosi

cal)

Ncar
Fish.ring

Nlrar Kalyani
(llaLlcriologic

al)

Ne!r
Fishering

Near
fishcrinS

Near

T€mple

Lakcヽ Vaicr

77 77 81
84

1

TOta suspended Sollds

iblal Disgll■ ed So‖ ds

23202220

170 440 396

3170 31'()

( h. ri.xl I'xrxN(itrs

37

80 9(,

BoD(ldays@2f!) 62 46
62

Dissolvcd Oxy8.n 27

Sodrun Absorplion Ralro て,II'640
|

12 〈ヽ べ (1で、で
250

,70
520

Chloridc

N'lrar. .. Nq'
()'

13 19

(7 |'

で,(,()
5 110

360
7 240 240 160

8 :\1.1, r'r' L rr .F \1: ( oi 260 BDL
131)1 |'1)| 〔31)1

BDl

rolal Xjcdal Nirorscn
o0775 o0838

21
130

()| 02

01

23
131)1

〈)218 ()223
2` 02 200

I'h€nolphthlern Alkalrniry
800

4● 0
40() 460

()(): 002
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日
、

,L No Physical Pamalで te、 :3102020(Non Accrcdited
Parancteヽ )

:2112020〈 Accredit“ Paranlete、 ) 12‖ 2020(Non Accrc(1"“
Paramete、 )

17122020(Accredited
Paraneten)

1,:22020(Non Accredited
Paramete、 )

Near

Fishc■ ng

centcr

Near
K.lyani

Near

Fishcring
N€ar

Tcmple
Near Kalyanr
(Bacrcriologi

cal)

Ncar Ncar
Tcmpl€

Near Kalyanr
(Bactrriologic

al)

Ncar

Fishclng

ccnter

N€ar

Templ€ fish.ring Tcmpl€

詞 ToGl Chronriunl BDl

31 Lcad 1'1)I

ユ: ICopper

,3 Zinc l,1)| 131)1

N11● 1 〔〕1)1 BDL

II)| BDl

lliologicrl trramclcF
350x 10' 1600x10' 540x 10' 240x102 920x 10'

rOlal cO‖ fOml
240ヽ lυ・

34x 10' 48x10' 03x10' 41x10'

SAR
rO● 1 6xcKl solids

|

12 llc\!til.nt chrnnrtrrtr

|]

:I

1' Antnic

|で , Anionic Su facllllltS as Mclhylcnc bluc

aC“Ⅵ (MBAs)SubSlancc

N‖ 160
Carbonarc (CO,)

8()() 800 600
700 8()(

Ft・cal Strep(ococCi Ml'N′ 100:111 330 ,9(〉 280〈 ) 16000 470

Ctass I) C16ヾ D clぉs'E C16s D cl●sD C16s I) c16s D ctass D CIもゞ I) Class' D' Class D. CIos D Class D Cttts'D Class' D'
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(

(

ULSOOR LAKE MONITORING RESuLS FROM 01 04 2020 T0 31 03 2021

04012021(Non Accr“ ited

Parameters) -ii.oz-zorr 
i,r".."dned P..rm.r.N) o r .ou:o: r i i.n- ea."t itcil l's ra mecrs)

「ヽ
oヽ 1'卜、、lcal I'a ra niete●

0{.ot.20zl(A(credited I'ammelers)

tialyani Near lialyani FisheflrgCcnler KatyrniNcar Fishc■ ng

ccnter

,3 68

2'60

Nenr Kalyaai Ncar rishering
center

Ncar lCimple

81
78

|

ToralSuspcndcd solrds
3720

2660 2680
3 TOlal Dissolved SchdS 23

1 Turbidi● ,970
5700 4160 4330 35,0 392(,

5 Conducl'!rlY

Susp.nd€d Solids

SO

54

7 ( l'.'rr!..r1 l'.r'r'!rrl('\ 10()

ヽ l,0)|  `1ヽ ヽ``J (|
52 15 46

, DissolVtd OKygen

s“ ium AbЮ rplon Ka!10

12 01&(■ てヽC 100
1] Sulphilc

17
“

40
14 12

1'

10
,60 920 8X()

520 18()
17

ME{ucsrum a5 Mgco3
11〈 )

18

042つ

131)1 BI)I
Bl)1

'hralKted.llNnorSen
07

AmmO… 10()
119 143

05
OS (,1

1080 600

50 1

N‖
I'h.rx'lfhllrltrnAlkal ry 800

4,0 520
27

Ficc Amnlonla

76(〕

10()(〕

()107

162



(

SLヽo PhysicelParamet€rs (x.0 1.202 I (.lccredited P.r.mclc6) (x.ol.202l(Non Accrcdi..{
P.rrmete6)

01.02.2(12 I (A(.rdiied I'srrmel€.s) 01.02.202! (Nor-A((r€dired Pr.:melcrs)

Ncar Fishcrins Ncar Kalyani Ncar 11、 htri〕 8
Kalyani Fishcring Cenrcr Temple Kalyani FishcnngCcnter Nca, Temple

Cyalidc

lo ToralChronrum

ll
Copp€r

N ckct

llblosical I'ara rcle^
fotal Confo. 920 \ l0' l600 x l0r l 920 r l0' 640x 10' 360x10'

F∝al Conibr‖ 1 7,、 102 140 x 101 94x10' 46x10'

SAR

Total輌、cu S()lios

I I(\r!xlcut (hrort,,,rr

■ヽcrc ttr、

Anionic Surfaclarls as M.lhyl€nc
bluc acnvc (MBA s)Subianc.

Carbonatc(CO,) N‖

los o 600

I'ccal stcpro.occr Ml'N/l00nrl 79 t) 33(〕 33()

CtぉsD' Class D Class D C16s D Ctもsl) CI小ゞ D Class I) Class D CI●ゞD ClなsD ClもsD CInss D
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(

ULSOOR LAKE MONlTOR:NC RESuLS FROM 01 04 2020 T0 31 03 2021

′
こ
ヽ

(

SI No Physi(all'a..mclen 01.0.,.2021 O\c.rediled P...mcten) 01.03.2021 (Non- Accrediled Prrrmcl.E,

FisheringC€nier Ncar Kalysni N.rr
Fishcring

Ccntar

Lake kkc wal€r Nclr

|

'1_9

Iolal Suspcndcd Solids

3 Total Dissolved So‖ ds 2580

1 Turbidity 672 610

`

londucrivriy 3730 3700

Susp.nded Solids

7 ( hcNic l l'xr{oI(ld'\
8 BOD(3days@27"C) 260 90

9 Dissolvcd Oxygcn l8 t8
Sodirrm Absorplton R.alao

ll COD 2120

01&Grese
|

12(〕

6(,0

l0
'72 0

100 440

Matncsru r.\ Nltl( ()l
I)i)l

IorrlKlcdalNil(tr8cn
1,1)I l〕Dl

200 l9 0

l'hcnol !hr hlcr n A I lal'n'\'

1? 590
0002
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(

SL No :'hvヽical Paramete、 0l.ol.20z | (AccrtditLd l'rrrmctcr\) 0t.03.2021 (n*on- Ac$edilcd Parameters)

FisherangCenler Ncar Kalyani Ne{r
Fish€rin8

Ccncr

Kalyani

Cyaride

t cad

tl Coppcr

ll

Ncヽ cI

l(,
llnrli,gi(al I'xrxnr(lth

31 Toralcolilonn 92Ю 、 10' 540、  10' 1600x10'

Fecal Conlom 110x10' 49x10'

SAR
l otul li、 せ(1ヽ ()d、

I lc\avaletll chrooriunl

Atrionic Surfachnts as Mclhylene blue

acrive (MBA s)Subslanc.

Carbonalc (CO,l

I:ccal Slreplococci M PN/ l00nrl

C16s E Ca、、 L (|ム、 I) class E. Ctass E CI器 sD
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ANNFXURE..Ef

‘
ヽ

′
日
、

ｒ

ヽ

Karnataka State Pollution Control Board
Treated effluent sample from 2 MLD Sewage Treatment Plant of BWSSB at Ulsoor Lake, Bengaluru

51.

No.

Physical Parameters u nit Standards Results of samples collected on various dates

01.03.2021
(Acredited

parameters)

01.03.2021
(Non Accredited

parameters)
01042021 03052021

1 pH@25'C pH U nit 65-90

2 Biochemical Oxygen Demand (3 days @ 27 C) mg/L Not more than 10
50

3 ChemicalOxvsen Demand
^a/L

Not more than 50 54.5 67

Total Suspended solids me/L Not more than 20 20

5 Ammonical Nitrogen mc/L Not more than 5 27.1 2.7 4

6 Total Nitrogen me/L Not more than 10 37.0 5.69
フ Fecal Coliform MPN/100 ml Less than 100

27x104 33 x 10r 23x10〕

REMARKS Non conlorms Non Conforms Non Conforms Non Conlorms
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賄，ほ
080-23238458
080‐ 23238300

L{R\ATAxr ST{TE PoLLt-rIoN Co\-TRoL BoAkUCI.\TIAL EIi},IRo\}TE\TAL LABoRAToT},

Emdil:centrallaboksrrb.oov. In
websrte : htto://k5ocb. qov.;

t cr,-Ei,.a.. a:J?En:".
a * '1'at+ cr.:, Jrt i!r+i_?,r.dr ac-ftom

L.S.PC 8., "N6argr BlEr"[,.
7'D Cros+ Itirhmrr.h Rond

Shi!flt€ar, Baogrlof! - 5tt()0D

嘲̈     謙端澱掛蹴躍ξL
ANAI′ YSIs REPORT

AヽME OF THEINDUSttY:
M/s BwssB sTP(40 MLD
Capaci″),cubbon Pa k、
Benga!uru DATE OF COルIMENCEMENT oF

TEST:01“ 2021
SAMPl_E CoLLECIED BY:

難:器盤「
Шh Bttg)じQ

DATE O「 coMPLじ T10N oF
TEST:o6042o21

SAMPLE REPORT NO:Vrlv_09

DATE OF CoLLECT10N: 01042021

DATE OF RECEIPT:

Trealed Sewage Eflluent SAMPLEヽ0:wヽⅣ_09

創

Ｎ。
Parameters Unit Standa rd Resu:t

”
一
¨

「
~~再
面高蔦
~~~~

I pll a 25r'C 65‐90
:ヽ 3“5イ整●11,

lS 3025(P● rl 17)
Ttltal Su,xnded sOlids nlg/L

Not m(xc
than 20

(helllicll Oxygen Demand mυL Nol more
than 50

39_3    1

4.5    1
1ヽ 3`),5(∫

'■●44)

1 皿拐Ψ
nDemand

myt Nol more
than l0

♪ ,{nrnronical Nitrogcn as N mg/L Nol nrore
fian 5 044   i      lssの

5`Pan劇
() TotJ N"rogell myl´

Not more
ihan l0 !88  1   APHA 2蜘

“

mm

7 Fctュ l COhibm MPN/
111Cl:■ l

Lcss than I00 94r IOJ
APHA 23rd α

“

titwl(92211)9_77

lo 9_78

INFERENCE

1ヽ)に :l The Jも vc

Non Cooform lo prescribed strndards.
1 lhe abOwc rcsulも pctth On,“ ぬe saln百ご

“
親αi

2 The repOlt shJi not bc reprodu・ cd wl:withCIVittTa?prO｀
り
OFthc hbora“り■ C.__:_ ■‖L^_● ^_^J=__ _    | ´3 Sampl“ 哺‖腱 stOredFOraperiOdOr15dayslrOmmt[i」 品 轟 :品誼

′̈

4 Decision Rtllc“ State―tOF"1面nmiり applにS Only to attysヽ 。「 esults whth moぉ :hc standaldssti"la“ by reguね

"alltho■
w‐ _

Authorized ttgnatOry(B1010gk蹴 り

～
dha M.N)

〈
(l"iS餞

薔t SCientirlc(Dttcer    ___End of Rcport‐

――

--J/-l--?.-iAuthorizetl Signdor.v (Chenricat.y
(Dr. H.Roopadevi)

Se nior Scienlific 0flicer

■ i■

I renrrcumns,

一

ト

Page l oF I
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ph  :080-23238458

Fax l o80-23238300 Email :cntralbbotsIxb-oot.io
Wet,slte ; irltp://tso(t. qov.in

t.65:.. o.,:.drEq*1..
.*'a'5!a6si L+a..{ .}!6rL--.

rJE ra&-tro6r,ro
K S.P C.8., 'Ni!er8a Bhryar,-
P D Cr61 Thimarrirh Rdut

Shilnri.gr. B€rydorE - j6fi,79

Drt€: 16.06.202 t

臥
臨 稀 課躍留1ざま出品胡お

R°

蜘耀[l翻 』篭:服驚:ドP蹴|£〕諄)臓L綸器機 ,

鮨り馨
Authorized signatOヮ

Oi010gic・al)

(Radha M.N)
Assistant Scientiic omcer

ANALYSIS REPORT

only to rhc samptal;Gf

i螂鮮鐘熙獄縦ぶEl蔦識縄驚1鳳 mt...ts lht・…魅

TC‐5487

NAME OFTHEINDUSRY: 踏ζピ鶏鑑
Hm oML助 .

Bengaluru

Pagc l Of i

I DATじ
OF coMMじNCEMENT oF

TEST:o1042021

DATE OF COMPLET10N OF
TEST:06:餌 2021

SAMPLE REPORT NO:WW_08

SA MPLE No:wヽ V_o8

SAMPLE COLLECTED BY: 嵩:b:・織iCn耐
ねBttg D.E.0.

DATE Or COLLECI「 IoN: 0104.2021

DATE OF RECEIPT:

PARTICtlLARS:

O1042021

Treated Sewage ElTluent

Ｓｉ

恥
Paramelers U口 it S(andard Result

1｀est■lethod

| pl, /O ?5oC

`5-90 lS 30取 1●nl:, __

iS 3025(l●
"17)

:S3015(P」 rt 53)

Tot● l suspmded Юli(Ь mg/L NOt morc

than 20 20

Chcmical Oxyge'n Demand
"ノ
L Not morc

than 50 5・1 5

1 mg/L lol m¨

than lo 62
rS 3025(Pan 44)

IS 3025(Palt 34)

AP“ A23rd t・ dltiOn

Ammonic€l Nit ogen as N mg′L Not moae
than 5 判

569  1
Totll Nitrcgen mgl Not more

!hnn lll
7
「
∝a cO‖tOm lN4PN/

1KXlmi
Less than 100 33rl0r i

APHA 23“

“

饉On(922:E)0所

to,"

INFERENCE

NOtc l.The abO■ e resuls

Non Conform to prescribed standsrds,

ffi

Senior Scienlifi c Oflicer

---End of Report--

‐・
.`こ
1こ ■ヽ

―

―

|
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Ph  i 080‐ 23238458
loX :080-23238300

MRェ
蟄
KA釘 lI POLLttЮ NcO●TROL B04RDCENTRAL f, Nl.rRoNatrmif ra"rib'riilom.

ANAl′ YSIs REPORT

こま・ ｀習露奏」コ配摯子声
課
"=

si滞』蠅

助

“

曽3、o■2021

認 概 躙 塁躙 T嘔撚 拙 電器瀧 ,slmu:2渕 F cE腱 コ

NAME OF THEINDUSTRY:
M/s. BWSSB STp (4.0 MLD
Capacity). Cubbaon park.
Bengaluru.

Page 1 0f I

DATE OF COMMENCEMENT oF
TEST:o3.05.2021

SAMPLE COLLr「ED BY:
C_: M■ ガ ▲

菫:・群麒「
nШtt bttgり .E.0.

DATE OF COMPLET!ON OF
TEST■ 9o52021

SAMPLE REPORT NO:WW_123

DATE OF COLLECT10N: 03.05.2021

DATE OF RECEIPT: 03052021

PARTiCULARS: Treated Sewage Effluenr SAMPLE NO:WW_123

Resuk l     Test MethOd

iS tt125(P● rt 17)

IS 3024(Pa■ 58)

1ヽ 3幡  (Ptlrt 44,

IS 3025(Part 34)

5.0  1     APじ 2ヽ3nl cdhirlli

APHA 23d edIお n(9221E)9‐77t09_73

l{on Conform to prescribed standards,

I

'/dry)t:-
Authorized Signstory (Biological)

(Rコdha M.AD
Assistallt Scientinc()rlcer

畑m"滋鰍協餞り

だ
°滞「島辮鳳r

--End 
of Report---

・
=こ
‐
・ .

―

;. r nc rEpofi sn&t oot De reprodrced *.ltiout the rvritten appmval ol.the latrrator\ ,
3. Samples \yill be stored for a pa.iod of 15 da1-s lionr the (late ofissut ol-rc1rc,n. 

'

nform"●ルi継 on,ぉ
“
:ユ i語底:砲硯:ぬ m∝もthc ttndards4 Dection Ru:c:“ Statement OFco

":pulated by reguLtt alahOrlヴ
.

１

　

０

Ｓ

Ｎ Parameters 【j n it Standard

: pH 1gl 25oc 65-90 78
一――――一墾 β曖

5(Ptt H
Tolal Suspended solids mg/L Not more

than 20

Ohenrical Oxygen Dcmand mノに
Notlnorc

than 50 60

置謙83)町rn Demand m3/L Noi mtrc
than l0 40

Ammooicsl NiEogen 8s N mg/L Not more
than 5

20

TotalNitrogen mg/し
nl∝c

n10

71 Fccal Co!inmm 四
鰤

Lcss rhan 100 l30xl0l
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ｈ

麒
　
　
卍

ｐ

Ｆ

KARNATA●ヽ
CCNTRAL

:080-23238458
1080-23238300

(0ヽ■ROL BOARl,
l_ヽ 001tA TORヽ

€rnail r cfitrallabo ksocb.gov- i!
Website : htto://ksoCb. gov.in

rt! 3 sri cl!$cJi 6, \'ejrif .

',4rv-n3-r.roll
x.S P.C.B.,'lils8rgt Bhzvtn"
7d D Cr6i. tlimrraiah Roal,

Shi\anagar. &nBdloru - 56007')

L4●[4113F'コ

“

Pル Cヽ19●6腱EC“ :ヽSじDEヽ lヽlt()ヽ 卜tは TヽAL LA!Ю Rヽ :ORヽ
1971BC:'"5なェred“

"T■
劇巨ll■bO■3orv● AヽBL VIle Ccr:trl■3icヽ un:rF■ C‐

"8,lS ttЮ●:2007 CERTlFlじ 0:ABORA「ORY

2. The rpport shall not be rcpmdwed without the \tritien afi).oy8l ofthc lahoratofl,,
3.Sa ples uill be stored for a period uf 15 days liom the dare of issur ofrcgnn.
4. Dcclsion Ruis 'Stst€mrrrt of mnfumity 8pplies oolv to analysis ol results rvhich me€ts the stondards

stiprlaed by regulaory authority".

ANALYSIS REPORT

---End ol-Rcport----

Datc:23.06_2021

V

Authorizcd SignatoD(BIO10gical)

(Radha M.N)
Assistant Scienti■ cO■■er

Alltl10濫漁協 i叫
(I)r. H.Roopadevi)

Senior Scicntific 0fficer

NAME OF THEFNDUSTRY:
M/s. Ulsoor STP Plant (2MLD).
BWSSB, Ulsnor,
Bcngaluru.

Page I of I

DATE OF COMMENCEMENT OF
TEST:03052021

SAMPLE COLLEし :LD BY:
SH.M.M.Ameeno:la Baig D.E.0.
RO:Cむ Enst DATE OF COMPLET10N OF

TEST:19052021
DATE OF COl.I´ ECTION: 03052021

SAヽ4PLE REPORT NO:ヽ VV〆‐122DATE OF RECEIPT: 0305202:

PARTICULARS: Treated Sewage Effluent SAヽ4PLEヽ0:WヽV-122

‥

　

０

Ｓ

Ｎ
Parsmeters Unit StaIdar(l Res u lt I｀est,Ictilod

1 pH ,A 25oC 65‐90
IS 3● 25(P口

"11,'foul Suspended solids mノ 1′
Noi more

tilan 20
60 1ヽ 3025(Part lフ )

Chemical Oryger Demand mノL Not more
than 50

67
IS 3025(Phr1 58)

ギ:讐萱整
=翌

1
m84´

Nol mort
thrl l0 50

Iヽ 302S(I':1■ 41)

Anrnenical Nit oS€n as N mg/1´
oヽt m"c
than 5

「
，

IS 3025(Par1 34)

16 -fomlNitrog€n
mg/L

Not more
thon l0 70 APHA 231d t・ di(ion

7 Fct‐31 Colirom
MPN/
100mi

Less thar too I zs'ror 
I
APHA 23記 cdilloll(9221し)9‐771o,・■

INFERENCE Non Confornr to prescribed standards.

\rrrei I. The above to lhc samplc rcsied.

|

レ
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赫
一／
４

「
88いЪお。Oヽお

“
O参

義 oおや

■1■:■

幸
ヽ
「
/

*coql do*d 5lo&acmero6 / cu,{TRAL nNvrRoNMf,NrAL LABoRAToRy
L.tal {2i3y8r. E(P).{CT. t986 RE(lOG\lSED E\-l-lROliltEliTAl- I.JBOR.ITORY

BS lE00l:20S7 Cf RTTFIED LASORATORy

KARNATAKA STAT=POLLUT10N
CONTROL 80ARD

fri-!dt r.b

No: PCB/CCB/CSO-L:202L-221 58\ Date:
9 Aじ 6 2021

To,
Thc Rcglona1 0fFlcer.

Kamataka State Pollution COntЮI Boat

Rcgiona1 0rlcc_Bng」 City― East

“Nisarga Bhavana'',3rd Floor,

Thi―aiah Road,7・ D Cross,
Bengaluru-560079.

Dear Sir/Madam,
Sub:‐ Foparding ofallavdS repo由 ―κg.

■●*ホ ■*ホ■

Advcrting to the above,please fmd herewith the analysis reports ofthc Watcr

sallnpLs received dtt thc mon■ ofJuly-2021.

Thanking You,

Yours Sincerely,
ヽ

一

、

tific Oflicer(I/C)
師ル

~ ~懸
薫::鯛撃鼎響馳鶴:WalJ聖職皿配町省罫剥

91緊脚れOm鵡D6」13■山 J事 調 バ゙。,お。バ嶺6-560079.

Phonc 08)23238458,2323021XI Fax:080‐ 2323831111 E Inailcenttllaいb gOV h,WebSta hゅ
泳準 b gclv h

SI.

No.
Name of the Lake Sample No Date of Receipt

1 Ulsoor Lake Near Temple W‐965

28J07‐20212 Ulsoor Lake Near Fishering Center VV‐966

つ
つ Ulsoor Lake near Kalyani W‐967

岬↑

  

Annexure 24
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■、

KARヽ ATAKA STATE,OLLIT:ON CONTROL 30ARD
CENTRAL EN～lRONMENTAL LABCIRATORY

u喀」 4213M".ttPパ Cr.1986 RECOCNISED ENVIRONMENTAL Lた DORATORY
IS071EC 171B A"n」 ited T●●ng l■bontory by NABL Vuc CettIIute N■ mber TC“

IS0 4“ Юl:2018 CERTIFIED LABORATORY

ANALYSIS REPORT(ACCREDITED PARAMETERSヽ

Email:eC!Ed!eD!9kspgb49yJ!
webcite ; hE;./zf,s!!tr. gov.in

,.6"$i.$o, irtao.;".
. * 'a'.rD,o4 tqqo{..
Daslrlt. !rorl6r.b-..oo.,o
K S.P C.B,'Nisarga Bh.van"
7r D CrGs. Th.mBlalah Ro.d.
ShivuEgar, Bangak&- 560079TC―_F487

1 Date & time of Sample taken Dae 1 28-0■20211Tンア Of Water BOdy l風 e Page lof3

2 Name of Monitoring Station Ulsoor lake Near Temple
SAMPLE COLLEciLD BY:
SH R Padmanabhan,EO,
RO:B口g City E8st

3
Visible Effluent Discharge in
Proximity

None Modemte High Othcrマ Complaed by Scientiflc Assistant

4 Weather Cloudy Clear { Windv Raining Verified bv: DSO

5 Depth ofwater body (meter) <50cm 50-l00cm I >100 cm Flood AGENCY: KARNATAKA

6 Human ActiYities
Cattle

Wading
Melon
Farming

Fishing
Other

Boatingマ

Date of
commencement
of test

28Ю 7‐2021

7 Colour Clear Tttid Green ! Brorrr Date of
completion oftest 03」08‐2021

8 Odour None Fishy H2S Other l
Sample Report
No.

W‐965

9
Particulars of sample
collected

lake Water Sample Sample No. VV‐965

ＳＬ

Ｎ。
Psrameters Unit

Wstcr Qurlity Criteri8
Result Test Method

A B C D E

I Temperature
Oc 25 Thermometric

, pH@250 C 65‐85 6090 6S● 5 60‐85 IS 3025(Part l l)

3 conductivity@250 c μヾ ∞ 2250 369 IS 3025(Part 14)

4 Tot・al Co‖ forl l 酬
晰

50 5t10 5000 5400
APHA 23d edition

(9221 A, B,C).9{E to 9-75

5 Fecal Coliforrn ＭＰＮ
輌

500

KDeslnble)
2,∞ (M●x
pmヽ 醐に)

410
APHA ?J'd edition (9221 EPt.

9-77 to 9-7E

6 Total suspended Solids mνL 70 IS 3025(Part 1 7)

7 Total Kjeldahl Nitrogen mノ l・ 035 IS 3025(Pa● 34)

8 Dissolved Oxygen mg/L 6 4 4 42 IS 3025(Part 38)

躙 螂 7° 0
mg/L 2 3 IS 3025(Part 44)

Chemicsl Oxygen
Demand

mg/L 164 IS 3025(Part 58)

11 Boron as B mg/L 20 BDL APHA 23d edition (45OGB B)

Nitrate as N mg/L 35 IS 3025(Part 34)

Ammonia as N mg/L 026 IS 3025(Part 34)

PT.0

:080-23238458
:080-23238300

172



:4 Turbidity mノL 584 IS 3025(Part 10)

Total Hardness as CaCO3 mg/L 108 IS 3025(Par1 2 1)

16 Calcium■ CaCOs mg/L IS 3025(Part 40)

17 Magnesium ng/L lS 3025(Part 46)

Chloride as C: mg/L ０́ IS 3025(Part 32)

19 Sodium as Na mノL IS 3025(Part 45)

20 Potassium as K mg/L IS 3025(Part 45)

Sulphate as SO. mg/L IS 3025(Part 24)

P- Alkalinity mノL

IS 3025(Pa“ 23)
Total Alkalinity as CaCOs mノL 84

24 Total Dismlved SOHds m8/L 248 IS 3025(Part 1 6)

Total Phosphate as P myt BDL IS 3025(Part 3 1)

26 Flu“ de as F mg/1. 010 IS 3025(Part 60)

Copper as Cu mg/L 0004

APHA 23d edition (31258)

Zinc $Zn mg/し 0009

29 Nたkcl as Ni mノ I′ O Cll19

30 Manganese as Mn mg/L 0059

Total Chromium as Cr mノL 0017

Iron as Fe m♂´ 1361

Cadmium as Cd mg/L BDL

34 【́ead as Pb mg/し 0004

INFERENCE I CiasS``D''― PrclpagaJon of Wild Life,Fヽ heics as per Primaッ water quali"cnteHa_CPCB

Note: l. Additiorsl snrlysis report No: w-965A deted (H-,0&2021 shafi also be read for declaration
of Itrfereocc of the sample Testd.

2. The above rcsults pertain only to the sample tested.
3. The rclort shall not be reproduc€d without the wdtten approval ofthe taboratory.
4, Samples will bc stored for a period of l0 days fiom th€ dste of issu€ of r?ort.
5. Decision Rulc: 'Stateincnt of conformity / non conformity applies only to test r€sults as per

stsnd8rd stipulated by regulatory authority".
6. BDL; Below Detcclion Level in mg/L.

Boron as B:0.1: Total Phosphato 8s p:0.05; Cadmium as Cd:0,001.

畑面ZedSignttbttcalaBd可嶋
(Gou」 Golsangi)

Assistant Scientinc()rlcer
―‐End orRepOrt-2
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ANALYSIS REPORT(NON ACCREDITED PARAⅣ IETERS)
Date:04Ю8-2021

1 Date & time of Sample taken Da:f. | 28-07-202t lTneofwaterBody I Lake Page 3 of3

2 Namc of Monitoring Station Ulsoor Lake Near Temple
SAMPLE COLLECTED BY:
S■ R Padmanabhan,EO,
RO:Bng City East

3
Visible Efnucnt Discharge h

hxhけ None Moderate High Otherマ Completed by Scientific Assistant

4 Weather CIoudy Clear J Windv Raining Verified by:
Deputy Scientific

OIficer
5 Dcpth oFwater body(meteり く50 cm 50-100cm V >llXlし ::1 FloЮ d AGENCY: KARNATAKA

6 Human ActiYities
Cattle

Wadmg
Melon
Farming Fishing

Other

Boatingマ

Date of
commencement
oft€st

28Ю72021

Colour Clear Tutid Greenマ Brown Date of

complc1011 oftest
03‐08-2021

Odour None Fishy H2S Otherヾ
Sample Report
No. W-965A

9
Parttulars ofsalnple

co‖ected
Lake Water Sample Sample No. VV-965

飢
¨

Paramelcrs

W.ter Qurlity Critcris
Result Test Method

A B C D E

1 Total Fixcd Solids mg/L 92 IS 3025(Part 18)

Class " D"- Propagation of Wild Life, Fisheries as per Primary waier quality criteria-CpCB.

Notc; I' Additional analysis report No: w-965 dated M-08-2021 shall also be read for declaration
of Inference ofthe sample Tested.

--End ofRcport -

ン 浚 d
Water Testlllg hboratory

多
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申
:080-23238458
:080‐ 23238300

CONTROL 30ARD
:A30■ TヽORヽ '

Emall:ceqLrtllatrlQ&Elcb8qYJ!
website I blllilzltDgD. gov.in

t.6-$.a.so.,arrlrs".
a * 'a:s!ri64 rqqdl,
D&ldaf , rro.lt(dr-.roooo
K.S.P.C 8., 'Nisag! Bhrvlrl"
70 D CrB, Ttimnlrirh Rd4
Shi\sugrr, B!a8 ora - 5{m79

脇へRNATAKAI
Cじ TヽRAL

:酬詔踊認識犠群瀾器留W]駐翠臓翼器珊島
S04gx11,018 CCFnF:ED LA30RATORY

ANALYSIS REPORT(ACCREDITED PARAⅣ IETERS)

TC―

“

87

Date:

l Date & time of SamPle taken Datc | 2E-07-2021 | Type of water Body I Lake Page I of 3

2 Name of Monitoring Station Ulsoor Lake Near Fishering Center

SAMPLE COLLECTED BY:
Srl R.Padmanabhan,EO,
RO:Bng City East

3
Visble Emuent Discharge in

Proximity      ______
None Moderate High 001erマ Complaed by Scienlific Assistani

4 Weather CIoudy Clear ! Windy Rahlng VeHfled by: DSO

5 Depth of water body (meter) <50cm 5&l00cm'J >100 cm Flood AGENCY: KARNATAKA

6 Human Activities
Cattle

Wading
Melon
Farming

Fishhg
Othcr

Boatingマ

Date of
commencement
6f tesi

28-07‐2021

フ Colour Clear TШもid Green { Brown
Date of

cOmpletlon oftest
03-08‐202:

8 Odour None Fishy H2S Olherヾ
Salllplc Report

No
VV‐966

Particulars ofsamplc

collectcd
Lake Water SamPle Sample No. W‐966

Ｓ‐
．
Ｍ

Parametcrs Unit

wrter Qurlity Criteri8
Rcsuit Test Method

A B C D E

1 Temp€rature
Oc つ

‘ Thermometric

2 pH@2f c 65‐85 65‐85 60'0 61135 lS 3025(Part i l)

3 Conduclivi@2so C μs/cln
2250 367 IS 3025(Part 14)

Total Confom ＭＰＮ
』

50 500 5000 160)x1O'1
APHA 23四 edilon

(9221A,B,C)・ 9‐68to 9‐ 75

5 F∝al Co‖ forln ＭＰＮ
』

5∞

(Desifable)

卿     (ぬ

口rm“ Ible)

I l0xld
APHA 237d edllon(9221 Ep)

9‐77to 9‐78

κ
υ

IS 3025(Part 1 7)

6 Total Suspcndcd So‖ dS mg/L

025 IS 3025(Part 34)
7 TotalttddaHN■rogen

mノL

4 41 IS 3025(Part 38)
8 Dissolved OxYgen mノ I 6 5

, 柵 呂累87° 0 mノL
つ 3 15 IS 3025(Part 44)

160 IS 3025(Part 58)Chemical OxYgen

Demand
myL

20 BDL APHA 23d edition (450G8 B)
Boron as B mg/L

336 IS 3025(Pm 34)
Nitmte as N m3/L.

018 IS 3025(Par 34)
Ammonia as N mg/L

PTO

175



IS 3025(Part 1 0)

iS 3025(Part 2 1)

IS 3025(Part 23)

IS 3025(Part 1 6)

IS 3025(Part 3 1)

APHA 23d edition (31258)Totsl Chmmium as Cr

class " D" - Propagation of wild Life, Fisheries as per primary water quality criteria{pcB.

Note:1.Addriomal analysis report No:W966A dated 040‐
21121 shall● LO be rend rOr dechration

of lnference oFthe s31nple Tested.

1確器淵|,譜肌 圏℃棚1:鳳∽apprott JttdabOratOり

j  
聯
瀞
艦 棚 覇 器い山“四

Boronぉ B:ol:TOml PhOsphatc as P:o o5:Cadmium as cd:o oO:.

…回珈attmicalaBI…0(Gouri COlsangi)

‐―E“ oF RcpOrt―‐

 tSiStant ScientirlccDttcer
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ANALYSIS REPORT(NON ACCREDITED PARAMETERSヽ
Date:04■82021

1 Date & time of Sample taken DatE | 2t-07-2021 lTypeof Waler Body | lake Page 3 of3

2 Name of Monitoring Station Ulsoor Lake Near Fishering Center
SAMPLE COLLECTED BY:
Sri.R Padmanabhan,EO,
RO:Bng City Enst

3
Visble Ettuent Discharge h

Proxlmity
None Moderate High Other { Completed by Scientific Assistant

4 Weather Cloudy Clear V Windy Raining Verified by:
Deputt SCientlic

Ottcer

5 Depth of water body (meter) <50cm 50-l00cm I >1(Ю し11: Flood AGENCY: KARNATAKA

Human Activities
Catle

W面 ng
Melon
Farming

Fishing
Othcr

Boating V

Date of
c-ommencement
of test

28Ю7‐2021

Colour Clear Turbid Creen { Brown Date of
completion oftest 03Ю8-2021

Odour None Fishy H2S Otherマ
Sample Report
No. W-966A

Particulars oFsalllplc

collected
Lake Water Sample Sample No. W-966

ＳＬ
Ｍ

Parameters Unit

Wster Quality Criterir
Resuli Test Method

A B C D

1 Total Fixcd So‖ ds mノL 90 IS 3025(Par 18)

INFERENCE I CiasS“ D'' PЮ pagation of Wild Life,Fお he」es as per PHmary water quality crledaCPCB

Norc; l. Additional smlysis report No: W-965 dst€d 04{&2021 shrll rlso b€ r€ad for declaretion
of Infercnce ofthe srmple T€sted.

l{ secti6ilneaa

―‐End ofReport―

Water

場

Testing Laboratory
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080-23238458
080-23238300

_Ⅲ よlI.●

螂 猾 醐 ゅ
:酬岬 酬器冨出職鞘撚 岬

冊為

ANALYSIS REPORT(ACCREDITttPARAMETERS〕

Errlail : ctntrallab@ksDcb cov in
website : h!!Dll!s@. gov.in

i.6.$;J'So.,'.,,L{36",
z*'a'$.qo&!qqo8"
DEii,id, do.rd.rdi-aoooo

K.S.P.C.B.,'Niergl Bhavatr-

7a D cr6. Thirnriridr Road

Shivrrnglr, B6Dgslff! - 5tfl'79

Tc_“87

n2te:0448‐

Lme
SI R Paa・nanabhan,EO,

RO:Bng Ctt E● s―

Datc&ttrne ofSample taken 5轟 |]=5;-202 1 TypCOFWaterBody1

2 Name of Monitoring Station Ulsoor Lake near KalYan

Otherマ Completed bY ScicntiftC AssiStant

…

arge m

Proximity
None Moderate l High

Windy Rahlng venfled by: DSO
4 Weather Cloudy Clear {

く50 Cm 50-100Cm > 100 cm Fiood AGENCY: KARNATAKA
5 Depth ofWater杖邁y(meter)

Other
Boating 'l

Date of
cornmencement
of test

28Ю7‐2021Cattle
Wading

Melon
Farming

Fishing
6 Human Activities

Brown
Date of
completion oftelt

03Ю 8‐2021
Clear T崎 id Greenマ

Colour
Salnple Repon

No
w-967

None Fishy H2S Otherマ
8 Odour

Iake Water SamPle Sample No. マv-967

9
Parttulars OfSatn口 e

collccted     ・

r,vricr Qutlity Critcris
Result Test Method

飢
¨

Parameters Unit
A B C D E

Thermometric

1 Tcmperaturc
Oc

6●85 lS 3025 (Psrt I r)
65‐85 61190 65■ 5

2 pH@zf c
2250 366 IS 3025(Pa● 14)

ItS/CmconductivitY@zso C

16000 -APf 
lA 23d edition

(9221 A B,C). 9{t to 9-75
酬
鰤

51111 5000
4 Total Coliform

15∞
APHA 23'd cdition (922t EP)'

9-77 ta 9-7t
5 Fecal ColifOrn ＭＰＮ鰤

卿

(D6饉ble)
知 い

"mSible) lS 3025(Part 17)

Total SusPended Solids mg/L

021 IS 3"5(Pa■ 34)

lS 3025(Part 38)
rOtal KJddahl Ni叫

myL
7

5 4 44

8 DismiVcd OXygCn
m」L 6

16 IS 3025(Part 44)
3 3

9 蹴謂器3プ o mゴ
L 2

168 iS 3025(Part 58)

APHA 237d cditlon(450←BB)
Chcmical OxYgen mg/L

20 BDL
mg/L

Boron as B

338 IS 3025(Part 34)

mυL
Nitate as N

o14 IS 3025(Part 34)

Ammonia as N mυЪ
P10

|
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IS 3025(Pa● 10)

IS 3025(Part 2 1)Total Hardness as CaCO3

IS 3025(Part 46)

IS 3025(Part 45)

IS 3025(Part 23)

IS 3025(Par 16)

IS 3025(Part 3 1)

IS 3025(Part 60)

APHA 4d edition (3125B)
Total Chromium as Cr

INFERENCE I Class * D" - Propagation of Wild Life, Fisheries as per Primary water quality criteria{PcB.

Note: l. Additional rmtysis report No: W-967A dated (H-0&2021 shall atso be read for dechntion
of Inference ofthe sample Tested.

2. The above results p€riain only to th€ sample tested.
3. The report shall Dol be reproduced without the lvritten approval ofthe laboratory.
zl. Samples will be stored for a period of l0 days from the dste ofissue ofreport.
5. Decision Rule: *Statemeni ofconformity / non conformity applies only to test results as per

staodard slipulated by regulatory authority".
6. BDL: Belo\ Detection Lcvel ia mg4-.

Boron as B:0.1: Total Phosphate as P:0.05; Cadmium as Cd:0.001.

AuthorLd Signa“

'7そ

lemical&BIological)

(Gouri Colsangi)
Assistant Scientinc Orlcer

―End oFRepm―
″
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Lte:04-08-2021

1 Dalc & time of Sample raken ,Jatf | 28-O7-202t lTypeofwderBody I take Page 3 of3

Name of Monitoring SBtion Ulsoor Late nea Kalyani
SAMPLE COLLECTED BY:
Sa R Padmanabhan,EO,
RO:Bng city East

3
Vtible Efnuent Discharge h

¨
None Modemte High Other ! Compttcd by tr"rrtf" 

^rrlr"-
4 Weather Cloudy Clear i Windy Raining Verified by:

Depw Scien16c
onEcer

5 Depth ofwater body (meter) <50cm 50-100cmヾ >100 cm Flood AGENCY: KARNATAKA

6 Human Activities Cattle

Wadlng
Me10n
Fa nlulg

Fishing
Other
Boating .ri

Date of
commencement
oftest

28-07‐2021

Colour Clear Tuあ id Green J Bro"η Date of
completion of test

03・08-2021

Odour None Fishy H2S Other { Sample Report
No. W-967A

9
Particulas oFsample

cOnected Lake r ater Sample Sample No. W‐967

ＳＬ
Ｍ Parameter! Unit

Wrtcr Qu8lity Critcrir
Resu lt Test Method

A B C D E

1 Total Fixed So‖ ds mg/1. ０́ IS 3025(Par 18)

class " D" - Propagation of wild Life, Fisheries as per primary water quality criteria-cpcB.

Note:1.Additional analysis report No:W_%7 dnted 0408‐ 2021 shau alsO be read fOr dec:ara■ on
oF Illferencc oFthe sampie Tested.

―‐End orReport―
Ｗ
弓

ater Testing Laboratory
肝 話 nd
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